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3051
LOK SABHA

Tuesday, June 6, 1987|Jyaistha 16,

1889 (Saka),

The Lok Sabha met at
Eleven of the Clock

{Mn. SeEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS

Mr. Spesker: Shri Vajpayes:

ot wew fagrds el : waw
WET, W% TEA & qpi f oF swea
AW TIA AV E | AR A HE
aat w1 sAcfur e awm e el
st & mn & 0% R qg I qa0
Wt w1 Xfwwr S f S T ZrEY w1
i irew fgmr g fs e
wfY A & AJNE 7 IV w7 I Aw
oY ¥§ o7 Wt 9y wg Fot foviy won
t fr felr e ofwdY & s &
AATAT WTR AT A LWTGT W 7 g Favm
senfon s o k? qx frdg
qurr Wt ® wor § arve Wi

3052
ofl wy femd :  wouw wEM,
Faw orfr ff am Al X 0 ow S
ayt o< K 2wt § fe gt AT & A
Raer Fot  fasgw af) T wigy o
& ey feft it opfeat &1 qav Sl
TR A kL. (W)

Po wwler wvw : TE TN R

ol wy forwd : ag ot T A
¥ 1 g v o wfgy e
G T oy g R 7 3T A A
feramay . .. . (wwwwm)

oft vaefix Foy :  faegm o A
2

ot o wiw st ww for
¥ e W w1 91 i gfew @
§ 3% ag wex wifaw Wi fyge

o wy ek @ ¥} T W Wi
wifee § 7wk § 7 T am wZ WY
dft g O &

Several hon. Members rose—

Mr. Speaker: Not 50 many. All of
you must sit down now when ] am
on my legs After all, gquestions have
not yot begun. We have begun with
s point of order today. They wanted
tha; the Prime Minister ghould an-
swer. 1t could have been put in &
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.. . (vw—T)
fewng®d

oW agiew ¢ A et

o waw fagrdi weddt @ wx
AT FWqAA® AP foar a1 & fox
wfer gEuEaT | wer se&T 301 |

ot dtwew wal ;oo oAy fed
aRam g ¥ fagr o qar
afeay w1 wex xeme fear @ ¥g 53
arfe 37 wfge )

ay ger fr 31wy

Chief Ministers' Conference
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o Deputy Minister in the Minieiry
Sovsitpment & Cosperation (¥hrl D.
Hring): (o) Yeu, Sir.

JUNE ¢, 1967
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{b) and (c), Consistent with the
practice being followed in the pest, no
representative of Union Territory of
Delhi was invited to attend the Con-
ference held in April, 1887. 8o the
Chief Executive Councillor of Delhi
was not invited. No discrimination
was made.

ot wew fagrdt wwddt : gs ™
aET, WX aqrr wwwr § fn ogw
ey & ferdlt wr wfafafa fra &
fear ? @it feslt & o7 wdw T
gz Y {ATE 07 & N ¥ feeet @
IS T WY YT At qr ? et w1
stfafaig w1 97 xo weite" F ? feren)
& fgai ®Y 2oy fwad o ?
The Minister of State in the Ministry
of Food, Agriculture, Commanity
Development gnd Cooperation (Shri

Annasahib Shinde): Sir. as far as
this conference is concerned....

Shrimsti Lakshmlkanthamma: Shri
Limaye seems to be so much pleased
within himself having used that word.

oft oy Fowd : ow oy XA @
grodt 1 g A g wifgd 91 |
o ag AT VX growdr ;o

Mr. Bpeaker: It Jooks as though the
hon, Member ig also very much pleas-
ed. Everybody hasg forgotten it and
the question has been pul. But it
seems the hon. Member is still think-
ing of it and wants to express her

feelings.

hon. Member
know that “gungi gudiya”
powerful in the whole world.
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tion at that time. May I say instead
of going into any controversy, since
that time a new circular has been
issued that if similar conferences are
convened in future the Delhi Adminis-
tration Lieutenant Governor would be
representeg in such conferences,

of; wew fugré; wldl: : WA

7% § fr Afedr madtr afafafica sor
qT W4Y ETTETH TTEX AT AAAT TA
Iiuiﬁn.rﬁnﬁfmmiﬁﬁrw
anreT 3 7 qam wiRaY & amg #57
¥ Fa7 s ¥4TaT AQOT 1 ARfeAT
AT e ?

Shri Annasahib Shinde: The invita-

tion should be extended to both; that
is the circular.

Ap hea. Member: Both?

o nte Wme vt : xafs ATHE
iz wferg7 & sinfafa @i 9v < ifewa
o A fe7 frelt 1 ga TOIT & 70§~
arer fear mar 9, T %41 fe oFT wEnq
e wp mur f fe wha & oy
feat ammat AT 4 XA QA AT *
form ag oraT At w37 °

Shri Amnasahih Bbimde: Az | have
already submitted, it was not the
practice. Even when the previous
conference of Chief Ministers took
place in November, the Delhi Adminis-
trative Ares was not represented. That
ig why in the main answer it has been
said that no discrimination whatso-
ever was made.

Shri Bhel Chand Goel: I would
like t0 know As to who Tepresented the
Union Territory of Chandigarh in this

8hr{ Anmasahid Shinde: All cen-
rally administerad areas, after all, are

-

taken cere of by the Home Ministry
and 1 d0 not think the hon. Member
should worry about them because

Oral Answers 305 -

their interests are fully protected and
safeguarded.

Shri S8hri Chand Goel: That way it
can be said of all Union Territories.
Why was discrimination made petween
one Union Territory and another. The
Home Ministry can protest the In-
terests of Nagaland and other Union
territories as well (Interruption),

o\ fedve wew : & @ s
g § 6 s aw awg sfrdr & wv
wE AW 1§ A gfie ey
& AW w1 AT AT 7 ey @y AL,
QT 54 W AATYT ATAT o1 AT W T
&1 gffafay € qr dv W iy
¥ aforgy a1 fasdlt w1z gt gfaga
@AY & wredt a7y a7 ¢ o afz
T w7 g A fea & sfafaden fien
qr * o AF €7 e # w5 Aify @
¥ & w1 gy % v ¥ wrd Aavax fear
war & v oA

Shry Amnasahid Shinde: Whenever
they are invited, they attend the con-
ference.

ot waT e ;o AT §
a7 w0 e oxa qpi & fo=t | W
fea¥-zfen A gnar WA« ¢ wal
wg™a &1 g% W@ gn e gy g
wrnfaza $ifas adt i N 6 5
qifazy wifaw go fr & @ ¢ ag
Ay forasfer #t Qi owam |
vara 7w g fe aei sednfid xaay
qrf &t } @iz wrs g sifar
wrie 1 § g dwnd ¥ EA gy W
K quawm g fs am ¥ 6T & faw
& ft aff, felt ot fawa & T I
fafred $ S EM 01 S orar-
wiew sffawe 91, ot fs cqey -
aefey 8, st feedlt 7 qF TR AT
w1 maws foaefex @0 W
a7
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Shri Annasahib Shinde: Sir, I amn

prepared to lay a coy of the circular
on the Table, It explains the position.

Shri Kaawar Lal Gupta: Read out
thag circular.

Mr. Speaker:
Table.

The Minister of Food ang Agrioul-
ture (Shri Jagjivan Ram): 1 may as-
sure the House that yherever the
Chief Ministers of Unign Territories
will be invited, Delhi will zlso be
invited.

ot e fog ;o & o A

f fe v ag aw @ s @ frelt & 1w
afng s sfaar &1 91 fv wwa
arE & €, AT T AT T FAiT 4
1T A1 91, AR« 3w Ak
st T whygra §fmr aa

¥, <7 =% gg weara grar gy -

9 1A %1 i fFar gy -

It can be laid on the

o Wk oW g fasge agl
LGE R
Bhri Chintamani Panigrahi: 1 would

like to know whether the status of
the Chief Execulive Councillor is
equal to the status of the Chief Minis-
ter,

Shri Jagjivan Ram: Certainly it
is not equal to that of the Chief
Minister.

sft wrw fag © wrwddr @ o
qER AT TR T |

ft angmw feg : w7 3z 9
fafretFamera * 4 fpefem &
FvaT d 7
-+ - ot enfam T ;37 dre nfia-
wyfex efaee & wTmc §

Shyi Bhinde: May I submit that 1

have already explained the position
fullyy Even thenm, jn order to clarify
position I think & will be better
lay the circular op the Table of
House,

E5F

JUNE o, 197
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Sir, I lay it on the Table of the

House [Ploced in Librory. Ses No.
LT-525/87).

o wwr ww o fafaeee A
7@ A g 5 aw gfgq fdedy &
% fafveed wr g ot ww 3q
F1 S0 LATYT ATYA |

Mr. Speaker:
tion.

Now the next gques-

Organic Manare

*302. Shri Jyotirmoy Basm: Will
the Minister of Food and Agri-
calture be pleased to state the steps
taken so far to explore the possibility
of manufacturing organic manure
from dung and sewage on a commer-
cial scale jn India?

The Deputy Minister i the Minks-
try of Food, Agriculture, Community
Development and Cooperation (Shri
D, Ering): A Statement is placed on
the Table of the Sabha.

STATEMUNT
In qur country organic manure
(compost) from dung. sewage and

other wastes is prepared manually.
In rural area:, compost from dung and
other wastes is prepared by farmers
themselves for manuring their flelds.
Large quantilies of dung for compos-
ting on a commercial scale will not b
available in rural areas after meeting
the requirements of individua] far-
mers, who generally prepare their
owp requirements of compost. The
slurry from cow-dung gas plants ia
alsp used a5 organic manure. The
scope for getting up a number of such
gas plants on commercial scalé in rursl
areas js limited.

Compost from sewage and other
wastes js prepared by local bodies for
sale to cultivators. Compost produce
tion on a commercial hasly {5 under-
taken by local bodies only as part of
their programme of disposal of sewage
and other city wastes.



2059 Oral Answerg JYAISTHA 16, 1689 (SAKA) Oral dnswers 3060

In some of the foreign countries
warioug types of mechanical compost
plsnts so manufacture compost from
cify wasteg have been set up. The
ecopomics and the suitability of such
pisnts under Indian conditiong is being
studied.

Shrl Jyetirmoy Basu: This is ano-
ther glaring instance of political cons-
piracy. We have resources in this
country and we are not using them.
Now, 8ir, if you kindly look at the
Goverament Publication—Develop-
ment of Local Manurial Resources—
Published by the Government of
Indis which, by looking at the face
of the hon. Minister I am quite sure
he has never seen, it says that from
hig cities aione by using human ex-
creta we could raise about 80 million
tons of organic manure. For the
whole of the country if we have de-
velopment planning and if we use
them properly without selling our-
selves to the American capitalistg and
paying their price for fertilizer etc..
we could produce at least....

Mr. Speaker: This is *he question
hour. You are expluining the whole

situation,

Shri Jyotirmey Basu: I will ask the
question. During the Third Plan was
there any specific pattern of assistance
prescribed for the scheme for larger
and better utilisation of local manu-
rial resources for compos: production
in NES blocks and towns,

The Minister of State in the Minis-

(Shri
Awnssuabib Shinde): During the First
and Seeond Plan there was a provi-
sion for assisting Stales for encourag-
img rural compost production, with
80 per cent of the cost of the staff and

training being provided by the Centre.
As far as the Third Plan is concerned.

. Grants are
Fiven to the States to enable the State
Governments 10 take up these schemes
in urbam areas op an extended scale.

and an additional amount of Rs. 2.08
crores over the State plan ceiling was
sanctioned by the Ministry during
1964-85 and 1963-68. As against that,
the expenditure incurred by the State
during the last three years was of
the order of Rs. 1.86 crores.

Shri Jyetirmoy Basu: How many
compost development officers have
been established and with what re-
sults? Have you also tried to study
the Japanese system of using human

excrets and other organic manures?

Shri Annasahib Shinde: It is  the
direct responsibility of the State Gov-
ernment. We come in by way of co-
ordimating the activities and watching
the results. I may give the informa-
tion to the House that by the end of
the Third Plan it was 119 lakh ton-
nes a5 far as rural compost is concer-
ned. .

Sbri Jyotirmoy Basu: That was not
my gquestion. I wanted to know how
many compost development officers
have been established und with what
results and whether you have studied
the Japanese sysiem closely. He IS
evading the question because they
have done nothing,

Shri Asnasshib Shinde: We have
indicated to the State Governmenis
that they should appoint at the State
level compost development  officers
and also persons dealing with the sub-
ject at the lower level, As far as Ja-
pancse system is concerned, not only
Japan but a number of other coun-
tries. US.A.. UK. ang West European
countries, have made some advance in
this. The Planning Commission, re-
cently, set up a committee to go into
this problem. The Ministry of Food
and Agriculture also is very acli\-el_y
considering some plans, the mechani-
cal composting plant and the sewage
utilisation in urban areas.

ot gzt fg : it Wl TERT ¥
mmtﬁﬂﬁﬂ&mlﬂi‘zﬁs.
A ufuw sar o @ ¥ IO AV
forar mar # 1 & e wwen ¥ e e
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™o

we ofc gle Wt (ot werelian
W) : 9% €T maAaE ¥ goAT wifgd |

Shri Annasahlb Shinde: That is for
the State Governments.

Shri Samar Gubha: In view of the
huge requirement and demand for fer-
tiliser and lack of funds for providing
sufficient quantity of nitrogenous and
Phosphorous type of chemical fertili-
ser, may I know (a) why the Govern-
ment have not taken proper measures
to train the cultivators in the method
of making compost manures from
cow-dung, human eaxcretions, plant
ashes and other organic waste as ad-
vocated by Gandhiji; (b) will the
Government take steps 4o ban using
of cow dung for the purpose of using
it as fuel and adopt a scheme for edu-
cating the cultivators as to how to
prfeparé compost manure out of cow
dung: sand (c)....

Mr. Speaker: Not s0 many ques-
tions.

Shri Samar Guha: These are all
connected questions,

Mr. Bpeaker: 1 know, hundred ques-
tions can e conneoted. But that does
not mean you should put hundred
questions,

Shri Semar Guka: Whether the
Government will ban exporting of

My. Spoaker: That is all; there
should be a limit. Let the Minister
reply to any of the questions he likes.

Shri Jagiiwan Ram: He has a cata-
Jogue of questions—he was resding

JUNE 6, 1067
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compost making, for utilising organic

manure, for utilising humen excre-
tions and for utilising cow dung and
all that. For detailed working of the
scheme, the State Governments will
have to take aotion. We will certainly
point out again to the Stme Govern.

ments th> necessity of utilising orga-
nic manure to the maximum possible
capacity. We have done that. As

soon as ] came, I got circulars jssuet®
that we should not neglect the orge-
nic manure in whatever form it »
available.

Shri Yajalk: In view of the fact
that the production of what was cal-
leg golden manure from human ano
anima] waste was exhorted by
Gandhiji himself many years ago, 2
want to know from the Minister it
all the figureg that they have given
about production of compost include
any compost that has been made in
the rural areas. We know that the
cities produce a certain quantity of
compost which is used by the cuilti-
valors. But | want to know how
many tommes or millions of tonnes
have been prepared in the villages
and have been used by the cultiva-
tors at their own place. This is a
very important question because up
till now all the attention has beenm
concentrated only on urban areas.

Shri Jagjiwan Ram: The figures of
compost of rural areas have been
given, It is a very important aspect
for compost making. But at the same
time the House and the hon. members
should not forget the social practices
that are prevalent in the soclety, the
prejudices that are against night soil
being touched among many people in
this country, and where 3 section of
the society has been condemmed only
for touching night soil and the others
regard it as below their dignity to
touch it. In such a system of socisty,
toptutthhqwlion to ithe Govern-

Shri Samar Guba: But aot cow dung.
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shrl Jagjfiwan Ram: I am not ans-
wering about cow dung; I am answer-
ing sbout night soil. Why should the
House forget about the social prejudi-
ces that we have in this country
where we have condemned a section
of the society for dealing in this thing
and then put the question why the
night soil is not used. I would like
the leaders of public opinion {o edu-
cate the people to use that and to re-
move the prejudices that are existing
in this country against night soil.

st e Wo TWow: wil ayfeq agy

& | fEaTT | AKE WA vy I9ART

wTi 7
ot weeltewr U g AAT WY

WK

Shri Temnetl Viswanatham: Having
vegard tp the progriss of civilisation,
will not the compost scheme involve
an infructuous expenditure because
thare arg better methods of disposal
{ human excreta and as civilisation
progresses, it will have a decreasing
value?

Shrl Jagjiwam Ram: As civilisation
udvances, certainly a stage may come
in India where the man who removes
the night soil will not have to be
paid, but the man to whom the night
roil belongs will have to be paid by
the man who removes it.

Shri Shashi Ramjan: I thank the
Minister for saying that he has issued
circulars for the use of organic manure
to different States, But in actual
practice we find that all our attention
is on inorganic manure. The agricul-
turists do not even know the proper
utilisation of organic manure....

Mr. Speaker: Put the gquestion,

Shri Bhashi Ramjan: I am putting
the question. The agriculturists do
wot know even the proper utilisation
uf organic msnure. May I expect
from the Minister that he would open
tome stations in the villages or in

1889 (SAKA) Oral Answers
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Mr, Anbazhagen.

Bhri Anbazhagan: May [ know from
the hon. Minister apart from an indi-
cation on which lines the compost
plants can b2 installed in cities, whe-
ther the Government is coming for
ward to grant the necessary expenses
or a portion of the expenditure or
whether the Government is willing 10
satisfy the conditions that are neces-
sary for foreign exchange in order to
import such machineries?

Shri Annasshib Shinde: As far as
the use of composts is concerned, dur-
ing the Fourth Five Year Plan, the
Centre is supposed to extend assis-
tance to the extent of 30 per cent by

way of loan and 20 per cent by way
of grant.

As regards the foreign exchange
component, some of the concerns in
India have indicated to us that it is
possible for them to manufacture
modern plants for mechanical com-
post-making in India,

Mr. Speaker: We shall now take up
Questions Nos. 303 to 307 which are
all on the same subject. 1 shall cal}
two or three Members from the list
on each question to ask supplementary
questions,

Shri 8. M. Banerjee: Q. No. 306
should be taken up separately. be-
cause it relates to 40,000 workers who
were laid off.

Mr. Speaker: [ shall give the hon.
Member a chance to ask supplemen-
tary gquesiions later.

Reduction ol Sagar Quota of Btates

+

*303. Shri Mobhan Bwarup:
Dr. Ranen Senm:
Shkri A. K. Gopajan:
Shri P. Ramamurti:
Shkri P. Gepalan:
Shri Madhu Limaye:
Shri Hardayal Devgun:
Shri Seshiyan:
Shri A. B. Vaipayee:
Skri Kaawar Lal Gupta:
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Shri P. N. Bolanki:

Shri Prakash Vir Bhastri:
Shri Ramschandra Voesrappa:
Shri Shiv Kumar Shastri:

Will the Minister of Food and Agri-
=<culture be pleased to siate;

(a) whether 5 further cut in the
:supply of sugar to the States is likely
10 be effected shortly which would
‘result in hardship to the consumers;

(b) if so, the extent thereof and
«veasons therefor; and

(c) the steps being taken to meet
‘the situation?

The Deputy Minister in the Minis-
4ty of Foed, Agricuitare, Commanity
Development and Cooperation (Shri
D. Ering): (a) No, Sir.

(b) and (¢), Do not arise.

3065

‘Fall in Sugar Production in 1966-67

*304. Shri K. N. Pandey:
Shrl §. M. Banerjee:
Shri Madhu Limaye:
Shri R, S. Vidyarthi:
Shry Onkar Lal Berwa:
Shyj Sharda Nand:
Shyl Rishwanath Roy:
Shrimati Tarkeshwari Sinha:
Shri 8. C. Samanta:
Shrl A. K Kisku:
fShri §. N. Maiti:
Shri Tridid Eumar Chaudhuri:
Shyl Yashpal Singh:
Shri Rane:
Shri Parthasarathy:

shri Dhuleshwar Meena;
Shri Heerji Bhal:
Shri K. Pradhanti:
shrl ¥. A, Prasad:

JUNE 6, 1087
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cons{derably during the 1088.6:
searon due to the conversion of cane
into gur and khandsari on a large
scale;
(b) if s0, the total output in 1068-
67; and

(c) the steps proposed to be taken
by Government to keep the produe-
tion of sugar in line with the targews
fixed for the Fourth Plan?

The Depoty Minister in thy Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
D. Ering): (a) Yes, Sir, to some ex-
tent. ‘The other reason was the fall
in production of sugarcane.

(b) It is estimated aroung 21-80
lakh tounnes. .
(¢) Additional sugar production

capacity has been licenceq and sugar-
cane development work will be in-
tensified. Other measures like price
and incentives for augmenting produe-
tion in 1967-88 are also under consi-
deration,

Scarcity of Bugarcans

*385. Shri V. Krishnamoorthi:
Shri Bibhuti Mishra:
Shri K. N, Tiwary:
sShri K. M, Madhukar:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether Government have re-
ceived representations from mill-
owners regarding the wscarcity of
sugarcane for manufacturing sugar;
and

(b) if so, the steps Government
propose to take to step up sugarcane
production in the current year?

The Depuiy Minister in the Minis-
try of Food, Agriculinre, Community
Development and Co-operation (Shei
D. Ering): (a) Yes, Sir, durlng the
current season 1566-87.

{b) Various matters like the ve-
view of sugarcane price, the position
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of gur and khandsari and the grant of
other incentives are under the active
consideration of Government,

Early elosure of Sugar Mills and
Diversion of Sugarcane to Gar
and Kbandsari in U.P.

*306. Bhri 5. M. Banerjee:
Shri Madha Limaye:
Shri Beni Shanker Sharma:
Shri Onkar Lal Berwa:
Shri R, S. Vidyarthi:
Shri Sharda Nand:
Shri Manibhai J. Patel:
Shri Bhogendra Jha:
Shri K. M, Madhukar:
Shri Bishwanath Roy:
Shrimati Tarkeshwari Sinha:
Shri Ram Kishan Gupta:
Shri Bharat Singh Chauohan:
Shri Ranjit Singh:
Shri N, S. Sharma:
Shri Ram Singh Ayarwal:
Shri Brij Bhushan Lal:
Shri Prakash Vir Shastri:
Shri Goorge Fernandes:
Shri Sidheshwar Prasad:
Shri Ram Sewak Yadav:
Shri Rane:
Dr. Ram Manohar Lohia:
Shri Sradhakar Supakar:
Shri P. Parthasarathy:
Shri R, D. Reddy:
Shri D. N. Patodia:
Shri Mohamed Imam:
Shri S. K. Tapuriah:
Shri Vishwa Nath Pandey:
Shri R. Barua:
Shrt Ramarhandry Veerappa:
Shrimati Sharda Mukerjee:
Shri Abdul Ghanl Dar:
Shri Mahara] Singh

Bharati:

Shri J. B. Singh:

‘Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether it is a fact that about
40,000 sugar workers in Uttar Pradesh
ware laid off before the crushing sea-
son actually endad far want of suger-
CGM;

JYAISTHA 16, 1888 (SAKA)
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(b) if s0, the steps taken by Gov-
ernment to safeguard the interests of
the Sugar Mills against the diversion
of sugarcane to the Gur and Khand-
sari industry;

(c) whether the low price of sugar-
cane is mainly responsible for the low
production; and

(d) it so, whether and when prices
of sugarcane are likely to be raised?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri
Annasahib Shinde): (a) Informution
regarding numbor of sugar workers
laid off i; not availible.

(b) The matter is under considera-
tion.

(c) Low production of sugar was
due to fall in area and production of
sugarcane due to drought conditions at
the time of sowings and during the
period of growth, and diversion of
cane to gur and khandsari on account
of their high prices.

(d) The matter is under considera-
non.

Closure of Sugar Mills

*307. Shri George Fernandes:
Shri Mrityunjay Prasad:
Shri K. P. Singh Deo:
Shri P. K. Deo:
Shri S. K. Tapuriah;
Shri Ram Kishan Gupta’
Shri D. N. Patodia:
Shri C. C. Desai:

Will the Minister of Fooq and Agri-
culture be pleased to state:

(a) the number of sugar mills
closed down in the recent months for
want of sugarcane in the country;

(b) the total loss in the production
of sugar and the value thereof; and

(e) the loss in wages sustained bv
i workers employed in those mills?
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velopment and Co-operation (Shri D.
Erimg): (a) Sugar factories normally
work so long as cane supplies are
available. Position regarding closure
of mills in recent months is given
below:—

Number of
Sugar mills

closed
Upto 31st March 139
In April 43
In May 16
Total 198

(b) The fall in production compared
to last year may be well over 13 lakh
tonnes.

(e) Information in this regard is not
available,

o hgw ey : s o A e
I W 2. 52 TV A Nww I w0
ft aet W awfe wa® gy
1.87 W@ TAwwwTHaf 7 aq
wg ot wfy Y § FF X oo § =Bz
WEST §1 WY WUWNTX §T uqr 87 §ar
ag Wt wift Tt & s it TS arr it
w1 AN AT AT BAETR Ay y T v
e R N ? & wra
wigen g fs w1 woerT ® g Wi
STAR W eT e wsTaradi g ?
Nwwr g At o o e
TF T CORT AT ST M aff R wiv
It s eTy § ?
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The reduction was made first in
the month of March, because prior to
March, the per month allocation was
2,52,000 tonnes all over the country.
Then, it was brought down in the
month of March to 1,87,000 tonnes.
Then, again, in thg month of May,
after taking into considerstion the
production that was available at the
disposal of Government, the Qquota
was reduced to 1,57,000 tonnes.

Wt sgn wew : f I W
fleanerwiorment? aigw
w1 AT o fear o wry e S
1 AT ARG g, IAET WA ¥
nfiz vk araff g *

Shri Annasahib Shimde: Yes, we are
aware of the fact that people are
having some difficulties in regard to
availability of sugar. But the hon.
Member must be aware that there ha¥
been a steep fall in production of
sugar this year. Last year, we had a
production of about 33 lakh tonnes
while this year we have a production
of about 21'8 lakh tonnes only, and
this has mainly been due {0 non-
availability of adequate quantily cf
cane to the sugar factories. Cane pro-

duction had suffered because of
drought.
Mr. Speaker: There are five

questions. Even if 1 call three names
from each question, it will be 13.
Anyway, 1 will call the first three
names without any discrimination.

oft s ww Wi W wgRw,
fraraegiv am i &, WA N
gaTar AN & vy ?

oft Wo we wte : farr i & amw
aff 8, Tver AT aw quk
w1 At wiw faern wifgg

Mr, Speaker: Lot mp first
chance to those whose names
here. There is no gquestion of

il
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Members stealing somebody’'s ques-
tion. Does he want me to call him,
ignoring all those whose names are
there? What a proposition? It is not
proper,

ot Yo Ko Wt : VAT WIF WTET |
ag At Hxzawy 1 § fe fodt wara
¥ o Tw, ftq, oeT qre o
ar §, fad 39 &1 a1z g2 w1
w7 fear A, ax Iw A koA
a0 ¥ H¥ WIEA( W ATIAT. FT 7T
¢ & 38T N g8T W wiR
foramrr % fau 1 x 90T w9 g T W,
s &y Y £6 fod w0 & iy
Ay g &, €T Irafrarang ?

Mr, Bpeaker: There is no point of
order. If the hon. Member's name
had been there and 1 had called
some other hon. Member ignoring
his claim, he would have felt very
bitter about it, He would have felt
wounded, Tomorrow it may be his
name which may be ignored in this
way. It will be a danger to him
also. So it is not proper.

oY %o wo Wt :
faaar wfge |

Shri P. Gepalan: In some places,
vthortage of sugar is made up by using
khandseri. But as far as Kerala is
concerned, the acreage under sugar-
cane cultivation is very limited.

Mr. Speaker: Why go into all this
explanation? The Question hour can-
not be turned inte a  speechifying
hour. What is the use of making a
speech now?

Shri P. Gepalaa: Let me put my
question.

There gur is manufactured to a very

ITF AL A A
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ing and more quota aliotted to that
State.

Shri Annasshib Shinde: As far as
allocation is concerned, availability
being limited, it is not physically pos-
sible, even if it is wished, to increase
fhe quota. As far as the regulation
regarding khandsari is concerned, we
ure consulting the State Governments
and in consultation with them may
arrive at some conclusion,

Shri 8. M. Joshi: Will he
khandsari to Kerala?

give

Shrl Nambiar: Everything is in
short supply in Kerala. Let a' least
khandsari be given.

Shri E. K. Nayanar: It has been
reduced from 12,000 tonnes to 5,000
tonnes.

Shri Annasshib Shinde: Reductions
have been made proportionately all
aver the country.

Shri Manubhal: It is not only Kerala
which has been subjected to a reduc-
tion. For Gujarat, it hes been reduced
from 20,000 tonnes to 3,000 tonnes.

ot wwe W g R a R
ey fe feet &1 qav &7 wE
fre ag™ Sara feem W
57 fegr WAt % wy fa=t W Sw
ey FY 3w go w7 w¥rE) g Rar
Tt ot faeet & ferd wareT arEETI
Ty §Y wifew & i ¢

Shri Annasahib Shinde: As far as
Delhi is concerned, we have not
~educed the quota after March. Here
T may correct the first answer. Delhi
las been given a preferential treat-
‘nent. While the quotas of State Gov-
sroments have been proportionately
reduced, the quota of Delhi from
March onwards continues to be 6,000
tonnes per month.

Shri Kanwar Lal Gupta: What
about khandseri? Will he permit
more khandsari?
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Myr. Speaker: Shri 5. M. Banerjee.

Bhrl 8. M. Banerjoe: Sugar pro-
duttion in this country reached a
peak of 31 lakh tonnes; certainly now
it has gone down to 21 lakh
tonnes. The argument given by the
hon. Minister is non-avallabllity of
sugarcane due to drought, I would
like to know whether, in view of the
rapid fall in the production of sugar
in the country, Government will
apply their mind once again and see
that export to foreign countries at
the cost of internal consumption

stope.

Shri Amnasahib Shinde: It has been
already announced in the House that
we are not going to have any further
exports. The exports which were
made were the result of previous
commitments, the Commonwealth
Sugar Agreement and the U.S. Sugar
Act, but as far as the current yesr is
conoernad, we are not going to export
any quantity st all

o e o fown : fag7r v
agR & wax & ¥ ey freifer @
Y, I gyara ¥ w1
i et ot o P @ A
o wrew § fs a5 A W
I e T ol R4

;
E
g
{
i
:
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fixad after taking into consideration
tha duration of the working of the
sogar factories, the recavery and
other factors which are mentionsd in
the schedule.

Shri Bishwa Nath Roy:
the fact that there ia this
healthy competition between
duction of crystal sugar omn
side and production of khandsari
gur on the other, may I
the Government has bean
ent to take steps to stop this
unhealthy competition?

Shri Annasakib Shinde: This is
110re or less a perennial problem, that
one sec.or of the industry is control-
led, while the other segment of the
industry continues to be uncontrolled.
We have referred this question to the
Sugar Enquiry Commission, and the
Commission, in fact, suggested o
Government that it would not be
proper to control khendsari and
jaggery hecause 80 to 88 per cent of
cane is utilised for mamufacturing
jaggery and large sections of our
people consume jaggery. Moreover,
they are small, scattered units, but
all these matters, 1 have already sub-
mitted, are under the considsration
of the Government of India.

wifenfafom : 3T 99 305 W
ww Wy HN A e fx Wy,
wivar? dit ks & fy gy
s ot & s fewre s O §1
T YA W AT WAy § 0 W
& &ft agren gE 8 waT Ao
T® wran w5 suvior @ ey
Wy EnR, At warka W A ¥ O
W Wa taet ) v Wy
€ ar? g grr T B, A I o gt
¥ wrft § ofie we qefiefined oY ovs
T wen g R, AN v e o
nr 8 ) afew g feare winion
P, g ot der o gt Yt
O o1yl & fork ok Aelere oy
b pnis it ft quiveg g

{ EEE;
1553352

i}
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arorT wign f fs ot i o
i W gfs W A &
g gl i v W cga
o i wosTTwT wy fawrc g |
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) : darfe B grawdy gpd ot e
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sowings may be less by sbout 10—15
per cent. Naturally, therefore, the

. Increase of cane price
would be one of the points to be con-
sidered. Regulation of things is an-
other; giving more incentives to both
the growers and factory owners, is one
thing; regulation of khandsarl snd
jaggery is yet another point. These
are the measures suggested by various
perwons interested in the indus:ry,

oft afewrf We ndwr: & qoF
wfrg weadz 7 oy qeAT R 3 fE
frr 1551 & et ¥ GeraTr ww € 1
? gy wyA smRr B, W 3T
& ofy & fag o0 &1 drare = 1
TR & age W wrk Qo § 7
1T ¥ fAi ooy gIw § AT A
TR R, @t o qAT &) faar a4
oAt W weg wIW G wY ¥ oy
wIw A &1 fakr, qepqes vog i
w7 Tar g1 W I vivw & fad, W
ey &.€ gre e 3 ¥ § ¢
Shr{ Ammasabib Shinde: We have
cane development schemes and for
the next five years we have provided
15 crores for cane development. But
ultimately it falls within the sphere
of the State Government
the present mills in M.P. are not jn a
position to get cane. 1 wish the M.P.
fovernment attends to this problem to
enable the factories located there now
to have adequate production.

and even

. Mr, Speaker: Shrimat: Tarkeshwari
Sinha. We are on guestion No. 306.
It is about sugar.

Shrimati Tarkeshwari Simha: | am
sorry, Sir, [ came late. [ have not
heard the answer and presuming that
the answer must have been in a8
particular way, may I know whether
tha Government has realised that in
tha last two years there has been 2
downtall in production of sugar and
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next year's forecast also is not
encouraging, and in view of that may
1 know whether the Government pro-
poses to have a long-term programme
of 2-3 years as to how sugar will be
produced by the mills and how much
of that sugar will be kept for internal
consumption? May I also know whe-
ther there is any propossl to stop

completely the export of sugar in the
near future?

Shri Jagjivan Ram: It
answered.

Shrimati TarkeshWari Sinha: May I
ask another question, Sir?

Mr, Speaker: No, please. Shri Ram
Kishan Gupta:

has been

wft ow foww v : & gz weAT
gt § € Qo Tio HIWiT ST W e fr
FET W ¥ W AW W W W Fag
WY AT AR 7

Shri Annambib Shinde: We request-
-ed the Siate Governments to furnish
information about it, but the State
Governments also could not furnish
this information to us. Naturally,
-some of the factories were closed
«earlier and to that extent the season-

JUNE 8, 1987
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Shri Annasahib Bhinde: All this js
published information, but may I say
for the information of the hon. Mem-
ber that there are certain factories in
our country whose recovery of sugar
compares well with Hawai and the
western part of the world.

Shri D. N. Patodia; What steps have
you taken for improvement upon jt?

Shri 5. M. Banerjee: I want to
know whether it has been brought to
the notice of the hon. Minister that
considering the earlier closure of the
sugar mills,and because of the cane
being turned over to khandsari and
gur, the Uttar Pradesh Government
hag made a proposal to {increase
their sugarcane price to Rs. 3 per
maund, and I would like to know
the reaction of the Central Govern-
ment and whether they have agreed
also for the increase in the sugarcane
price to Rs. 3 per maund.

Shri Jaglivar Ram: The Uttar Pra-
desh Government have made a pro-
posal and so have some other Gov-
ernments also, the sugar milllowners
and the unions of workers in the sugar
industry. [ have said that there has
been some delay in announcing the
sugarcane prices, I am hoping to
announce it very soon and the revi-
slon will be upward as compared to
the present sugarcane price.

Shri 8. M. Banerjee: They have
proposed that Ra. 3 per maund should
be fixed as the mtnimum,

Shri Jaglivan Ram: I have sald
several Governments have made this
recommendation and the Uttar Pra-
desh Government also made the
recommendation.

oft ardk weiwive : war Wl e
aerdd e o ww fvrdr s o
e o W vy @ ok § ?
T wrewrit % g ww fel sgr W
worft &, ot o Twi vC weere ¥ oY
s wrar § @7 wrey erare ¥ dwk
vy Raoranr ¢ 7 ofc It Y



3079 Oral Answers

wit §, €@ fal W W wE g
wremml qx vt wfew @R €@
FETRr oA g ?

Shrl Annasbib Shinde: I require
notice, but may 1 say for the informa-
tion of the hon. Member that there
are only two or three factories which
have been permitted to manufacture
Cube sugar; und sugar is a control-

led commodiuty.
oft wrk wovhim : wema AERY,
e g famm
Mr. Speaker: He began by saying
that he requires notice; but still he

has given information. The hon.
Member cbviously did not hear him,

it SRt WO : KH /T AW T
T WA ¥ jea7-68 & W XY
FL1ATT 9T YAET WAT AT TEM, Wi
T % qart mew G qHT & @ A
M AN QI I AR, T
wr§ w7 97y arn A @ 1 gafem
w1 qaE ¥ e 1oas—go #1 G
% 3fe. 7 wwd go % «7 IW T
wty afe ga o7 fe iaTn SeET T
9T 1

o wfiew o ; gz ATIA AW
qfefeafa qv fauy & #lem it o
FW M W TIH AL A P TR WA
¢ s ag waa Wrym & fag )

ot S E T AR IR A
anamwre ...

W W : AT A #E

Shri Nambiar: In view of the fact
that the Government are proposing
to increase the price of sugarcane,
may I know whether Government
will assure the House that the price
of sugsr will not be further increas-
ed? The price of sugar in the black
market is unimaginable; it has gone
Up by 300 per cent move.

51 (ai) LSD-2,
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Shri Fagfivan Ram; Perhaps the
hon. member is aware that the price
of sugar is related to the price of
sugarcane and there ig a formula on
the basis of which the price of sugar
iz fixed as related to the price of
sugarcane. If there is a revision in
the price of sugarcane, certainly
there will be automatically a revision
in the price of sugar.

Wt wpaf @w w0 qfma
iy ¢ f st T STEwwe ¥ gr
TET & AT T FI * o1 | w1 oy
30 A g 9y fe o ww ower
@ R T agt o o7 awpdi § oY
1 v & I ag A WT@ 7 W wy
fH ANy T
are Ty wirk drarr § 9 fis are i i
am &, ofe g & warEveT ™
areTe ¥ AT F AR &9 A
@t ¥ wnfw B AR wArk ar W ¢

oft worslrem W : e § wiww
# wga o waw frar o ¢ afes
I wA TGWT W aror H s gr §
fr ag uwpArfas a &1 7

oft TywRwe qTw : oy ¥ onw fAw
A T a7 § IAY aliw | o & WY
aTe AT AT E ¢ 1 & wgt 97 Srear
gl mi ¥ m e an & agmfe
£ % Ty @ Jg9 wifeq o gafeg
% Wl wgre & S g e vy A
wYy S % 2 fafvas 3@ swg A
wd, I SR AER &z W A
T an fe owy & ™ xg fomw
frama &7 s 9w g afew g
Wi § I AW A ® | gAfag A
1950 T 93w fraw @ s fomdt
WA W OTRT YA @ e 7 A ER
&1 v 3@ Aifa Y Wy st o s
* foe "o B 7
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ot wonlvew v : Q¥ weeet ¥ gt
A W WA | ot 3y ey
mm*milmmt|
) 30% wifie W QR § wg T
NW R PTeRE e
#aform & aw v i At waw sk
oy ¥ e R O wifgn ¢ e
wd ¥ yw WA e oy § 3
FICPrGC w5 X A Ao dar
wrw g Rder B 6 TH Bt ogga #
TywTYr WY 41 f5 qg AT FH AT
G aaT} W wrr F grawa & 1@ fa?
¥ ¥ TG T TR W v
¢ wefay @ ar waw w1 gw s
witer ¥ Qg 71

Bhri Hem Barua: Although it is
generally said that all time is tea
time, since Shri Morarji Desai would
not allow tea or coffee to be replaced
by any other drink, without sugar,
may I know whether Government

are aware of the fact that many

In the Central Hall
also, we do not get sugar, for our
tea and coffee. In the context of
that, may I know whether Govern-
ment have taken any specific steps 1o
belp tea drinkers and coffee drinkers?

Shri Annasabib Shinde: | do not
think it is necessary 10 encourage tea-
and coffee.drinkers. But, as

I have already explained, there has
been some shortage of sugar, bur it is
not to the extent that evervbodv's
activities are likely to be affvcted,
this year, with a production of
lakh tons and a carry-over of
lakh tons, the total awvalability
would be anything like 30 lakh tons.

Hem Barua: But we do not
with sugar in the Central
Sir, the Central Hall is under
We do not get tes with sugar
in the Central Hall.

:gg
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Shri Kanwar Lal Gapia: We ars
supplied gur and not sugsr.

Shri Annasahib Shinde: I will look
into it. (Interruption),

Shri Sradbakar Sugakar: May I
know what percentage of capacity of
sugar mills in India are ysed for tha
manufacture of sugar? Although [
agree that sujarcane is pot available
throughout the year, may I know
what percentage of the cdpacity of
sugar mills is actually used?

Shri Annasahib Shinfe: We have
an installed capacity of 34 lakh tons
in our country. Last year, compared
to the installed capacity of 32 lakh
tons, we produced 35 lakh tons. So
our jnstalled capacity is capable of
producing even 10 to 15 per cent
more, This year, as I have already
explained, against the capacity of 34
lakh tons we are having a production
of 22 lakh tons; there has been a
shortfall to the tune of 40 per cent.

Skri Baburao Palel: 1s it true, Sir,
that suger worth over Rs, 1} crores
is lying locked up at the Harinagar
Sugar Mills and the Government docs
not advance moncy to the millowners
to enable them to pay the growers of
sugarcane nor does it permit the mill-
owners to sell the sugar? Is the Gov-
ernment not creating artificial short-
age by such unintelligent methods?

8hri Annasahlb Shinde: The Gov-
ernment is not supposed to finance
Sugar factories. They have their own
banking arrangements. I do not
know why the Harinsgar Sugar Fac-
tory is pnot having arrangements with
bankers to finance their day-to-day
affairs. As far as release of sugar is
concerned, we produce sugar within
a period of three to four months while
we have to use that over twelve
months. Therefore, neceasarily, the
releases are regulated to meet the
requirements all over the year,

Shrimati Sharda Mukerjes: May 1
know whether it is a fact that the

Pricsa Commission has
given a report to the Government
W‘nmmm
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¥ 5o, may I know when this report
was given snd why it has not been
presented to Parliament?

8nbri Annamhld Shinds: We usually
consult the Agricultural Prices Com-
mission when we hsve to determine
sugarcane prices and the prices of
other agricultural commodities. So
far it hes not been the system to
present the reports of that Commis-
sion to Parliament.

Shrimat! Sharda Mukerjee: This
concerns the price of sugarcane. This
is very important. Why has i: not
been presented to Parliament?

Shrl Annasabib Bhinde: If the hon.
Member wants I can supply her a
copy of that report.

Shri 8. K. Tapuriab: Will the hon.
Minister inform us what is the inci-
dence of excise duty and other gov-
ernmental cess in the price of sugar?

Shri Annasahib Shinde: The incl-
dence of excise duty is about 28.6 per
cent while thut of cane purchase tax
is 41. If the hon. Member wants
further explanation about the various
other camponents of the sugar price.
43.8 per cent constitutes the cost of
cane, 2 per cent additional cost on
cane and 215 per cent manufactur-
ing expenses.

oit gehOTw wrww: 540 R AT
fr waokw 52 % ity Rafes q @
Trom g o wEs o a3 3 qoves
FqTET # QI T RT TE AA P TR
T § AT AT ¥ AITAT ®
warka «n {eom B TRl AA7
qx 2 fE HATEI T, €77 3 AR eafam
LT W2 TT AMKT A7 1L 6.7 AETOA
wit gt ¢ o7 AT H AT
A1 g6t Yo HT wrETT gz fawrt W@
T wohr fe wIre o1 e e
fag doft T W AT T AFT
A TE AW IXIAT @ FGRY 74T LI

Shrl Assssahib Shinde: This Quex-
tion hag besn partly replied to | have
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already stated that there has been a
steep rise in the prices of gur and
khandsari and so a considerable part
of the sugarcane is diverted to gur
and khandsari. Would it be proper to
relate it to the prices which were
prevailing in a particular year?
Also, it would result in a very steep
increase in the price of sugar which
would jeorpardise the interests of
the consumers. So, we have to take
a balanced view.

Shri G. Viswanathan: Though there
is scarcity of sugar in fairprice shops
and co-operative societies, it is free-
ly available in the  Dblackmarket.
What serious steps have the Govern-
ment taken 10 prevent the sugar
from going to the blackmarket?

Shri Annasahib Shinde: We have
written to the State Government that
they should tuke strict ac.ion so that
pilferage does not take place.

Mr. SBpeaker: The question hcur is
over. We will now take vp the Short
Notice Question.

Shri M. L. Sondhi: Sir, wouid yru
consider the question of the  House
stunding up for two minutes t5 pay
cur respects to the memory of the five
Indian suldiere who were killed at
Caza?

Mr. Speaker: That is not the prac-

tice. The Prime Minister will make
o statemnent. Now, the short notice
question.

SHORT NOTICE QUESTIONS
Employees of R. 8. N. Co.

8.N.A}. 7, Shri Dhireswar Kalita:
sbri Chandra Shekhar
Singh:
Shri C. Janardbanan:
Shri K. M. Madhukar:
Shri Indrajit Gupta:
Shri J. M, Biswas:
Shrj P. C. Adichan:
Will the Minister of Transpert and
SMpping be pleased to state:
(a) whether as a result of sponsor-
ing a new Compagy b¥ the Central
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Gomt.mﬂy thres thousand
Wdhﬂmmxlm-
tion Ltd. are golng to be
retrenched; and

(b) if o, the measures which Gov-
*rament propose to take for provid-
ing them alternative employment?

The Minister of Trausport and Ship.
‘lllltﬂh'.v.x.l.‘lf.lno): (a) and
(B), A statement is laid on the Table
the House.

Statement
The Management * of the Rivers
Steam Navigation Company closed

down its business on the 3rd May,
1967. The Company had feld an ap-
plication on the 13th December, 1966,
before the Calcutta High Court under
Sections 391 and 394 of the Companijes
Act for the approval of g scheme of
arrangement between the Company
and its creditors and share-holders.
Under one of the provisions of the
acheme of arrangement approved by
the High Court on the 3rd May, 1967,
it was provided that the Company
would close down its business.

The Central Inland Water Trans-
port Corporation Ltd,, which whs set
up by the Government of Indig on the
22nd February, 1067, will employ such
of the employees of the Rivers Steam
Navigation Company as are considered
suitable and necessary for ils business
on appropriate terms and conditions.
The Corporation has commenced
operations both in Assam and in the
Calcutta area. Out of abouy 7500
employees of the RSN, Commpany, it
is expected that about 5000 will be

employees
who are tound surplus to the require-
_ments of the new Company will be
- paid compensation and their other

In order to further miligate the
. hardship to those whose services are

i
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plus with a view to their absorption
in the various public sector under-

In view of the closure of the river
route through Pakistan and the fact
that some vessels of the R.S.N.
pany were impounded during the
Indo-Pakistan houﬂ::: u:.l.l opeTR-
tions of the Corpor wil] necesss-
rily have to be on a linited scale with
conesquont Inas of employment oppor-
tunities. Some retrenchment is there-
fore unavoidable in these circam-

stances.

Shri Dhireswar Kalita: May I know
why the Government arbitrarily fixed
the number of people to be employed
in the ncwly sponsored company at
5,000 rendering 2,500 surplus without
making any job analysis?

Dr. V. K. R. V. Rav: The new com-
pany, which was 1o take over the REN

Com: , was actually registered in
Fehr?i:rg this yeur sand it has been
going into very great detail as to what
would be the total number of people
that it could employ out of 7,500 pecple
who were previously employed by the
RSN Company. I think the hon.
Member knows that because of the

!
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Sty Dhireswar Kallta: I wanted to
know whether he has made any job
analysis or not. He is glving some
other information.

Dr. V. KL R V. Rao: I am afraid, I
Ao not know what the hon. Member
precisely means by saying job analy-
gis in this matter,

Bhyi 8SWell: 1 think there are a
number of hon. Members who can give
a definition of job analysis for the
benefit of the trereu-y benches. But
we presume the Minister is supposed
to know whether the jobs in that
particular company are categorized

and whether he hus gone into the
question.

Shri Dhireswar EKalita: Will the
Gryvvrnment consicer de nove  em-

pioving 2ll the 7,500 employees in
view of the fact that™the traftic possi-
bilities have increszsed in Assam and
there will be lighterage services and
warehousing in uddition to the ship-

building and chip-rcpairing in Raja-
bag in Calcutta arca?
Dr, V. K. B, ¥V, Rao; All these

questions would have on considered.
The judgement of the huard of Direc-
tors of the Compiny .s that. for the
time being, it is pot po-sible to give
immediate emplaymen: 1o muie than
50008 people to whom letter ol em-
ployment have already been sent.
Regarding the rest, w¢ shzl) irv o
find out what can b dune

shri Indrajit Gupta: Is it nw &
fact that the initial assessment of sc¢-
callied surplus employees was not made
by the new Company at all and that it
was made by the Chairman of the
«ld Company, Mr. Ghosh, and that it
was he who prepared the estimate of
surplus ataff and it is on that basis
that the Government have taken cer-
tain decisions regarding the number
of people who can be aBeorbed and
thase who have to be retrenched?
When the statement says that the new
Company will employ such nl the
"m a8 are considered suitable
and pecessary—ihe new Compeny has
jjust comae inta operation only the
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other day; all the services were at a
standstill—why 1s a neyw assessment
not being made by the new C‘-ompany"
Why are they relying on the arbiirary

assessment of the Chairman of the
old Company?

Dr. V. K. R. V, Rao: [ think, the
hon. Member is aware that, while
formelly it is true that the new Com-
pany has just started operating—the
new Company was actually registered
in February, 1967—the Managing
Director of the new Company is the
same person who was the Managing
Director of the vld Company ard the
Chairman of the new Company is the
same person who was the Chairman of
the nld Company. It is in order not
‘o prolong the period of unemploy-
ment of thnse whose services were
termintird as a resull of the closure
of the old Compiny 1hat new Com-
pany had to :ake varly action. 1 can
assure the liuure thay we are making
every possible effurt to see that maxi-
mum possible employment is given to
those who, unfortunately, had ta be
discharged because of the closure of
the RSN. Company.

One of my friends here referred to
the jrb analysis, When 1 mentioned
ubout job analysis, 1 was thinking in
technical terms of job analysis, As far
is this is concerned, we know what
the work is and it is a question of
whiat ¢an be done in the dock-yard,
what ¢an be done by way of ferry
work, what can be done by river trans-
port service in Assam itself, what is
thve amount of cargo that is available,
etc. ete. We have been making all the
aliempis to increase the availability
of work in the Rajabagan dock -yard
and also the work for warehousing
and so on. When 1 found out that
there will be something like 2500 per-

sons who will not be given employ-
ment, ] suggested that a

Eé
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mine the whole thing and find out
u'lhlt can be done in the matter of
giving re-employment,, relaxing edu-
cational  qualifications, giving re-
training opportunities and so on, I
think, in this particular  inslance,
Government have done whalever s
possible.

Shri Hem Barua: This British-own.
ed Company, called R.S.N. Company
Ltd., 80 per crent shares of  which
Company were owned by the Govern-
ment, was allowed to play ducks and
drakes with the finunces. It has now
gone into liquidation. They have
transferred all their assets to London
where the Company is operating. Is
it not a fact that a delegation  or,
rather, a deputation of the workers of
this Company came tu New Delh:
under the leadcrship of their President
and met the Primic Minister, the Plan-
ning Minister and also other Ministers
concerned, who gave them ap assu-
rance that the workers will not be
thrown out in the streets and that they
would be taken in by the new Com-
pany which i now in-charge of the
whole of the Brahamputra deits?

Dr. V. K. R. V. RBao: | am not aware
of any such conclusions or assurancet.

Shri Mown Barua: May I remind
the Minister that this happened in
November, 1986, a delegation came
and met some of the Ministers.

shri Swell: The reason why these
2,500 workers will be retrenched, as
given by the Minister, is the termina-
tion of transport through Pakistan.
May I know whether his  attention
Bas been drawn to newspaper reporis
that Pakistan has made a proposal for
joint ytilisation of the rivers of eas-
terp India with India and that it is
that sooncr or later these
river roules through Pakistan will
be In that context, 1 would
tike to ask why the Government is
so much in a hwry fto retrench
these workers and does not wait for
aomb until the routes are reopt-
RY
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been made by Pakistan. If the hon.
Member wants, I shall certainly make
enquiries and let him know what the
position is.

Shri S. M. Banerjee
From the statement I find:

{Kanpur):

“ In order to mitigate the hard-
ship to those whaose gervices are
not found suitable and necessary
for employment in the new Com-
pany, a Commiitee has been set
up under the Chairmanship of the
Deputy Chairman, Calcutta Port
Commissioncrs and with repre-
senlatives of the Ministry of La-
bour, Employment and Rehabili-
tution, the Calcutta Port Commis-
sioners and the Government of

West Bengal . "

1 would like to know whether the
Commitlee has at all functioned and
if so why no representative of the
workers' union has been associated
with that and whether the Minister
is considering that.

Dr. V. K. R. V. Rao: The Committes
has been functioning. I am told the
Managing Director of the new Com-
pany has given detsils of the staff
who will be surphie, their qualifica-
tions, etc, to the Committee. We are
also thinking of either adding on this
Commiitee or having a separate ar-
rangement. so that the Assam Govern-
ment 1s also brought inlo the picture
in regard to the guestion of finding
oput what should be done for these
employees because more than a thou-
sand out of these 2,500 workers be-
long to Assam.

ghri Hewm Barma: You have thrown
the workers in the streels. They may
create some trouble in Assem,

Shri €. M. Banerjoe: [ had raised

a specific point.

Mr. Speaker:  Before he could
answer that specific point csme this
interruption.
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- Br. V. K R V. Ras: I shall lock
into this question: the hon. Member
wants to know whether ¢ workens'
representative would be put on  this
particular committee,

Shri 8. 8. Kolhari: Would the hon.
Minister kindly inform also what is
the compensation that has been given
by the Company to the employees who
have been discharged and whether the
Government proposes to see that an
equitable compensation is given to
those employees by the company?

Dr, V. K R. V., Rao: Certainly; the
compensation is being paid by the
new company according to rules.

Bhri 8. 8. Kothari: To what extent?

Dr, V. K. E. ¥. Rao: Under the
Industrial Disputes Act, there is I
think, 16 days’ salary for every one
yeny of service or something of that
kind.

Shyi Hem Barua: What will they do
after 15 days? You are throwing them
in the streets

WRITTEN ANSWERS TO
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Marmagoa Pert

*300. Gari Sequelra:
_Shri A. B, Vajpayee;

Wik the Minister of Transport and
Shipping be pleased to siatas:

(a) whether Government are plan-
ning the establishment of a fast nine-
- ral ore loading facility et Marmagoa
port;
(b) it so, the financial, technical and
other detalls of this facility; and

(e) the salient features of other
development proposals?

The Minister for Transpory and
Shipping (Dr. V. K. R. V. Rao): (a)
Yes, Sir, proposals arg under conside-
ration,

(b) The estimaicd cost of the facility
iz Rs. 2420 crorcs. Thig will comprise
(i) an iron ore berth capible of hand-
ling vessels upto 60,000 DWT initially
and 100,000 DWT ultimately, (n) a
mechanical ore handling plant with a
rated capacity of 6000 tunnes per hour
and (iii) the requisite facilities for

rail-borne and barge-borne
ore.

(c) It is mlso proposed te modern:se
the existing carge brrtha and cons-
truct a mineral oil jetty o handle 4
lakh tonnes of POL annually, at an
sstimated cost of R:. 306 crofes

Handling of Foodgrains at Ports

*310. Dr. Ranen Sen:
Shri Onkar Lal Berwa:

Will the Minister of Pood and Agri-
enliarg be pleased to state:

(a) whether it is a fact that moa!
of the Ports in India lack bulk hasndi-
ing facilities of foodgrains and thou-
sandp of tons of foodgraina sre lomt
avery year; and

{®) ¥ so. the steps taken to stop
wastege of foodgraine in the Ports?

hm.«muum
-ty of Peed, Agriculture, Community
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Developmant and Cospurstion (Shri
Annasshed Shinde): (a) No, Sir.

(b) Does not arise.

Food Denations o India

*311. Shri P. Gopalan:
Shri E. K. Naynmar:
8hri Umanath:
Shri Hukam Chand

Kachwal:

Shri Bharat Singh Chashan:
Shri Ram Stngh Ayarwal:
Shri M. R, Krishna:
Shri D. N. Patodia:
Shri R. Barua:
Shri C. ¢, Desal:
Shri Kanwar Lal Gupia:
Shri Baburao Patel:

Will the Ministar of Food and Agri-
culture be pleased to state:

(a) whether a large number of
Voluntary Orgunisations fram abgpad
are paviicipating in the progranirme of
fo~rd donation to India;

(b) if so, tive names of thoae o:ga-
nisations and the quantity of food and
food products donated %y them dur.ng
the years 1064-85, 1965-68 and 1966.67
with value thereof,

ie+ whether Government approach-
e these organisations for help;

1d) whether any foreign exchange
weas spent on thess and if so, wial;
and

{e) bow thesr donations hava been
utilised®

The Minister of State ja the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shrl
Annasaheh Shinde): (a) It iy a fact
that a number of voluntary organisa-
tions have donated foodstuffe eic, for
relief of scarcity in India.

thy A statement showing details
of food donations received by the
Government of India from variow
voluntary and non-official organisa-
tions from abroad for relief of dist-
resy resulting from the drought of the
years 1965-08 ang 1906-07 §s lald o0



-

£
Table of the Sabha. [Placed in
) See No. LT-526/67]. Details
donations, if any, received
voluntary agencies abroad
%65 are not readily awvail-
e statement does not also
donations made by volun-

tions abroad to organisa-
als in India.

ir, The Secretary General

iteg Nations and the Director
1 of Food and Agriculture
ganisation, however, issued on the

th February, 1966, a joint appeal to
the World Community for assistance to
alleviate the distress caused by scar-
ity conditions in India.

- (d) Except for some ship demur-
. rage incurred in respect of a consign-
- ment of rice received fromr Italy, no
foreign exchange has been spent on
these gifts.

(e) The gifts of wheat|wheat flour
and rice were merged in the Central
pool of foodgranis for issue to consu-
mers through normal channels of dis-
tribution. The value of gifts so distri-
buted is being credited to the “Scar-
city Relief and Rural Development
Fund” which is being created. Milk
powder and vitamin tablets were dist-
ributed free in the gcarcity affected
areas of the country.

Famine in Madhya Pradesh

i, %312, Shri Manibhai J. Patel:

i Shri Baburao Patel:

L Shri G. S. Mishra:

; Shri Sidheshwar Prasad:
Shri Nathu Ram Ahirwar:
Shri Atam Das:
Shrimati Agam Das Guru

Minimata:

Shri S, S. Kothari;
S8hri M. L. Sondhi:
Shrl Nitiraj Singh Chaudhary:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that out of
43 districts of Madhya Pradesh State
38 have been officially declared as
drought-affected areas this year as
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against 27 districts
year;

(b) whether it ia also a fact that
the conditions in 12 ~ Xbitricke have
become exfremely alarming;

in the previous

(c) the relief grogramene under-
taken in the drought-affected areas;
and !

(d) the Central allocation of food-
grains to the Siate in view of the
conditions obtaining there at present?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and CooPeration (Shri
Annasahelb Shinde): (a) and (b). The
Government of Madhya Pradesh have
intimated that 38 districts in the State
have been affected by gorught this
year. 12 of the districts are severely
affecied. Relief measures are being

taken to keep the situation under
control.
(c) The following measures have

been taken by the State Government
to provide relief Lo the people affect-
ed by drought:

(1) Relief works such as roads,
irrigation works, forest works
etc.,, have been started. Ac-
cording to lalest reports
8,63,737 persons are employed
on 5,818 works.

(2) Persons too old and infirm to
do hard manual labour and
other deserving persons are
granted gratuitous relief at
the rate of 8 kgs. of foodgrains
per head per month. Accord-
ing to latest reports 35,008
persons arein recieBt of gra-
tuitoug relief.

(3) Programmes for gugmenting
the supply of drinking water
by deepening existing wells,
sinking® new wells, bunding
nullahs and supplying drink-
ing water through tankers and
bullock carts etc. have also
been taken up where neces~
sary,
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(4) Arrangements have been
made for supply of fodder
free or at concessional rates.

Apart from these relief operations,
free feeding centres have aiso been
set up with loodstuffs received from
CARE, UNICEF and other yoluntary
organisations, The scope of this pro-
gramme is beiny extended.

3,000 tonnes of gifts wheat, about
300 tonnes of milk powder and 11
tonnes of dry raisin: haye been allott-
ed to the Suitwe for free distribution,

(d) Government of India have made
the following allotments of imported
wheat and milo to M. P.i—

March, 1967 35,000 tonnes
April, 1967 31.000 tonnes
May, 1967 30,500 tonnes
June. 1987 31.000 tonnes
Exotdns of Popalation from Villages
to Cities

*313. Shrimati Nirlep Kaur:

Shri Barrow:

Shri Bwell:

Shri Kolal Birua:
Shrl Kikar Singh:
Dr, Karnl Siagh;

Will the Minister of Food aad Agri-
-culéare be pleased to state:

(a) whether Government are awans
that there is g continuing large exodus
of population from the villages to the
cities;

(b) if so, the reasons therefor; and

{c) the stepe which are being taken
by CGovernment for rurel develop-
ment to prevent the exodus?

The Ministey of State in the Minis-

Ansssahib Shinde): (a) to (c). There
is no evidence yet to show that there
hmmghraemapopuu-
tion fromy the villages to the cities.
Some migration of the rural popula-
. tion to urbap areps is, however, a
-common socio-economic  process; it
‘mgy yefiect lack of adequate means

JUNE 8, 1087
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of livelihood in the agriculture] sector
as well as response to wider employ-
ment opporiunities emerging in other.
seclor of the economy in the towne
and cities.

A gamut of development programme
has been yndertaken under the Five
Year Plans to create, maintajn and
expand employment opportunities im
rura} areas. These jnclude, In the
main, the Community Development
Progrumme which now covers the
vntire country, large scale agricultu-
ral programmes, including Intensive
and special schemes, rural manpower
programme to provide employment in
areas cspecially exposed to high inci-
dence of unemployment and under-
employment programmes for settls-
ment of landlesy agricultural lsbour,
and development of rura] indusiries
etc.

Bihayr CM's. Appeal to USSR
*$14. Shrimati Tarkeshwari Siaba:

Will the Minigter of Foad and Agri-
culture be pleased to state:

ta) whether Governmant's atlan-
tion has been drawn to the statement
made by the Chief Minister, Bihar
in which he has urged the Soviet
Union to come to the assistance of

Bihsar in a big way;

(b} whether any direct approach has
been made by the Bidar Government
to the foreign countriss for the
supply of foodgraine: and

(c) whether this approach has besn
made within the knowledge of the
Central Government?
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(b) No, Sir.
(c) Does not arise,
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Food Corporation of India

*318. Shri Eswara Reddy:
Shri Madhy Limaye:
8hri 5. M. Banerjee:
Dr. Ram Magoohar Lobia:
Shry Geerge Fernindes:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have re.
viewed the working of the Food

Corporation of India;
(b} if o, the results thereof; and

(¢} the steps taken to improve the
working of the Corporstion?

The Minister of Stale in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasshib Shinde): (a) to (c). There
has been no formal review as such of
the working of the Food Corporation
but the Government are keeping a
continuous y, atch over the activitics
of the Fond Corporation.

Second Ship-building Yard at Coebin

*317. Shri P. (. Adichan:
Shri P. P. Esthose:
Shri K. M. Abrabam:
Shri Mangalathumadon :
Shri Vasadevap Nair:
Shri E. K. Nayanar:

Will the Minister of Transpori and
Shipping be pleased tn state:

(a) the progress made in setting
up the second ship-building yard at
Cochin; and

(b) the toial amount so far spent
by the Central Government in thia
connection?

The Minister of Transport ang Bhip-
ping (Dr. V. K. R. V. Rao): (a) and
{b). The examination of the Project
Report submitted by M|s Mitsubishi
Heavy Industries Limited and of the
comments of our techmical experis
thereon has been completed. The
next stepsg 10 be taken are under the
consideration of Government.

The expenditure incurred o for is
Rs. 92.64 lakhs.

Cost Structare of Sugar Indusiry

Will the Minister of Fead and
Agriculture he pleased to state:

(a) whether it is & fact that Gov-
ernment are considering & proposal te
order a fresh inquiry into the cost
siruchury of the sugar industry; and

(b) i »0, the details thereof?
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The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). Yes,
Sir. A proposal received from the
sugar industry in this regard is under
consideration of the Government.

W gaeame aifyal A st

519. &t TW WTH WMAAGN :
st o Wo T :

F77 afagw a1 AqgA  "A|r 12
AT F FF F

(F) 77 2z 99 & & = goear-
w&T qifaat & Ffaw< fzar omar € ;

(@) 71 7g ot == & fF a9
gaEameg miaat &7 =1 aftaw wgf
fear seT;

(w) afz & @ 57 & 397 s
g e

() aw gazamreg  afad &
e gfasy 23 & =2 #r FriaEy
AR’

afcagn qar Ataga wA (TT0 o

o AT ii‘o!'l'ﬂ'): (EYF) Y ?T !

(@) ¥ (7). FsHghear § a@a
cafFal ar IaF FGAT FFATU H1 21f3-
afd &1 w3l giafrea &3 & fay
grzomEr Afufma, 1939 & wHearm
8 ¥ g &1 Frfaw & fodr A mieay
F1 WfAId AT IR F] oqawEr £
gz g WAl F fas 2, faTw 7w
qaAFI< & FA1aTTT 31U 99F 2% A
felr 2 & w1 gr ar AR 3HeAT 7
amfasr g afagla e 2 fZar
T 2l

JUNE 6, 1967

Written Answers 3102
Report of Agricultural Prices Com-
mission on Wheat Policy "

*320. Shri D. C. Sharma:
Shri Yashpal Singh:
Shri 8. C. Samanta:
Shrimati Tarkeshwarli Sinha:
Shri R. S. Vidyarthi:
Shri Onkar Lal Berwa:
Shri Sharda Nand:
Shri D. N. Patodia:
Shri R. Barua:

Shri C. C. Desai:
Shri Y. A. Prasad:

Will the Minister of Food
Agriculture be pleased to state:

(a) the recommendations made by
the Agricultural Prices Commission

in its report on wheat policy for the
1067-68 season;

(b) the recommendations accepted
by Government and the steps taken
to implement them; and

(c) the recommendations not ac-
cepted by Government together with
the reasons therefor?

and

The Minister of Stafe jn the Minis~
try of Food, Agriculture, Community
Development and Co-operation (Shri
Annasahib Shinde): (a) A state-
ment is laid on the Table of the
Sabha. [Placed in Library. See No.
LT-527/67].

(b) and (c). A statements is laid on
the Table of the Sabha. [Placed in
Library. See No. LT-528/67].
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Smuggling of Foodstuffs to China

*322, Shri Samar Gunha; Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that recently
smuggling of foodgrains, oil, wugar,
salt and other foodstuffs, to China-
occupied Tibet across Sikkim and
Darjeeling borders has increased;

(b) whether it is 5 fact that some
Indian businessmen in collusion with
the Chinese agents have established a
few centres of blackmarketing in
these hill areas: and

(c) if so, the steps which Govem-
ment have taken to haul up these
blackmarketeers and give them exem-
plary punishment and stop such smug-
gling?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shrl
Annasahib Shinde): (a) No, Sir. As
far ag Government is agware, it is not
a fact.

(b) The Government have no such
information.

(¢) Does not arise.
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Vircozsis-

+323. Shri Jagannath Rac Joshi:
Shri Hakarn Chang Eachwai:

Will dthe Minister of Touriem and
Civil Aviation be pleased to state:

(a) whether it is a fact that the
Indian Airlines Corporation had to in-
cur a loss of Rs. one crore and eleven
lakhs on account of the operation of
Viscounts in 1966-67: and

(b) if so, the reasons therefor?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). There was a loss of Rs. 111.61
lakhs in the operation of Viscounts by
the Indian Airlines Corporatign during
1965-66. With the introduction of
Caravelles on the trunk routes the
Viscounts had to be diverted mostly
to short-haul regional routes. Due to
a lower load factor on the regional
routes there was a drop in revenue.
This, coupled with increased cost of
operation, was mainly responsible for
this loss. .

Freight Rates

*335. Shri Indrajit Gupta:
Shri Ram Kishan Gapta:

Will the Minister of Tramspert and
Shipping be pleased to state:

(a) whether the U.S. Shippers’ Con--
ference has decided to increase their
freight rates;

(b) if so, the extent to which this
is likely to put up India’s import bill;
and

(¢) steps, if any, takeén at Govern-
ment and trade levels 40 leasen the
impact of the anticipated blow to our
balance of trade?

The Minister of Transport and Ship-

_ping (Dr. V. K. R. V. Rao): (a) to (c).

The following three Conferences serv-
ing the India-USA trade have announ-
ced their intention to increase their
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freight rates with effect from the dates
indicated againat each of them:—

(1) West Coast of India
and Pakistan|USA
Conference 1-7-67

(3) East Coast of India
and East Pakistan/
UBA Conference

(3) India, Pakistan,
Ceylon & Burma
Outward Freight
Conference 1-7-87

Preliminary estimates indicate that the
effect of this incregse on our jmport
bilj if permitied ag proposed will be
of the order of $7.75,000. Proteats have
beep lodged with the Conferances con-
cerned by the Government as well a3

varioun {rade organisations, The
matter is being pursued with the Con-
flerences,

Bapply of Milk by DMS

*388. Bhri Kaawar Lal Gupta:
Shrimmati Tarkeshwari Sinha:
Shri Yashpal Singh:
Shri 8. C. Samanta:
Shit 8 N, Maitl:
Shri Tridid Kumar Chauvdburi:
Shri A. K. Kisku:

Will the Minister of Feod and Agri-
cuiture be plessed ot state:

(a) whether it is g fact that the
supply of milk in Delhi by ths Delhi
Milk Scheme has gone down:

(b) whethey it is also a fact thst
Government propose¢ to increase the
price of milk;

fe) whether it is alsg a fact that
thousands of rosidenis of Delhi have
requested th= DM S authorities to
supply milk 1o them; and

(@) i 30, the action whh Govern-
ment propose 1o take to meet their
demands?

11-7-67
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tained. Beceuse of shortage of milk,
counter sale had to be stopped,

(b) This is under examination.
(e} Yes

(d) Information Ys given in the
statement below:

Srarement

(1) Firm agreements have been
entered with milk suppliers subject-
ing them to a penalty of Rs. 5|- per
quintal in case of failure to supply
the agreed quantities of milk during
various seasons in the year.

(ii) Rate of commission payable to
milk suppliers has been increased
with effect from Janaury, 1967.

(i) Procurcment area of the
Scheme has been extended, A new
procurement area in Haryana about
20 miles away from Karnal has been
taken up for departments]l procure-
ment of milk.

tiv) 20 nsuluted mi k vans, 10 tan-
kers and 5 jeeps to facilitate trans-
port and collection of milk have been
purchased,

fv) An Intensive Cattle Develup-
ment Programme has been sanctioned
fur the milk shed of DM.S. This
programme is likely to result in jnc-
rease in production of milk in the
concerned arcas.

{vi) A ban un import, manufacture,
sale or service of khoya, rubree,
paneer and milk sweets hag been
imposed by the Delhi Administration
with effoct from 17-5-1987 which has
helped the Scheme in maintaining
suppliee.

Support Prices for Jute, Paddy and
Cearme Graims
*377. Shri Madha Limaye:
Sart D. C. Sharma:
Shri K. N. Panley:

Will the Minister of Pesd and Agri-

culturs be pieased to state:

(a) whether §#t is a faet thai Clov-
stnmant have anneunesd now mpport
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prices’tor paddy and coarse

grains,

jute,

(b) whether these prices take into
account the present cost of production
incurred by the farmere: and

(c) the likely impact of these prices
on food production and the procure-
ment drives of the Central and wvarious
State Governments?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Ceoperation (Shri
Annasahib Shinde): (a) Yes, Sir.

(b) Yes, Sir.

(c) The minimum support prices
which have been fixed- at a higher
level in comparison with those of the
previous year are expected to have a
favourable impact on food produc-
tion as well as the procurement
drives.

Foreign Exchange earnings from
Tourists

*338. Shri George Fernandes:

Shri J. H, Patel:

- Shri Madhu Limaye:
Shri 8. C. Samanta:
Shri Yashpal Singh:
Shri S. N. Maiti:
Shri Tridib Kumayr Chaudhuri:
Shri A, K. Kisku:
Shri A. Sreadharan:
Shri Mohan Swarup:

Will the Minister of Tourlsm and
Civil Aviation be pleased to state:

(a) whether there has been a fall
in the foreign exchange earnings from
tourists visiting India;

(b) whether devaluation of the
rupee is the cause of this fall; amd

(¢) the steps taken to increase the
earnings from tourism?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
b). The estimate of foreign exchange
earnings from tourism for the year

1889 (SAKA) Written Answers 3108
1966 anq onwards is not yet avail-

able., It is therefore not possible to

state with any degree of accuracy

what precisely has been the effect

of devaluation on foreign exchange

earnings from tourism,

(c) It is proposd to speed up the
building of the tourist infra-struc-
ture for increasing earnings from
tourism. This would inelude aug-
mentation of hotel accommodation
and transport facilities, improvement
of airport facilities and development
of tourist resorts for attracting larger
volume of traffic by characters from
Europe, The publicity efforts abroad
are also being stepped up both quan--
titatively as well as qualitatively.

Platform Tickets at Airports

*329. Shri V. Krishnamoorthi:
Shri N. S. Sharma:
Shri Shri Gopal Saboo:
Shri Sharda Nand:
Shri Brij Bhushan Lal:
Shri Hukam Chand EKachwai:
Shri Jagannath Rao Joshi:
Shri Ram Singh Ayarwal:

Will the Minister of Tourism and’
Civil Aviation be pleased do state:

(a) whether Government propose to-
issue platform tickets at airports;

(b) if so, the details thereof; and

(c) the reasons for the introduction
of guch a system?

The Minister of Tourism and Civil
Aviation (Dr. Karan Sjgh): (a) to
(c). Yes, Sir, 1t is proposed to
introduce an experimental scheme:
at Palam. if possible {from 1st
August, 1967, whereby a small fee
of 0.50 paisa per head will be leveied
on entry to the domestic lounges at
the airport. The intention is to re-
duce the present heavy influx of visi-
tors, sight seers and other persons,
which places a heavy strain on the
limited facilities available for travel-
lers.

)
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Migration from Droughi-affecied areas
of Bihar and UP.

*300. Shrimati Tarkeshwarl Sinha:
Shri Manidbhal J. Patel;

Wili the Minister of Food and Agr-
-oulture be pleased to state:

(a) whether Govermment are aware
that large weale migration is taking
Place from the drought-affccted areas
-of Bihar and Eastern Uttar Pradesh;

(b) whether Government are ulse
aware that many migrated persons gle
deserting their families and leaving
them behind; and

(c) the steps which Goverament
have taken to ensure that the families
which are left behind do not suffer
additional hardships?

The Minister of State in the Minis-
iry of Food, Agriculture, Communily
Development and Cooperation (Shri
Annasahib Shinde): () and (b). The
Government of India have not receiv-
od any reports of large-scale migra-
tion of people from the drought-
affected areas of Bihar and Uttar
Pradesh. Both the State Govern-
ments were addressed to find gut the
facts, The Government of Utter
Pradesh have reported that there
has been no migration of people due
to drought conditions in Eastern
Uttsy Pradesh. Information from the
Government of Bihar is awaited and
will be placed on the table of the
Sabha, 25 s00n ax it it recelved.

(¢) Doer not arise.
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Sugar Quoty for Haryana

14M. Sbri Ram Kishan Gapia:
Will the M:imis'er of Food and Agri-
emliare Le pleased 1o state:

(a) the gquota of sugar allotted to
Haryana State from January, 1967 to
April, 1987, and

(b) the demand for sugar from Har-
yena during the above period?

‘The Minimer of State in the Minis-
4ry of Foed, Agricultare, Commanity
Deveiopment and Co-operation (Shri
Anassshih Shinde):

Tonnes
{a) Junuary, 1967 5000
Pebruary, 1967 5000
March, 1967 3600
April, 1987 3800

(b) 65380 tonnes per month in Jas-
uary and February and 3000 lunnes
Der month in March and Agril. 1967

H18(AD) LSD--3.

Ban on Import of Spare Paris of
Tractors

1485, Shri Baburao Patel: Wiil the
Minister of Food and Agricalture be
pleased to state:

(a) whether Government are awars
that hundreds of tractors are lying
unusad because of an unreasonable
ban on the import of sparc parts and
the unnecessary delay caued  in
granting licences even in hard and
urgent cases; and

(b) if so0, the stepsy Government
propose to take to improve the situa-
tion?

The Minister of State in the Minls-
try of Food, Agricuitare, Communily
Development and Co-operation (Shei
Annasahib Shinder: (2} Complaints
have hween recetved that some tractors
are lving idle for wan* of spare parts
etc. There is no ban on the import of
spares.

{b) (I} The Policy for import of
spares has been liberalised as under—

(i) Established importers arc al-
lowed quota licences upto 40
per cent. of the beat vear's
imponts,

(i1) Requests from individual trac-
tor owners for special require-

(c) Ad hoc licences are also issued
to the importers.

(ii) The State Governmants have
been advised to set up ‘Calls’
in the Directorate of Agri-
culturg to lock after asuch
complaints. .

(iii} The question of organising
workshop facilithes by the
State Governments is under
consideration
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1498. Shri Babares Patel: Will the
Minister of Feag and Agriculture be
pleased to state:

(a) the number of tube-wells in
$he country, state-wise, which are not
working:

() the cost of digging a single tube-

H

(c) the reasons why tube-wells are

‘ll?t utilized;

(d) the amount aliotted for digging
r—m during the current finan-

313

(e) the number of tube-wells dug
with foreign collaboration; and

(f) the number of tube-wells, the
watey of which i3 used for jrrigation
and rates therefor?

The Minister of State in the Minis-
txy of Foed, Agriculiure, Community
Development and Co-operation (Shri
Annasahib Shinde): (a), (¢) and (L)
The required information 1s being col-
Jocted from the State Goveinments
and would be laid on the Table of
the Sabha, gs soon as it s cutlecied.

(b) The cost of sinking a tube-well
waries according to the size, d»pth and
place where it is sunk. For privalz
tube-wells it may vary from Rs. 5.000
40 Hs. 15000 each, which includes cest
of drilling, developing, pipes and
Ppump-sets.

. The cost of State tube-wells on an
average works out to about Rs 100
Iakp per jube-well which includes cost
of drilling. developing. pump-house,
NP, wiring, tube-well water trans-
mission ang rural electrification,

{c) The main reasons generally res-
jnndbh for non-utilisation of tube-
are lack of electricity at tube-
w point and non-availability of
m feeder chennels and pumping

'{:-fﬂ! According to the present pto-
ure of Bnanclal assistance to the
Rete Gevernments, funds are made

undar the broad head

U

JUNE &, 1M7
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‘MINOR mmum
individual schemes 1ike

whiahuuundutbhh-l. ‘However,
the size of Minor [rrigation
gramme for the year 1967-88

of the Planning Advisers of thy Plann-
ing Commission to the various States.

Tourist Charter

1497, Shrl Virendrakwmar BShah:
Will the Minister of Tomriem and
Civil Aviation be plessed to state:

(a) whether it is a fact that ghe
Indian Alrlines

volving a loss of lakkhs of rupees
worth of foreign exchange; and

(b) it so, the reasons therefor?

The Minister of Tourlsmm and Cilvid
Aviation (Dr, Karan Singh): (a) and
(b). During the last couple of months
no tuurist charter was refused by the
Indiun Airlinex Corporation.

Price of Foodgrains in Haryana

1498, Shri  Virendrakumar Shah:
Will the Minister of Food and Agri-
culiure be pleased to state:

(a) the extent of price rise in food-
grains in the State of Haryana in spite
of the arrival of new harvest;

(b) the reasons for such price rise;
and

(c) thy stepy taken by Government
1o check the rise in prices?

The Minisier of Bigte in the Misis-
try of Fouod, Agricultsre, Community
Development ang Co-opersilon (Bhrl
Annaszhib Shinde): (a) With the
arrival of new harvest, there has in
fact been a fall in the market prices
of wheat and gram in the State of
Haryana during March and April, 1967.
It in only in the month of May, 1967
that the prices of these foodgrainz
showed a rise til] the Ibh of this
month but thereafier there has hesn
a declining trend in the prices. .

(b) and (c). Do not arise.
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Foedgraing Requirement

3400, Shrl Nitiraj Bingh Chaudbary:
Wil the Minister of Food and Agri-
culire be pleaded to state:

{a) foodgrains requirement of each
individual par year sccording to the
nternational ptandard;

(b) what percentage of population
veguirey foodgrains;

(c) the daily requirements of food-
#ruing in the country per each indivi-
dual; ang

(d) whether the above demand is

in excess of the international stand-
axdy

The Minister of State In the Minis-
try of Food, Agriculture, Community
Developmeni and Co-operation (Nhrd
Annagaheb Shinde): (a) There is no
fixed internationu! standard of food-
grains requirement of ecach individual

per yvear. Intake of foodgrains wvary
from country to countiry,
(B In India cverybody reguires

foodgrains, .

(c) There ia no uniform daily re-
quirement of foodgrain: per person
even in India. The requirement of
foodgrains by a purson depends on his
income, his food habits, the fact whe-
ther the person lives in rural area or
in a city or town, etc.

{d) In the absence of an interna-
tional standard and an Indian stand-
ard, it is not postible to cay whether
&he Indian standard is in excess of the
international stendard.

Ships and thelr Toannage
15M. Shri Baburag Patel: Will the

(¢) the names of routes amd coun-
triss to which the various ships serve
company-wise?

The Minister of Transport and Ship-
ping (Dr. V. K, R. V. R20): (a) to (c).
Three statements giving the requisite
information are laid on the Table of
the House. [Placed in Library. See
No. LT-528/67).

Food Corporation of India

1501. Shri Baburao Fatel: Will the

Minister of Food and Agriculture be
pleased to state:

(a) quantity of foodgraing procur-
ed and distributed by the Food Cor-
Pporation of India so far since its in-
ception; ang

(b) how far the Food Corporation
of India has been able tp solve the
food problem of the country?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Annasahib Shinde): (a@ Since its in-
ception a quantity of akout 263 Jakh
tonnes of foodgrains has bhecn pur-
chased by thg Food Corporation of
Indig upto 30th April, 1967. The Cor-
poration undertakes  purchuses  af
fondgrains in differomt States either on
behalft of th, S'ate Govermments or
for export tn ather Sintne, Detzils of
quantiiy of foodgrains ditributed by
‘he Corporation during this perind arve
awaited. )

{1) The Fuod Curvoration hae haon
gt up fto work as a public  sector
ageney for the purchase and distri-
buiim of foodorains. which iz only
one of the measures tken by the
Government to solve the frod prob-
lem of the couniry.
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The amount of
fish supplied to West Bengal by the

December, 1968 iz 3,19,047 Kg».
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Buffer Stock of Foodgraina

1588. Shri 8. C. Jha: Will the Minis-
ter of Food and Agriculture be
pleased to state:

(a) whether it iy @ fact that the
India Government have g buffey stook
of foodgrains; and

(b) it so, how much do they have
at present?

The Minister of State in the Minis-
try of Food, Agricullure, Community
Development and Co-operation (Shri
Annasahib Shinde): (a) and (b). The
total stock of foodgrainsg available to
Goverament of India on 21st May,
1967 amounted to a’ little over 356,000
tonnes.

US, Gitt for Bihar Rallet

1500, Bhyy K. F. Singh Deo:
St P. K. Dea!
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wm Annrwery '3133
to India for relief operations in Bibar;
and

Annasahib Shinde): (a)
US AID have informed the

and (b).
Govt.

of India that they are pmviding
various commodities
emergency feeding prn;ramm-

organised in Bihar by CARE and cer-
tain other voluntary agencies. In ad-
dition, US Government are participa-
ing in a project for the manufacture
of 72,000 tonnes of Bal Ahar (a high
protein food) for free distribution
amongst the vulnerable sections of the
population in Bihar by providing
about 50,000 tonnes of corn meal and
nearly 9,000 tonneg of salad oil free
of charge. About 17,830 tormes of
groundnut flour will be arranged in-
digenously for manufacturing Bal Ahar
and USAID have agreed to provide
milo or other foodgrains equal in
value to the value of groundnut flour
used for the project,

The US Government have also sup-
plied free of charge, spare parta worth
$225.000 for rigg operating in Bihar for
the drinking water programme. They
have also provided 28 Pedojet injee-
tors snd certain quantities of small-

pox vaccine.
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wt, 1967
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12,000
8,230
7,230

Indian Beientists in U.S.A.

lﬂl.!hllﬂnl.mwm
the Minister of Feed and Agriculture
be pleased 10 atate:

(a) the sota) number of Indisn
Belentists now working in U.8.A. @
the fnid of agriculture) resserch;

() the time for wides
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was made to get them back to India;
md

(c) if s0, the reaclion of those
scientists?

The Minister of State in the Minks-
try of Food, Agriculture, Commaunity
Development and Cooperation (Shrl
Annssahib Shinde): (a) According to
data in the National Register of
Scientific and Technical Personnel, 29
persons with doctorate degrees in
agriculture are working in the feld
of agricultural research m US.A, as
on 1st January, 1967,

¢(b) The average duration of their
stay is thres years. 26 of them have
slready been offered posifions in the
Scientists’ Pool, One is not interest-
ed in the Pool. The cases of two

others are under consideration for the
Pool.

(c) 11 have accepted the Pool offer.
One had returned to the country,
worked for some time as a Pool Offi-
cer and gone back. Replies are await-
ed from others.

Development of Fishing Indusiry
ian Fourth Plan

1512, Shri Vasudevan Nair:

Shri C, Janardhanan:
Shri P. C. Adichan:

Will the Minister of Food and Agri-
culinre be pleased to state:

(a) whether Government have pre-
pared any scheme for the develop-
ment of fishing industry on modern
basis during the Fourth Plan;

(b) if 80, the muin features thereof;
and

(c) the estimated cost thereof?

The Minister of State in the Minis-
try of Feod, Agriculture, Community
Development ang Co-operation (Shri
Annasahid Shinde): (a) Yes, Sir. A
druft plan has been prepared.

(b) The plan covers marine as well
as inland fsheries. Tho schemes fof
developmen! of marine fisheries relate
mainly 1o mechanisation of fishing



been made for research and training
in inland fisheries.

(e) The estimated cost of the scheme
§s Rs 113 crores. The outlay may be
revised taking into consideration the
available resources.

Ovimbatore-Attappadi-Mannarkad
Tribal Area
1513, Shri A. X. Gopalan:
Shri P. Ramamurti:
Shri E. K. Nayanar:
Shyl Umanath:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether there is any propoul
to expand the Coimbatore-
BMannarkad Tribal area, Eastern Glut
Road; and

(d) i s0, the steps taken so far in
the matter?

Minister of Transport and

(Dr, V. K. R. V. Rao): (a)

and (b). The Government of Kerala
have improvement to the
gection from KM 00 to 52{1 of the
Mannarkad-Coimbatore road via At-
tappadi and Chinnathedagam to be

mant with a view to approve the work
mdmc«:mtmama (Ordi-
Reserve) on a matching basis.
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3136
Prices of BAide Olls

1514, 8hrl B, O, Bharma: 'WH1 the
Minister of Feed andl Agrivultere by
pleased to state:

(a) whether the prices of edible
oils have been rising steadily;

(b) if s0, the reasons therefor; and

(c) the steps taken to check them?

showing Economic Adviser's Index
Numbers of wholesale prices of
edible oils (base 1852-83-100) during
the period January, 1068 to May
1967, is enclosed, It will be sesn
therefrom that the Index Number
ranged between 254 and 335, the
index for the latest week, i.e, 13th
May, 1967 being 318,

(b) The main reason so for the
high level of prices of edible oils is
the shortfall in supplies of oilseeds
and oils during 1966-86 and 1986-87.

{c) The steps taken to check rise
in prices include tightening of bank
advances against oilseeds and oils,
regulating transactions I1n the for-
ward markets, restricting exports and
arranging imports of oils and dis-
couraging the use of edible oils for
industrial purposes. Efforts are also
being made to maximise the internal
production of oilseeds.

STATEMENT

Index Number of Wholesale Prices of
Edible Oils (1952-53-100)

1966
January 253.9
February 249.1
March 25¢.0
April 275.7
May 301.5
June 308.7
July 309.3
August 325.4
September 303.3
October 204.4
November 283.7
December 2.1
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1967

312.3
334.1
318.6

307.6
311.2
316.5
316.0
319.4
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318.1
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Will the Minister of Food ana Agri-
euiture be plessed to state:

(a) whether it is a fact that the
sugar quota of Bihar has been cut
from 14,000 tonnes to 11,000 for the
month of April, 1967,

(b) whether similar cuts have been
effected in the quotas of other Btates
also;

(c) whether the cuts have been
restored in May, 1987 and are propos-
ed to be restored in June 1967; and

{d) State-wise figures for April,

the
1987 and the State-wise estimates for
and June, 1967?

JAxmasahih Shinde): (a) Yes, Sir.
{b) Yes, Sir.

(c) Bihar's quota was reduced to
%192 tonnes with effect from the 23rd

May, 1967, Issues will be adjusted to
suit the Bihar Government but no
restoration is possible due to short
production.

(d) A statement showing monthly
quota of sugar of each State in April
and May & June 1967 is laid on the
Table of the House. {Placed in Lib-.
rary. See No, LT-530/67].

feeelt ¥ wys giend

1516. W GfeTT AN WYwy :
st o wo fuwm® :
=it wroa W

wt w1 ®G fE

(¥) =f 1065-66 ¥ AT &
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¥ frey safe Ard 7 et frart wraer
3 W

(@) T geei ®Y e ¥ fay
w1 gy ®y o & 7

ﬂ&"!‘ am w wat (Il.'o
Mo ¥o mrTo Wo TW) : (¥) 1 Wi,
1966 ¥ 31 Wi, 1967 % faest &
agw gaeTIsi ¥ 356 sufwr WY Wi
3162 WIUW BT | 1 WAW, 1965 ¥
31 AW, 1966 &% TEE! quAT § 317
=faer 7L WYX 3199 WITE g

(a) freelt & gl &t Qean
sy frrsdmf Ao
ar o b

(1) fewsry, 1962 w¥% goen foen
¥ forly g Fw-sRw T wdie
% wern wnpwrl @ a §0

(2) wwwi an ww TS @I
woiwY § &% gouT 97 TEErT
o Jwiww wiE 0 §
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(w) wx ofaer® &1 dwrary
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s alwrwr g ?
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¥ gEf T FTTHATA To 650=50—
1,100 1
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W Shinle): (a) and (b), Yes,

Indigesous Wheat Steck

1529. Shri Hakam Chand Kaehwni:

Shri Ram Singh Ayarwal:
Shri Y. 8. Knshwah,

Will the Minister of Feod aad
Agrienliure be pleased to refer to the
reply given to Unstarred Question No,
78 on the 28th March, 1967 and state:

(a) whether Government are build-
ing a stock of indigenous wheat at
present;

(k) if s0, when the indigenous
wheat is likely to be distributed in
Delhi; and

(c) the source from which it has
been procured?

The Minister of State in the Minis-
try of Feod, Agriculture, Community
Development and Cooperation (Shri
Anna --hib Shinde): (a) to (¢). Gov-
ernmer. ‘ntend to build up some stock
of indige::..as wheat in Delhi by mov-

ing wheat procured in Punjab. As
sonn as some Teasonable stock is
built up, distribution of indigenous

wheat in Delhi will commence.

fermat w1 ww
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Kumarakam-Veichoor Road

1553, Shri N, Sreckantan Nair: Will
the Minister of Transport and Shipp-
ing be pleased to state:

(a) whether the Xumarakam.-Vel-
choor Road was included in the Cen-
tral Road Fung Bcheme;

(b) whether the Central Govern-
ment had sanctioned two items of
work on the 10th November, 1958 of
which one has been completed;

(c) whether Government called for
and got a revised estimate for the
Second item of work at Rs. 9,44,000/-;
and

(d) if so, the action taken thereon?

The Minister of Transport and
Shipping (Dr. V. K. R, V. Rao): (a)
Yes,

(b) and (d), Apparently the Hon'able
Member is referring to two
schemes one relating to road works
and the other relaling to bridges
which were approved on the 18th
November 1956 and 16th December
1980 respectively, each at an estimate
cost of Rs. 400 lakhs. Some work
has been completed on each of these
two.schemes, The expenditure incur-
red {3 Re. 307 lakhs,

. The State Government have now
intimated that an additional amount

Shri Vishwa Nath Pasdey:
Will the Minister of Feed ani
Agricuiture be pleased to state:
(a) whether any accurate gtatistics
sbout the incresse In the production:
of foodgrains In thy different Inten-
sive Agriculture Programme Districts
during the last five ysars is available;
ang

{b) if so, the tota] incresse im pro-
duction in the different districts?

The Minister of Stats In the Minis-
try of Food, Agricultusl,
Development and Cooperation (Shrl
Annasahib Shiade): (a) Yes please.

{(b) The production of foodgrains
in the districts covered by the inten-
sive Agricultural District Programme
hag shown a consistently upward
trend during the five vears 196186,
except for some declines due mainly
to drought and other unfavourable
factors. A statement showing the
magnitude of increases in produc-
tion In different districts from year
to year over the average food pro-
duction during the three years pro-
ceeding the introduction of the pro-
gramme is Iaid on the Table of the
House, {Placed in Library. See No.
LT-531/87].

Subsidy te Sugar Mills

1524, Shri Abdul Ghani Dar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total amount of subsidy
given to sugar mills during the last
three years; and

(b) the total amount of cesy recsiv-
ed from sugar mills during the above
period?

try of Food, Asricalrere. Commmtsty
[ »

Development and Cooperation (Shxi
Apnamhib Shinde): (x) Exports sre
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arranged by the Covernment of
India; the Sugar for this {s procured
from the mills. The mills are paid
contract price for the raw gsugar
‘purchased from them.

(b) Cess (Cane) is levied and col-
lected by the State Governmenis
from factovies in their respective
states, and information in this regard
is not available,

Will the Minister of Trasaport and
‘Shipping be pleased to state:

(=) whether he recently visited the
‘Paradeep Port and examined the
question of constructing a cargo berth
there; and

(b) it s0, when the construction of
the cargo berth is likely to be taken
aup?

The Minister of Transport and Ship-
ping (Dr. V. K. R. V, Rao): (a) My
programme to visit the Port during
April, 1967, had to be postponed due
to pressing work in Delhi.

(b) This will be considered after
‘the traffic studies now underway are
completed.

“Tourini Faclliiics in Komurak (Oriess)

Will the Minlstey of Towrism and
Civll Avistien be pleased to state:

(s) whether there is any proposal
to improve Tourist facilities at Kona-
«khm

(h) U’'s0, the details thereof; and

{e) m_nhmwhm

The Minister of Tourism and Civil
Aviatlon (Dr. Karan Slagh): (a) to
(c). Yes, Sir. There is a ascheme to
develop Konarak as a seaside resort
at an estimated cost of Rs. 42.50 lakhs,
The details of the schemes are being
worked out. It will be executed
during the Fourth Five Year Plan
period.

Drought Preveation Studies Beonrd

1527. Shri Sharda Nand:
shri J. B. Singh:
Shri Bharat Singh Chauhan:
Shri Ranjit Singh:

Wi'l the Minister of Food and
Agricalture be pleased to state:

(a) whether Government propose
to set up a drought Prevention Stu-
dies Board keeping in view the persis-
tent drought in the country;

(b) if so. the terms of reference and
the personnel of the proposed Board;
and

(c) the time by which it is lkely
to start functioning?

The Minister of State in the Minjs-
tr’ of Mr wm. Communlty
Development and Cooperatien (Shri
Annamhib Shinde): (a) No. The
question of setting up suitable
machinery to deal with various as-
pects of drought has been under
consideration for some time past. It
has been decided to assign the work
in this behalf to Units, specially ear-
marked for the purpose. in the Minis-
try of Pood, Agriculture, Cammunity
Development & Cooperation (Depart-
ment of Agriculture), Ministry of
Irrigation & Power and the Ministry
of Heslth & Family Planning, the
overall coordination being done by

the Department of Azrieultug

(b) and (c). The questions do not
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Centre for Porest Instructors
in West Beagal

1538. Dr. Ranen Ben:
Shri Dhireawar Ealita:

Will the Minister of Food and
Agricuitury be pleased to state:

(a) whether there is any proposal
to start a training centre for Forest
Instructors in West Bengal with as-
sistance from the Uiited Nationa
Specia] Fund;

(b) if so, the broad details thereof;
and

(c) when the Centre is likely to be
set up?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) to (c). The
Government of India are operating
a Project for the establishment of
four Logging Training Centres with
asgistance from U.N. Special Fund in
four zones of the country. The Log-
ging Training Centre for the Easlern
Zone has been set up 8t Sukna In
West Bengal at which 1r.ining is
being imparted in Busic Lousging to
nomineg of the State Forest Depart-
ments and Forest Lessees.

Marine Techuological Diploma Course

1529, Shri A, K. Gopa'an;
Shri F. RBamamurti:
Shri E. K. Nayanar:
shri Umanath:

Will the Minister of Food and
Agricaltuare be pleased to state:
+ {8} whether Government has a
plan to start a Marine Technological
Diploma Course in Thavanur Rural
Imstitute in Kerals;

. (b) i »o, when it is like'y to com-
tpance; and

) {¢) whether Government propose to
ﬁ:ﬁtﬂl Year for the said
. 3 4
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The Minister of Btate In the Minjs-
try of Food, Agriculinre,

Development and Cooperation (Shrd
Annasahlb Shinde): (a) No, Sir,
(b) and (¢). Do not arise.
Supply of Imported foodgrains to-
Rajasthan
1530. Shri R. K. Birla: Will the

Minister of Food and Agricuiture be:
pleased to state:

(a) the quota of imported: food-
grains given to the State of Rajas-
than every year:

(b) the quantity of imported food-
grains given to that State during the
last six months; and

{c) the quantity of foodgrains ask-
ed by the Stale Government during
the last six months?

‘The Minister of Siate in the Minis-
iry of Fond, Agriculture, Communitv
Development and Cooperation (Shri
Annasahib Shinde): (oY There is no.
fixed amount of gquota of imported
foodgrains fur uny State. The quan-
tity of impurted fondgrains supplied
to Rajasthan during the last 3 vears
WU —

(In "000 {onnes)

1964 403 5%
1965 187.1
1968 543.2
tbr A little over 2 lakh tonnes

from December, 1966 to May, 1967.

fc) 4 lakh tonnes,
Secy., Ministry of Tourism & C.A. and)
Director-General, Tows

1531,
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Shri Onkar Lal Berwa:

hri Sikhestywar Pramd:
Wil] the Minister of Tourlan and
Olvil Aviation be pleased to state:

(a) whether it is a fact that posts
of Director-General of Tourism and
Becretary to his Ministry have
remained vacant for a long time;

(b) it 0, the reasons therefor; and

(¢) whether Government propose
to fill up these posts ang I so, when?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singhb): (a) and
{b). No, Sir, Until Ist Junc 1067 the
Secretary to the Government of
India in the Ministry of ‘Transport
and Shipping wuas also Secretary of
the Ministry of Tourism and Civil
Aviation and ex-officio Director
General of Touri-m.

(c) A separate Secretary for the
Ministry of Tourism gnd Civil Avia-
tion tvok over churge on 2nd  Junc
1887. The guestion of appeointing &«
full time Director General, Tourism
is under consideration.

Construction of Fiouses for Alr Indla
Employees

1532, Shri George Fernandes:
Bhrl J. R. Patel:
Shrl Madbhu Limaye:

Will the Minister of Tourksmn and
Civil Aviation by pleased to state:

(a) the procedure of giving con-
tracts for the construction of residen-
tial houses for Air India Employees;

(b) whether it is proposed to cob-
struct houses costing Rs. 55 lakhs for
the employees of Air India; and

{c) whether tenders have been
Invited for the purpose?

The Misiwier of Tourism gnd Civil
Avistios (Dr. Karan Singh): (a) The
Pprocedure followed for awarding con-
trects for construction of housing
quarters for Air-Indla employees is
to invite tanders from reputed firms.

1889 (SAKA) Written Answers 3140

(b) It is proposed to construct ap-
proximately 300 quarters of different
sizeg at an estimated cost of Rs. 78.00
lakhs, approval for which has already
been accorded by the Government,

{e) Yes, Sir.

Afferestation Schemeg

1533. Shri § R. Damani: Will the
minister of Foed and Agriculture be
pleased to state:

(a) whether any progress has been
made in the afforestation scheme in
the country during the last year; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Fooid, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde}: t(a): Yes, Sir.

th)y: Complete information  is nut
vet available from all the States and
Urnian  Territories. 1t is, hovever,
being collected and will he piaced on
the Table of the Sabha.

Famine Code

1534. Shri P. Ramamurtl:
Shri A. K. Gopalan:

Will the Minister of Food and Agri-
culture be pleased 10 state:

(a) whether Government have
cuvnsidered the implications of the
applicability of the Famine Code o
Bihar; . . - '

(b} if so, the steps taken by Gov-
ernment to [ulfill the requirements
of the Famine Code?

The Minister of State in the Minis-
try of Food, Agricullure, Community
Development and Cooperation (Shri
Annasshid Shinde); (a) and (b). The
Bihar Famine and Flood Relief Code
1957 has been formulated by the State
Governmen; and prescribes measures
to be taken by the State Government
when distress is apprehended ond
when it deepens. The declaration of
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famine does not imply the assumption
by Government of any new respon-
siblilitiey for combating distress, It
is a recognition that the distress has
.assumed proportions which require a
widening of ameliorative measures, a
‘more ample provision of funds and
consequantly more detailed ang more
-frequent reports on the gituation.

A ntatement indicating the assis-
tance provided to Bihar Government
10 meet the situation has been placed
on the Table of the Sabha in reply
‘to parts (c) and (d) of Unstaned
‘Question No 780 on 30-5-67. The

Central Government will continue fo -

provide all possible gssistance to the
"State,

JAM from West Germany for Agri-
oultural Development

1535. Shrl B, Barua: Will the Minis-
ter of Fosd and Agriculture be pleas-
-ed to state:

(a) the extent of aid received from

“West Germany in developing our
agriculture so far; and

Shindie):

aid from West Germany in develop-
“Ing agriculture in Mandi ig concerned,
- the

(a) So far as

amount of aid received

Written Ansoers JUNE 8, 1967
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extend losas to privete firmg fo eta-
blish Seed farms in Indis; and -

(b) whether the terms on which the
loang aTe to be extended have besm
examined by Government?

The Minister of State in the Mink-

(2) and (b):
No Sir. There is no proposal for the
World Bank to exiend loans tn pri-
vate firms to establish seed farms,

favrwr yden
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Low-griced Consurssr Geeds In
mq-w.mw

1588. Shri B. 8. Vidyarthi: Will the
Minister of Feod and Agriculture be
pleased to state:

(n) whether t is a fact that Super
Bazar in New Delhi haz formulatea
a scheme for the @oduction of low-
priced consumer goods in collabora-
tion with thg lsading business con-
cerns in the near future; and

(b) it %0, the details thereof?

The Minister of State in the Minis-
try of Food, Agriculture, Communily
ang Cooperation (Shri
Annasship Shinde): (a) and (b). No
8ir. The Super Bazar, New Delhi has
not formulated any scheme for the
manufscture of low priced consumer
goods in collaboration with any busi-
ness concern. It has only made ar-
rangements with a Bombay firm for
the supply of medium-wave transistor
radios and with another firm in Delhi
for the supply of low priced pressure
cookers as per 1S.I specifications.

Re-Organimation of Delhl Transport
Undertaking

1539, Sl D. C. Sharma:
Shri Shiva Chandrs Jha:

Will the Minister of Tyansport and
Shipping be pleased to state:

(a) whether there is any plan to
re-orgenise the Delhi Transport Un-
dertaking s0 as to make it function
more usefully and effectively; and

(b) if so, the details thereof?

The Misistey of Transport and
Or. V.K. R. V. Rao): (a)
and (b). A Works Study Team, con-
sisting of the following members, was
constituteg in December, 1968:—
1. Shri R. 8. Krish-
nan, Finance Becre-
tary, Delhi Admin.
. istration, Delhi Chairman
- 2% U 8 Shri.
nﬂv.!)huﬁxd
Trensport, Deihi

T (al) LS4

Member

3 Shri X. A. Khan,
Md.lt-ioulgl General
Manager”  fDelhi
Transpory  Under-
taking Member
(Convenor)

The following are the terms of re-
ference of the Works Study Team:—

1. To assess the road transport
requirements of the Union
territory of Delhi in view of
the increase in traffic

2. To study proposals for meet-
ing road transport require-
ments of the territory includ-
ing the rura) areas.

3. To examine the expansion
programme prepared by the
Delhi Transport Undertaking
for the Fourth Five-Year Plan
period.

4. To study the relationship of
the present fare structure
with the existing cost of npe-
ration and recommend whe-
ther there is need for the
review of bug fare structure
of the Delhi Transport Under-
taking in view of the increase
in the cost of operation.

5. To examine and review ar-
rangements for prevention of
ticketless travel and suggest
measures for increasing the
income of the Undertaking.

6. To examine the financial po-
sition of the Undertaking with
particular reference to the
proper utilisation of loans
granted to the Undertaking
and, if necessary, suggest
measures for remedial action.

7. To make such other recom-
mendations as may be ger-
mane t, the issues under
congideration.
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The Report of the Team iz expected
shortly.

&duldonnunlwbunukentut

should be replaced by a statutory
Road Transport Corporation to be set
wup under the Road Transport Corpora-
tions Act 1950. The Road Transport
Corporations (Amendments) Bill, 1966
was introduceg in the Lok Sabha in
August, 1966, With the diasolution
of the Third Lok Sabha, the Bill has
lapsed and the question of re-introduc-
ing thig Bill in Parliament is now
under consideration.

Replacement of 1.A.C. Visecounts

1540. Shri Mohan Swarup:
Shri Yashpal Singh:
Shri Ram Kishan Gapia:
Shrimatél Tarkeshwari Sinha:
Shri Yogendra Sharma:
Shri Chandra Shekhar Singh:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(=) whether it is a fact that a de-
cision was taken sometime back for
replacing Viscounts of the Indian
Airlines Corporation;

(b) if so, the estimated cost there-
of;

(¢) whather it is ajso a fact that
this decision has now been changed;
and

(d) it so0, the reason therefor?

The Minister of Tourlam and Civil
Aviatien (Dr. Earan Siagh): (a) to
{d). The question whether the Vis-
sount Aircraft in the fleet of the IAC
should be replaced and, if 30, by what
type of aircraft, Is under examination.
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Gig Licas

WIII' the Minister of Food and Agri-
culiure be pleased to state:

{a) whether it is a fact that the
population of Gir Lions, which 1s a
great attraction to the foreign
iz fast diminishing;

(b) if so, the reasons therefor; and

(c) the steps taken by Government
to maintain the population of Gir

The Minister of Siate in the Minis-
try of Food, Agricuiture, Community
Development ang Cooperation (Shri
Annnmbih Shinde): (a) No, Sir. It
is not a fact that the population cf
Gir Lions is fast diminshing.

(b) Does not arise.

(e) The State Government of Guj-
arat have taken the following steps
in thiz regard:—

(i) An area of about 1,25501
hectares (3,12,459.11 acres) of
the Gir forests is a Wild Life
Sanctuary Mrom [18-9.1865

(1i) The shooting of all the species
is prohibited in the Sanctuary
area

(idii) In order to discourage the
polsoning of lions by local
cattle owners, whose, cattle
are occasionally killed by the
lions, the State Government
have under the ruley provided
for the payment of compen-
sation 10 persons whose cattle
are so killed.

Repewny at Girmar
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(b) whether sny Drivate agency has
agreed to bear entire éxpenditure of
foreign exchange iy sanctioned; and
(c) it so, the Teaction of Govern-
ment thereto?

The Minister of Tourimm and Civil
Aviation (Dr. Karan Singh): (a) and
(b). No such proposal has been re-
ceived recently. However, a request
from Shri Nanji Kalidas of Porbunder
to assist in the issue of an import
licence for importing ropeway ma-
chiney to be installed at Glrmar was
received through the Government of
Gujarat in June 1962

(c) Since the foreign exchange lia-
bility of the scheme amounted to
about Rs. 12 lakhs, it was not found
possible to accede to the request of
Shri Nanji Kalidas for the issue of
an import licence.

Judgment of Sapreme Court on Funda-
mendial Rights

1548. Shri 5. M. Banerjee:
Madhu Lbmaye:

N. 8, Sharma:

Eam Singh Ayarwal:

Sharda Nand:

prij Bhushan Lal:
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(b) i so, the decision taken in the
moatisr?

, The Deputy Minister in the Minis-
try of Law (8hrl D R. Chavan): (a)
and (b). The implications of the Sup-
reme Court judgmen| are stil] under
active consideration of Government.

High Fricee of Rassian Tracters

1547. Ehvi 8. M. Bamecjee:
Shri Madha Limaye:
Dy. Ram Manshar Lohia:
Shrl Y. §. Xushwah:

WHI the Minister of Food apma
Agricuiture be pleazed to state:

(a) whether it ic a fact that theTe
are serious complaints against the
Indian Engineering and Commerclal
Corporation Pvt. Ltd. Bombay, re-
garding the supply of Russian tractors
at high prices;

(b) if s0, whether any complaint
bhas been lodged against this concern
by the Madhya Pradesh Government;
and

(c) it 20, the steps taken by Gov-
ernment to inquire into these charges?

The Minister of State in the Minis-
try of Food, Agriculture, Communily
Development and Cooperation (Shri
Anngsatiid Shinde): (a) and (b). Some
complaints have been received from
the Government of Madhya Pradesh.

(c) The State Trading Corporation
is enquiring inte the matter,
Development of Bajra and Jawar
varioties In Rajasthan
1568, Dr. Karni Siagh:
Shrimail Nirlep Kaur:

Will the Minister of Feod anit Agri-
outtwre be pleased to state:

ritten Answers JYAISTHA 16, 1869 (SAKA) Written Answers 314

The Minister of Stste in the Minks-
try of Food, Agriculture, Community
Development ang Cooperation  (Shry
Annasahid Shinde): (a) At present
Government have po proposal to
undertake research on the productipn
of Jawar and Bajra varieties tolerant
io game water in Rajasthan,

(b): Does not arise.

Central Arid Zdne Research Insiitute
Jodhpar

1549. Dr. Karnl Singh:
Shrtmatl Nirlep Eaur:

Will the Minister of Food and Agri-
eallure be plaassed to state:

(a) whether it is a fact that the
Central Arid Zone Research Institute
at Jodhpur propose to set up a new
unit to take up saline water conver-
sion into portable water:

(b) if 50, the place where the unit
will be located; and

{c) the areag which would be cover-
ed by this unit?

The Minister of State in the Minis-
try of Food, Agriculture, Communily
Development ang Cooperation  (Shri
Annasahib Shinde): (a) No Sir.

(b) and (¢, Do not arise.

Docuwentary Fiim of Flaces of
Tourist Interest

155¢. Dr. Karnj Singh:
Shrimati Nirlep Kanr:

Will the Minister of Tourlsm and
Civil Aviation be pleased to state:

(a) whether Government have any
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The Minister of Tourism and Civil
Avistlen (Dr. Karan Singh): (a) No,
8Sir. Not for the present. Our re-
sourceg do not permit the production
of tourist doumentaries on each place
of tourist interest in the country.

(b) A provision of Rs. 30 lakhs has
been made ynder Part 11 of the Fourth
Five Year Plan on Tourism for pro-
viding tourist facilitieg in Rajasthan.
The expenditure on these scheme:
will be shared in the ration of 50:50
between the Central and the State
Governments,. The detailed break-
down of schemes is awaited from the
State Government.
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Replacement of LAC. Viscount
Alreraft on major/secendary reutes

1552, Shri Madhu Limaye:
Shri 85, M. Banerjee:
Shri Gestge Fermandes:
Shri Manibhali J. Patel:
Dr. Ram Manshar Lohla:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether Govarnment have taken
a final decision about the replacement
of Viscount aircraft on major/second-
ary routes;

(b) if s0, the details thereof;

(¢) whether there was a contradic-
tion between the recommendations of
the Shankar Team and the Lal Com-
mittee's Report;

(d) if so, whether Government
propose to lay copies of the two
Reports on the Table?

The Minister of Tourism and Civit
Aviation (Dr. Karap Siagh): (a) and
(b). The question whether the Vis-
count aircraft in the fieet of the IAC
should be replaced and, if g0, by what
iype of aircraft, is under examination.

(¢) and (d) A team of experts from
IAC had gone abroad to evaluate the
suitabllity of certain types of aircraft.
Based on the report of these officers
the 1AC had submitted its proposals
which are being examined along with
other relevant material on the sub-
ject.
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Will the Minister of Tewrism and
Civil Aviatien be pleased to state:

{a) the total number of foreign
tourists who visiteq India during
1008-87;

(b) their break-up,
and

country-wise;

(e) the foreign exchange earned
through touyrist trafic during the
above period?

The Minisier of Tourism and Civil
Aviatien (Dr. Karan Singh): (a) The
tourist arrival statistics are compiled
on the badls of calendar year. The
number of tourists who visited India
during the calendar year 1986 was
150,003,

(b) A statement showing the break-
up by countries of natlonality for the
year 1988 is placed on the Table of
the House. ([Placed in Library. See
No. LT-533/87].

(c) The estimate of foreign ex-
change earning due to tourism for tha
year 1968 is not yet available.

Soviet Agricultural Experts

1555. Shri Dattatray, Kunte:
Shri H, P. Chatierjee:
Shri 8, C. Bamanta:
Shri Yashpal Singh:

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether the five member team
of Soviet Agricultural Experts met
him in March, 1867 and discussed with
him the agricultural problems in
India;

(b) if so0, what were the suggestions
made by them 1o make India self-
sufficient in food in the near future;
and

(c) whether they were invited to
visit this country or they came of thelr
own accord?

The Minister of Stute in the Ministry

of Food, Agriculture, Community Deve-
lopment and Cooperation (Shri Anna-

sakib Shinde): (a) Yes Sir. But the
Team consisted of four agricultural
scientists.

(b) The Team did not give any
specific suggestions. They observed
the research work being conducted
in India in the field of agriculture
and animal husbandry at some impor-
tant centres and exchanged views
with agricultural scientists.

tc) The visit of the Agricultural
scientists arose out of the discussions
which the then Minister of Food and
Agriculture had with the Minister of
Agriculture, USSR. on the desira-
bility of exchange of visits between
agricultural scientists of the two
vountries. during the Minister's visit

to Moscow in July. 1968.
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Ban on Cow Blaughter
1556. Bhri Bam Kishan Gupia:

8bkri Eanwar Lal Gapta:

Shrl R, 8. Vidyarthi:

Will the Minister of Food and Agri-
ouliure be pleased to state:

(a) whether he hagy any discussion
with the Chief Ministers’ on the ques-
tion of ban on cow slaughter on the
7th and 8th April, 1967; and

(b) if 80, the result of talks held?

The Minister of State in the Min-
istry of Food, Agriculture, Commu-
nity Development and Cooperation
(S8hri Annasahid Shinde): (a) Yes,
Sir.

(b) The question of preparing suit-
able legislation for prohibiting slaugh-
ter of cows is receiving attention of
the State Governments concerned.

Rice Supply to Centre by Orissa

1557. Shri Chintamani Panigrahi:
‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) whethey Orissa has agreed to
supply 75,000 tons of rice to Centre
for 1967-68 period:

(b) whether Orisse has demanded
wheat from the Centre:

(c) if 30, the quantum thereof and
the reaction of Government thereto;
and

(d) the quantum of extra rice that
Orissy has agreed t{o supply in leu
of more wheat?

The Minister of State in the Min-

'igl
|

mills
3000 tonneg in April, 5,500 tonnes in
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‘Activities of Tourist Deve
Corperation in Ortewm’
1558. Shri Chintamani - Panigrahi:
Wil the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether the Tourist Develop-
ment Corporation have taken up any
activity llke provision of hotels and
other accommodation to tourists and
road transport facilities for tourists
in Orissa by now;

(b) if.so, the details of such activi-
ties carried in Orissa, the places
where such facilities have been pro-
vided and the estimated expenditure;
and

{c) the proposed activities of the
Corporation in Orissa for 1967-687

The Minister of Tourlsm and Clvil
Aviation (Dr. Karan Siagh): (a) No
Sir.

(b) Does not arise,

(c) No plans have been prepared
yet by the Corporation, However
thare are several tourist development
schomes in the current year's budget
of the State Government and the Min-
istry of Tourism,

Agricultumal Development Schemes in
Orisas

1559. Shri Chintamanl Panigraki:
Will the Minister of Foog and Agri-
culture be pleased to state:

(a) whether the amount of Ra. 10
crores approved for Agricultural
Development Schemes in Orissa for
1968-67 has been fully utilised;

(b) if not, the amount of shortfall
reported;

{c) the amount approved for agri-
cultural development schemes for
Orissa for the yesr 1967-68; and

(d) the details of such schemes and
scheme-wise allotment?
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(b* Against an outlay of Rs. 10
crores -approved for Agricultural
Development Schemes in Orissa for
the year 1966-87, the State Govern-
ment has reported and estimated ex-
penditure of Rs. 9. 10 crores resulting
in a short-fall of Rs. 90 lakhs.

(¢c) and (d). The al'otment for the
year 1967.88 has not been finalised
yet,

Paradecp Pori Trust

1560. Shri Chintamanl Panigrahi:
Shri P. L. Barupal:

Will the Minister of Transpert and
Bhipping be pleased to state:

(o) whether the Paradeep Port
Trust has been formed;

(b) if not, the reasons for the delay;
and

(¢) when it will be formed?

The Minister of and

Transport
Shipping (Dr. V, K, R. V. Bao): (a)
No, Sir.

(b) and (c). The Port of Paradeep
was declared as a Major Port in
April, 1086 and was thrown open to
sea-going traffic in November, 1966,
The question of setting up 8 statutory
Port Trust Board to administer the
Port could only be taken up there-
after. Proposals to this end have
been received In March and are
under consideration.

Price of Pepper

1561. Bhri K M Abraham: Will
the Minister of Food and Agricalture
be pleased to state:

(s) whether Government are aware

selected markets in Kerala during the
period January 1965 to May 1967 are
given in the statermnent laid on the
Table of Hous®, [Placed in Libriry
See No. LT-534/87]. It will be scen
therefrom that the prices of pepper,
which had risen during the period
Apri' {0 July 1966 showed a fall there-
after. The prices have again started
rising from February 1867 and are
currently at about the same level as
those prevailing at this time in 1965
and 1668,

(b) Does not arise.
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Food Prodsction in Himachal Pradesh

5438, Shal Hem Raj:
Shri Prem Chand Verma:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that Hima-
chal! Prudesh Territory is deficit in
foodgrains and there has been failure
of crops due to want of rains for the
last three years;

(b) if 50, the quantity of foodgrains
that were demanded by it from the
Centre; and

{c) the quantity of foodgrains sup-
plied by the Centre to it after the
creslion of single State Food Zone
from April, 1967 onwards till the end
of May, 19677

The Minister of State in the Min-
Isiry of Food, Agriculture, Commu-
nity Developmient and Cooperation
(Shri Annasahib Shinde): (a) There
is no set formula to determine whe-
ther a State is surplus or deficit in
foodgrains, As such, it is difficult to
state whether Himachal Pradesh
Territory is deficient in foodgrains.
There has been deficiency in rainfa'l
in Himachal Pradesh during the last
two years and the production of food-
grains has been less than what it
was in 1964.85.

(b) In April. 1967, Himachal Pra-
desh Government asked for 13,771
tonnes of foodgrains per month from
the Centre,

(c) The quantity nf imported wheat
despatched to Himachal Pradesh was
a little less than 2,000 tonnes in April
and 4,000 tonnes in May, In addition,
Punjab has offered to supply 2000
tonnes each »f indigenous wheat and
rice to Himacha' Pradesh,

Charter Flights for Forelgn Tourists

1564, Shri M. R. Krishna:
SM 0. Dass:
Wiil the Minister of Tourlsm and
Oivll Avistien be pleased to state:
(a) whether it is a fact that the
chartered flights for foreign tourists
‘had become popular; and

JUNE 6, 1887
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(b) if so, the reasons for disconti-
nuing them?

The Minisier of Tonrims apd Civil
Aviatioa (Dr. Karan sisgh): (a)
Destination charters of tourist groups
to India started operating from late
1966 after the relaxation of restric-
tions on them, This being the Arst
vear of their operation, the idea of
charter flights is yet to gain wide
pupularity,

(b) They have not been disconti-
nued.

Rain, Proapects

1565. Shri Nitiraj Singh Chandbary:
Shri Swell:
Dr. Karnl Singh:
Shrimati Nirlep Kaur:
Shri Kikar Singh:
Shrl Barrow:
Shri Kolal Birua:

Will the Minister of Food amnd
Agriculture be pleased to state:

(a} whether Government are
aware that American experis appre-
hend third year of drought this year
in India specially in Madhya Pradesh:
and

(b) if so. the steps proposed tn he
taken for cnsuring supplies of foud-
grains and water to such areas where
drought is expected?

The Minisier of State in the Min-
istry of Food, Agriculture, Commu-
nity Development snd Coopomation
(Shri Annasahib Shinde): {(a) No,
8Sir.

(h) Does not arise,

Withdrawal of Jeeps from NES,
Blocks

1566. Shri K. Lakkappa: Will the
Minister of Food and Agrioutture
be pleased to state:

(a) whether proposal of the late
Prime Minister Shri La] Bashadur
Shastri with respect to the with.
drawal of jeepz from N.ES. blocks
has been dropped; and
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(b) if so, the reasons therefor?
The Minister of State in the Min-

(Bhri Annamhib Shinde): (a) and
(b). Following the debate, arising out
of a resolution moved by a Member
jin the 3rd lok Sabha, on 1lth
December 1904, and subsequent meet-
ing which the then Minister of Com-
munity Development and Cooperation
had on 9th March, 1965 with the re-
wesentatives of varipus political
parties in Parliament, the proposal for
complete withdrawal of jeeps from
the Community Development Blocks
was dropped. Instead, instructions
were jssued to the State Governments
for complete withdrawal of the jeeps
from the Blocks during the period of
elections, commencing from the date
of nomination till the date of polling,
and also for framing a set of rules
governing the use of jeeps in normal
times. These suggestions have been
implemented by the State Govern-
ments.

Rise in Prices of Cerinin Commodities
in West Bengal

1587, Shri Samar Guha: Will the
Minister of Food and Agriculture he
pleased to state:

(a) whether Government are
aware that prices of potatoes.
mustard oil, pulses, etc. have
suddenly shot up in West Bengal;

{b) whether Government are also
aware that these items are imported
inlo West Bengal from other States
and that some wholesale dealers
have crested artificlal scarcity of
these commodities: and

(e) if s0, the steps the Central
Government propose to take to help
the West Bengal Government in
getting the above food jtems from
other states at reasonable prices?

The Mimister of Btate in the Min-
istry of Feed, Agriculinre, Commu-
nity Development aag Cooperation
(Bhri Annasshdh Bhinde): (a) There
has been a rise in the wholesale

prices of mustard oil since April 1967
and those of pulses and potatoeg since
February 1887 in the Calcutta market,

(b) and (e¢). The problemg of the
three commodities are different, West
Bengal produced a good crop of
potatoes this year; and, in addition,
the potato production in Uttar Pra-
desh and Punjab, which are also
markets fram which West Bengal ge!s
potatoes, was good. There is no da'a
as ta the relative influence of the in.
ternal crop and the external crop on
the price situation in West Bengal. In
mustard, West Bengal imports mus-
tard on a large scale from various
parts of the country and controls th=
bulk of the mustard oil trade of
several States through the milling in-
dustry in West Bengal. Here relative
contribution of the mustard produc-
tion centres and the milling trade in
the price factor is not quite clear.
West Bengal is a net importer of
pulses. The pulse crop. this year, has
been on the whaole poor. None of
these three commodities are wunder
any control, at present. except that
movement of potatoes from Bihar is
banned due to scarcity conditions in
that State.

Credit Agricultural Corporation

1568. Shri Randhir Singh: Wi!l the
Minister of Food and Agriculture bho
pl-ased to state:

ia) whether the scheme for setting
up Agricultural Credit Corporations
in the States has been finalised:

{b) if so, the details thereof: and

tc) if not. the reasons for the
delay”

The Ministrr of State in the Min-
istry of Food, Agrirulture, Commu-
nity Development and Cooperation
{Shri Annasahib Shinde): (a) it ha:
beer, decided to undertake enabling
legis'ation for setting up agricultural
credit corporation in the States of
Assam, West Bengal, Bihar. Orlss_a
and Rajasthan and the Union Terri-
tories of Manipur and Tripura.
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(b) and (¢). Details of the legis-
lation are being worked out, and a
Bill will be introduced in Parliament
as soon as possible,

Development of Minor Ports in Kerala

1569, Bhri E. K, Nayanar: Will the
Minister of Transport and Shipping
be pleased to state:

(a) the schemes sanctioned for the
development of Minor Ports in Kerala
during the Firsl, Second and Third
Plan periods: and

(b) the amount spent by the Cen-
tral Government for Lhe minor ports
developmental schemes in Kerala
during the Three Plan periods?

The Minister of Transport and
Fhipping (Dr. V. K R. V. Rav): (a)
The schemes sanctioned in the First,
Second and Third Plan periods are
given in the Annexure. Laid on the
Table of the House. ([Placed in Lib-
rary. See No. LT-536/671.

{b) The following amounts were
given by the Central Government to
the Government of Kerala by way of
loans: —

Ry, z.16 lakhs
.. 7.08 lakhs

Third Plan Period Rs. 70.44 lakhs

Dues to Farmers from Sugar
Factories

1570. Shri Rane:
Skri Sldheshwar Pramd:
Shri Mohan Swarup:
Shri Mritunjays Prasad:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it iz a fact that many
sugar factories have not so far paid
{0 the sugarcane growers the prices
of the sugarcang supplied by them
during the years 1964-65, 1965-66 and
1988-87;

(b) if so, the total arrears for these
years, State-wise; and

(c) the steps Government propose
to take so that the cane-growers are

JUNE 86, 1987
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immediately paid the price of sugar-
cane supplied to the sugar factories?

The Minister of State in the Minis-
try of Food, Agriculture,
Development and (8hri
Annasahlb Shlnde;- (a) and (b). A
statement giving the state-wise posi-
tion of arrcarx of cane price for 1966-
67, 1985-66 and 1964-63 seasons, is
laid on the Table ol the House. [Plac-
od m Library. See No. LT-537/67].

(c) State Governments have been
asked to toke steps to ensure early
payment of arrears of sugarcane price
by the factories,

Fukker Friendship Service to Imphal

15371. Shrimati Jyotsna Chandn:
Will the Minister of Tourlsm And
Civil Aviation be pleased to state:

(a) whether Government propose
to extend the Fokker Friendship Ser-
vice to Imphal in the near future;

(b) if so, the steps taken to develop
the Imphal Airport; and

(c) if the reply to part (a) above
be in the negstive, the reasons there-
for?

The Minister of Tourlsm and Civil
Aviation (Dr. Karan Bingh): (a) to
(c). At present the runway at
Imphal (Tuliha)) is fit only for Dakola
operations and IAC is operating a
daily DC-3 Service. The aercdrome is
being developed for bigger aircraft
and when that is empleted the ques-
tion of operating service to Imphal
with Friendship aircraft will be ex-
amined.

“Nehru Lokas”

1572. Shri Baburao Patel:
Shri Yaghpal Siagh:
Shri 8. C. Samanta:

Will the Minister of Touriam and
Civil Aviation be pleased to state:

(a) whether it is a fact that Gov-
ernment are planning to spend Re. 25
umw-ammnn-

od “Nehru Lokas” et the fook of the
Chamundi Hill in Mysore;



167 Written Answers JYAISTHA 16, 1889 (SAKA) Written Answers 316g

(b) the number of such “Nehru
Lokas” planned in the Fourth Five
Year Plan and the places where they
are likely to be located;

{e) the total budget provided for
such “Nehru Lokas” 1n the Fourth
Five Year Plan;

(d) the amount of foreign exchange
that will be needed for the construc-
tion of the various “Nehru Lokas™;
and

(e) the benefit which the common

man in the country Is expected to zet
from these?

The Minister of Tourism and Civil
Aviatbon (Dr. EKamun Singh): (a)
Yes, Sir.

(d) and (c). Only one ‘Nehru Loka’
has been planned at the foot of Cha-
mundi Hill at Mysore. Iis estimated
cost iz Rs. 25 lakhs.

(d) As details have yet to be wurk-
cd out, foreign exchange component nf
the scheme has not been determined.

(d) The facilities envisaged will be
both educational and recreational in
character.

Use of Anti-biolics on Cows

1573. Shri Nitira} Singh Chandhary:
Shri Manibhal J, Patel:
Shri Ram Singh Ayarwal:
Shri Lakhay Lal Gupta:
Bhart G. C. Dixit:

Wil the Minister of Food and Agri-
vulture be pleased to state:

(a) whether anti-biotics ure used by
the Veterinary Departments for treat-

ment of cows suffering from Mastitis;
and

(b) if s0, the precaution: which
have been taken to ensure tiat no
milk from those cows jg sold in the
market til] traces of anti-biolics in
such milk have been removed?

The Minister of State in the Minis-
try of Feod, AgTicullure, Community
Devclopment aad Cooperstion (Shrl
Annasahibh Shinde): (a) and (b} In-

formation is being collected from the
State Governments. It will be placed
on the table of the House after it is
received. E

Losg of Milk Powder Supplied by
Canadian Gevt. in Transit

1574, Shri Indrajit Gupta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether he has investigated in-
to the Canadian Government’s com-
plaint that milk powder supplied hy
it for relief purposes in Bihar i3 being
lost in transit;

{b) if so, the resulis of investiza-
tion; and

{c) whether the Canadian authori-
ties are also conducting an independ-
ent jnquiry?

The Minisier of State in the Minis-
try of Food, Agriculture, Commanity
Development and Cooperation (Bhri
Annasahib Bhinde): (a) and (b),
The allegation about losses of milk
powder appearing in certain sections
of the Canadian press are being
locked into. Some negligible losses
in transit are not unusual considering
the long haulage nvolved in  many
cases from the ports to the ultimate
destination. Details of such losses in
transit are, however, being ascertain-
ed from the State Government.

1¢) The Government have no infor-
mation about this.

Export of Sugar

1575. Shri K. Halder:
Shri Chintamani Panigrahi:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to decrease the
export of sugar this year:

(b) whether Government gave
Rs. 20 crores of subsidy to the ex-
porterg of sugar and earned Rs. 178
crures ps forcign exchange; awd
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(c) the quantity of sugar to be ex-
ported this year?

The Minister of State In the Min-
istry of Agricuiture, Community De-
velopment and Cooperation (Shri
Annasahid Shinde): (a) and (c). Yes,
Sir. Bugar exports during the year
1967 will be about 2.20 lakhs tonnes
ag compared with 4.41 lakhh tonnes
in 1966.

(b) During the financial year 1966-
87, Rs. 20 crores were spent on meet-
ing the loss on export of 4.41 lakhs
tonnes of suar in 1980. On these ex-
ports, the forcign exchange earnings
will be about Rs. 18 crores.

Development of Horticulture in Orissa

1576. 8hri Ramachandry Ulaka:
Shri Dhuleshwar Meena;
Shri K. Pradhani:
Shri Heer}j Bhal;
Will the Minister of Food ang Agri-
culture be pleascd to state:

(a) whether any assistance is pro-
posed to be given to Orissa Govern-
ment for the deveiopment of Horti-
culture in the State during 1967-88;
and

(b) if eo, the details thereof?

Aunnasahid ghinde): (a) and (b). The
Orissa Government envisaged an out-
lay of Ra. 80-42 lakhs for the develop-
ment of horticulture in 1967-68 im
their Draff Fourth Five Year Plan
Information about budget outlay pro-
posed for the programme is not avai-
lable.

The Central financial assistance is
not sanctioned or released for indivi-
dual schemes but only for broad
beands of development. As such it is
not possible to give the figures of
Central assistance intended exclusive-
iv for horticulture schemes.

Sugaveans Cultivation in Orism

1577, Shyi Ramachandra Ulaka:
Shri Dhuleshwar Messa:
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Sbri Heerjl Bhat:
Shri XK. Pradhani:

Will the Minister of Foed and Agri-
culture be pleased to state:

(a) whether Government have given
any financia} assistance to Orissa for
the development of sugarcane oulti-
vation in that Btate during 1968-87;
and

(b) if so, the details thereof?

Development and Cooperation
Anmnasahid Shinde): (a) Yes, Sir,

(b) Sugarcane Development Sche-
mes of the States ure included under
the head “Agricultural Production”,
fur which central assistance of Re.7T2.31
lakh (Rs. 3.97 lakhs ap loan and
Rs. 68.34 lakhs as grants) was sanc-
tioned to the State Government of
Orizsa during 1966-6T,

Central Ald te Orimsa for Animal
Husbandry

1578, Shri Ramachandra Ulska:
Shri Dhuleshwyr Meena:
Shri K, Pradband:
Shri Heer)i Bhai:
Shri Vishwa Nath Pandey:

Will the Minister of Food and Agri-
eulmre be pleased to mate:

(a) the amount given by the Cen-
tral Government to Orisss, Rajasthan
and U.P., separately, for cerrying out
programmey of (i) Animal Husbandry,
(ii) Dairying and Milk Supply, and
(iii) Fisheries in those States auring
1068-07; and

(b) the amount actually spent so far
on the above schemes in those States
during the above period?

Annamhib Shinde): (a) ang (b). In-
formation about the anticipated ex-
penditure is furnished by the Biate
Governments in respect of each Head
of Development ang sanctions arg alse
jmued according to Head of Davelop-
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MEMM Husbendry, Dairying
and Supply Programme fall un-
der one Head of Development “and
sherefore separate figures are not avai-
Jable. As Central financial assistance
is sanctioned on the basis of the de-
partmental figures of actual expendi-
ture in the first three quarters and
anticipated expenditure in the 4th

quarter, the final amount actually
spent will be availsble only at the
time of final adjustment of Central
assistance on receipt of gudited flgur-
es. Informafion available at present
viz. Central assistance sanctioned dur-
ing the year 1988-67 and the antiei-
pated expenditure in 1966-87 are given
below:—

Rupees in lakhs

Name of Central assistance sanctioned during ~ Anticipated expenditure durirg
State the Year 1966-67 1966-67 as reporied by the State
- —_— Governments
Animal Husbandry. Fisheries ——————————————— —
Dairving & Milk Supply Anima) Hosten-  Fister ¢s

drv. Dairving &
Milk Supply

Orinsa £5-%9 10-32 887 s2°00

Hajasthan 46-9% 138 9% Ry 12°78

U-P. 10509 4°29 20304 2493 |

Warehouses in States

1579. 8hri{ Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri K. Pradhani:
Shri leerfi Bhai:
Shri Vishwa Nath Pandey:
Wil the Minister of Food and Agri-
culture be pleased to state:

(a) the number of warehouses al
present in Orizsa. Rajasthan and U.P;

(b) the pames of places where they
are located; and

(¢) the number of warehouseg pro-
posed to be opened there during 1967-
88 and where they will be located?

The Minister of State in the Minis-
try of Food, Agricuiture,
Developmaent and Cooperation (Shri
Annambib Shinde): (a) The num-
ber of warehouses of the Central and
the concerned BState Wareshousing
€orporations in the States of Orissa,

Rujasthan and Uttar Pradesh is
follows:—

as

Wharchouses of

State CWC S5WC Total
Orissa 6 13 L)
Raiasthan 3 EE] 2h
1P, 3 <9 k3

(%) The locations of the above ware-
houses of the Central and State Ware
housing Corporations are furnished in
the statement laid on the Table nf the
House. [Placed in Library. See No.
LT-538/671.

{¢) Three warehouses are proposed
to be opened in Orissa and 7 ware-
houses in U.P. in 1867-68. No ware-
house is likely to be ppened in Rajas-
than during this year.

The warehouses will be located at
the following centres:—

Warchouses proposed to te opened by

Site C.W.C. Ne.

s.w.C

Oring

Utiar Pradesh Rullandshahr
I . (one)

Birapratappur
Rampur
Nimapars
Tateri (Meenut)
Sardhans (Meerur)
Bangarsman (Unpao)

Kaim, bad}
Sindht:‘t; Sitapur)
Balarnau

IR L A R
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Agriculinpg Besearch Projecty in
Orissa

1580. Shri Ramachandry Ulaka:
Bhry Dhujeshwar Meena;
Shri K, Pradhani
8hrl Heerji Bhal

Will the Minister of Food and Agri-
«culture be pleased to state:

(a) the number of agricultural re-
search projects in progress at present
in Orisa and Rajasthan States; and

(b) the total amount gpent on those
projects during 1966-677

The Minister of State in the Minis-
try of Food, Agricultare, Community
‘Development and Cooperation (Shri
Anngsahib 8hinde): (a) and (b). The
‘requisite information is being collect-
ted and will be laid on the Table of
the Lok Sabha in due course.

Grant to Orisa for “Grow More
Food™ Campaign

Will the Minister of Food and Agrl-
-eulitare be pleased to state:

(a) the amount of grants given to
Orissa and Rajasthan States for
More Food” campaign during
and

(b) the amount proposed to be given
those States for the purpose during
1967-687

The Minister of State in the Minis-
‘tey of Pood, tare, Community
‘Development ang Cooperation (Shri
Annssahib Shinde): (a) Grant

i

g
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given to the Siates for the Grow More
¥ood Camapaign is covered ‘under the
Heads of Development—(i) Agricul-
tural Production (including Lang De-
velopment), anq (ii) Minor Irrigation,
Grants amounting to Rs. 9549 lakhs
and Rs. 128.18 lakhs have been sanc-
tioned to the Goernments of Orissa
and Rajasthan respectively during
1966.67 for the implementation of
Schemes under the above Heads of
Development,

(b) The amount of Central financial
assistance to be allocated to the State
Governments during 1967-68 has not
bLeen finalised so far.’

India Tourismn Development
Corporation

1582, Shrimatl Sharda Mukerjee:
Shri Virendrakumar Shah:

Will the Minister of Tourlsm and
Civil Aviation be pleased tp state:

(a) whether it is & fact that foreign
exchange allocation has been made to
the India Tourism Development Cor-
poration; and

(b) if s0, the quantum thereof and
the purpose for which it has been
made?

The Ministey of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). An allocation of Rs. 38 lakhs in
foreign exchange hss been proposed
for the India Tourism Development
Curporation for the year 1887-68. For-
mal allocation order will {ssue affer
proposal has been acceplad by Govern-
ment. Thig is proposed to be utilized
for the following purposes—

1. Forcign components required for construction of
hotels in the public sector, such as air conditioning

units, kitchen and laundry equipment, lifts etc
Production of tourist literature-Import of art papers,
films, photo equipment, printing of picture postcards Rs.
3. Operation of tourist transport
Import of sir-conditioning units
Mounting of Son-et-Lumiere lpectaclu—-lmporg of

»

»

equipment for two shows

Rs. 20 lakhs

8 lakhs

in public aector-
.. Rs. 4 lakhs
Rs. 6 lakhs

Total: Ra. 38 lakhs
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Area wafler Frult Cropy

1588 Shri Rane: Will the Minister
dMﬂmMMb

{(a) the total area under fruit crops
in India; and

(b) the total annual production of
fruits?

The Minister of Btate in the Minlg-
try of Food, Agriculture, Community
Developmént and (8hri
Annssahid Shinde): (a) and (b). No
regular all India estimates are at
present prepared in respect of the
various fruit crops. However, accord-
ing to the latest land utilization data
for the year 1063-64, the total area
under fruit crops was placed at 1303
thousand hectares. Besides, ad hoc
annual estimatcs of arca and produc-
tion for banana, papayya and cashew-
nut are received from the State Gov-
ernments. The latest information for
these three fruits rulates to the year
1964-85. This is indicaled below:

- -— —

Area Production

("o00 Hectares) ("oootonnes)

1. Banam 155 :670
2. Papayya 7 240
3. Cashewnurt 157 142

Paddy Cultivation in Laccadives

1584, Shrimati Jyotana Chanda: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government propose to
experiment paddy cultivation in
Laccadives; and

(b) if so, when and the incentives
proposed to be given to the farmers in
this regard?

The Minisier of State in the Minis-

try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasabilhy Shinde): (a) The Gov-
unmtdono&hanmmm
posal at present. -~

() Does not arise.
§76(Al) LS—86.

Wheat and Sugar Supply to Rajasthan

‘Will the Minister of Food and Agri-
culture be pleased to gtate:

(a) the quantity of wheat and
sugar allotied and actually supplied
to Rajasthan during 1966-67; and

(b) the quantity of wheat and sugat
allotted o Rajasthan for the first
quarter of 1067-687

The Minisiey of State in the Minis-
try of Food, Agriculture, Community,
Development and Cooperation (Shrl
Annasahlb Shinde): (a) The quanti-
ties of imported wheat gnd sugar allot-
ted and actually despatched or releas-
ed to Rajasthan during 1068-67 (April-
March) were:—

(In '000 tonnes)
Allotment Despmched- ;
released
WHEAT 355.0 38528
SUGAR 110.0 1078
- - [ ———— =S —]

(b) The quantities of imported
wheat and sugar allotted including
further likely allotment to Rajasthan
for the first quarter of 1967-68 (April-
June, 1967) are:—

(In '000 tonnes)

Grain Allotment
WHEAT 7.8
SUGAR 18.7

Agriculture-oriented Education

1586. Shrl Dhuleshwar Meena:
Shri Ramachandry Ulaka:
Shri K. Pradhani:

Shri Heerjl Bhal:

Will the Minister of Food and Agrt-
calture be pieased tio refer to the
reply given to Unstarred Question No.
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(a) whether the results of the deli-
baragions of the Working Group have
since been received; and

(b) i o, the decision taken in the
matter?

(b) if 0, the main features thereof?

The Minister of Transpors and Bhip-
“ (. V. ‘A R V. Rao): a) an
Sir. 1t is necessary to hold further
investigations before a final view can

) whether any decision has
ain been taken the propo-
sud to constituts 3 Cantval Road Bomed;

JUNE 6, 1967
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(b) i2 s0, the naturg of the decision
telcen?t
The Minister of Tramepert ang Ship-

ping (Dr. V. K. & V. Kea): {a) and
(b). No, 8ir. The matter is gtill undsr

Tupert of Trasters
1589, Shri K. Pradhani:
Shri Ramachandiyy Ulaka:
Shai Dinleshwar Mocan:
Shri Heorjl Bhai:
Wiil the Minister of Feed and Agri-
ocultarg be plassed to refer to ths
given to Unstarred Question

USSR has since been considered;
and

(b) if so, the number of tractors
imported 3o far?

The Minisior of State jn the Minls-
try of Food, Agriculiure, Commuanity,
Development and Cooperation (Shri
Asnamhid Shinde): (a) The question
of import of 8,000 tractorg s under
consideration.

(b) Does not arise.

Primayy Markeling Becleties
1500,

Uiaka:
Tood

!

§ iEEE
il

Wwili Minister
Agriculture be pleased to state:

(a) the number of primary market-
ing societies proposed to be set up In
the country during 1007-68; and

(b) the detalls thersof?

and

=3

tcy of Foed, Agriculture, Commmnity,
Duyvelopment and
Annasahid Shinde): (a) 38.

(b) A statement s Iaid om
Table of the House. [Placed in
rory. See No. LT-500/67].

(St
the
-
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Impory of Rice MID Machinery from
Japun

1581, Sheti Jaganpath Rao Jeshi:
Bkt Muksms Chand Kachwal:

Will the Minigter of Food and Agri-
<ulture be pleased to state:

(a) the remsons for the kmport of
rios mill from Japen when
the same is available in this country;

(b) whether it is a faot that In im-
porting foreign machinery, Govern-
ment had to incur a loss of rupees one
<rore and sixty five lakhs; and

(e) it 50, whether Governmant pro-
Pose to stop such imports?

try of Food, Agriculiure, s
Davelopmont and Ceoperation (Shri
Annashib Shinée): (a) The type of
modern rice milling equipment im-
porteq from Japan is at present not
available in the country_

(b) No, Sir. Purchases were made
at the lowest guotation.

(¢) Does not arise.

C.NLCRY. AMd for Bihar Relief

1592. Shei R. K. Sinha:
Shrtmmati Shanda Mukerjos:
Shai ¥. A. Prased:

Will the Minister of Food and Agri-
enltare be pleased to state:

(b) if so, the quantum and manner
of such ald given so far?

Tho Ministor of Staig in the Mink-
Wummca—-;bi

Developmtnt and Cooperation
Annasahih Shinde): (2) Yes, Sir,

(b) UNICET. aid to Bibar bhas
been as follows:—

Commodiry Quantity/value Remarks
(i) Skim Milk Powder 3019 tonnes
(ii) Corn Soys Milk 3445 tonnes

(i) Raw Muterial for production of

(v) Drugs and pharmaccuticals
{v) Drugs and dict supplement seots
(vi} Vchicles
(vii) Motor Cycies
wili H
Rl o g
Haloo Minor rigs
Chilorinating units
Water Analysis kicts
Hand pamps with parts
i) Domstions is the form of Multi-
A&D
vitamin tiblets, vitsmin Da

powiies otc.

(s) 15 1 million doses of cholers vaccine
(b) &6 million doscs of TAB

VRO

Valst Ra. 2°57 akbs
1063 Nos.

48 Nos.

327 Nos.

2 Nos.

§ Nos.

§ Nos.
£0 Nos.
133 Nos.

Valoe Rs .35 21 lakhs
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Cooperative Bugar Mills at Aska In
Oclem

1553 Shri Chintaman] Panigrahl:
Will the Minister of Foocod and Agri-
emlture be pleased to state:

(a) whether Government are aware
that the co-operative sugar mills at
Asks in Orissa is facing closure;

(b) if so, whether Government
have enquired into the matter;

(e) the reasons of its impending
closure; and

(d) the steps which are being taken
to remove its difficulties?

The Ministey of State in the Minis-
try of Food, Agriculture, Community,
Development and Cooperation (Shri
Annasshib Bhinde): (a) According to
information received from State Gov-
ernment, the Aska Cooperative Sugar
Industries Ltd. is not facing closure.

(b) to (d). Da not arise,

wilt et w1 wE
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1595 ot amew fag gy :
ot wo wo dwif :
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o w4 s
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$wz, e, Hray
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oy g vt & foly 3w & sfead frert
a7 WY wrawgaAr ¢ W)

() simfrbc g & fag 3w &
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Haky?

wra, vfe, mrqofos reew o
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wifgw fr) : (%) ITrerd wed A
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€ v )

(w) it ey & oy 4 At F
vie 33 dwd W wwwwn frs
T ¢ —

wx
1967-68 - 25,000
1968-69 30,000
1969=70 35,000
1970-71

40.000

lw) wfred 30,000 FRY i\'
forafn ¥ ferg wmedew fea o7 & 1 dwee
Iam w Tt pegt ¥ oft #
vt a1 & enfe wharay faforrin wfew
§ wfws Feqrey wyy wF o7 7 0
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# fawre @Y o § 1 x® afdreT ¥
wardy ad wT & 13,000 §wT &urr
gl

Delhi-Shivpuri National Park Alr
Servicg

1506. Shri Y. B. Koshwah: Will the
Minister of Tourimm and Civil Aviation
be pleased to state:

(a) whether any request has been
received by the Central Government
from the Government of Madhya Pra-
desp for the introduction of a bi-
weekly air service from Delhi to
Shivpuri Natiomal Park vic Gwalior
for the promotion of tourist traffic;
and

(b) it so, the decision taken in this
matter?

The Minister of Tourign and Civil
Aviation (Dr. Earan BSingh): (a) and
(b). No request has been received
fromy the Government of Madhya Pra-
desh for introduction of 5 bi-weekly
ajr service from Delhi to Shivpuri
National Park, via Gwalior. A pro-
posal from the State Government has,
however, been received for operation
of an air service for Kahna National
Park via Jabalpur, and a survey of
traffic potentiaj is being carried out
by the [LA.C. in this regard.

Damage to Crops

1598. Shyi Vishwa Nath Pandey: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it iy a fact that heavy
and untimely rains have caused ex-
tensive damage to crops ell over
Northern India in March and April,
1967; and

(b) if g0, the total loss due to such
heavy and untimely rains to crops?

The Minister of State In the Minis-
try of Food, Agriculture, Community,
Dovelopment and Cooperation (Shri
Annnsahib Shinde): (a) It is not cor-
rect to say that all over Northern
India there was heavy damnge caused
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in March and April, 1957 due to
heavy and untimely raina. Reports
of partinl damage have come only
from Punjeb, Rapasthan and Uttar
Pradesh Governments,

{b) According to the reports of the
State Governments concerned, their
losses have been estimated by them as
follows:

Punjab: Estimated tota] value of
loes Rs. 66,29,817.

Rajasthan:  Estimated crop damage
in quantity 1,50,000 tonmnes.

U.P.: Damage by hail-storms esti-
mated over 264,141 acres during the
period March 13 and March 20 and

11,84,834 acres during the period
March 22 and March 31, 1967.

st fowgr w F@mer
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Houslag Accommadatien for LA.C.
Employses

16000, Shri Mangalathumadom:
Shri A. Sreedbaran:
Shri P. Viswambburan:
Shri Kameshwar Rlugh:

Will the Minister of Touwrlsm and
Civil Aviatien be plessed to state:

(a) whethar there is any acheme for
housing sccommodation t-

employesy of the Indian Alrtines -
porstion; and

(b) if 530, when the scheme will start
operating?

The Minister of Tourlsm and Civil
Aviation (Dr. Karan Bingh): (a) and
(b). The Indian Airlines have g scheme
for providing housing accommwodation
for their employees at Bombay, Cal-
cutta, Delhi and Madras. Land for
the purpose has already been acguired
at Bombay, Calcutta and Madras and
plans for the construction of quarters
are being finalised. Construction of 56
quarters has already commenced at
Calcutta.

In Delhi, undeveloped land south of
Ramakrishnapuram was handed over
to the IAC. on 24-5-87 for construc-
tion of stafy quarters. Plang are being
drawn up for the purpose.

Agricaliural Institubes

1801 Bhrimati Jyotsas Chanda: Will
the Minister of feed and Agriculture
be pleased to state:

(a) whether there iz any proposal
under consideration to raise the pre-
sent agriculbural Instituteg to the
status of National Institutes; and
(b) if s0, the details thereof?

The Ministey of Siate in the Minks-
Commeunity

Research Institute, New Delhi
Indian Veterinary Research Institute,
Lzatnagar (U.P.), and the National
Dairy Research Institute, Karnal
(Haryana) as institutions of n_nt:nnnl
importance, is under consideration.

(b) The details of the proposal are
being worked out. Broadly, it is pro-
posed to confer upon each of these
institutes a larger degree of autonamy
and to delegate to them higher admi-
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Damage of gift milk powder suppiled
to Bihay

1602. Shri K, N. Pandey: Will the
Minister of Food and Agricuture be
pleased to state:

(a) whether it is a fact that five per
cent of the gift milk powder given to
Bihar Government for distribution
among the famine-stricken people is
dammaged; and

(b) if eo, whether the gaid stock has
been removed?

The Minlster of State in the Minis-
try of Food, Agricunlture, Community,
and Cooperation (Shri
Annasaheh Shinde: (a) and (b). No
damaged gift milk powder has been
despatched to Bihar for free distribu-
tion in the drought affected areas. It
is, however, possible that some con-
tainers might have been damaged
while jn transit or in storage. The
State Government have been advised
that milk powder in such containers
should be withheld and put to wse
only if a careful analysis of the con-
tents of each container shows that the
milk powder is it for human consump-
gion. ,

Functioning of Food Corporation of
Indiy in Assam
1608, Shri P. P. Esthose:
Shri Umanath:
Shrt K. M. Abrgham:
Bhri K. Aniredhan:
Shrl Viswanaths Menon:

Wil) the Minister of Food and Agri-
culturs be pleased to state:

(a) whether Government have ins-
tituted an enquiry into the function-
ing of the Food Corporation of India
§n Assam;

(b) if s0, the reasons therefor; and

{c) when the enquiry is likely to
e completed?

The Minlster of State in the Minis-

"try of Yood, Agriculture, Community,

" Development sad Cooperstion (Shri
Aunssabab Shinde): (a) No, Sir.
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(b) ang (c), Do not arise.

Donation of fertilisers by Sweden

1604, 8hri X. A. Pragad:
Shri N. K. Sanghi:
Shri P. Parthasarathy:

Will the Minister of Food and Agri-
cuiture be pleased to state:

(a) whether it is a fact that the
Swedish Government have donated
14,000 tonnes of fertilizers for use in
the scarcity-affected areas of UP, and
Bihar; and

(b) if so, the steps taken for their
distribution?

The Ministoy of State in the Minis-
iry of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahip Shinde): (a) Yes, Sir.

(b) 7000 tonnes each have been allo-
cated to the State Governments of UP.
& Bihar. The State Governments
have been requested to give despatch
instructions to destinationg in scarcity
affected areas.

wredta Avega Fomm
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Apeejay Shipping Lines

1606, Shri §. M. Joshi:
Shri Madhn Limaye:

Will the Minister of Food and Agri-
<ulture be pleased to state:

{a) whether Government's attention
has been drawn to the note submitted
by an officer of the Food Ministry to
Shri S. K. Patil on the cheating
attempt by the Apeejay Shipping
Lines in regard to rice imports from
Burma;

(b) it s0, when was the note sub-
mitted to Shri Patil by the said officer;

(e) whether
authorised one;

the note was an

{d) whether it was given by the
Officer who took “action” on the infor-

mation fletter passed by the Rangoon
Embassy;

{e) was the Officer still in Govern-
ment service or in retirement a! the
time he submitted the note;

(f) it in retirement, who gave him
access to the files and the reasons
therefor; and

(g) whether Government will lay
the note on the Table gf the House?
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The Minister of State In the

The Government are not
any such note having ieen submitted
by an officer of the Fuod Minisicy to
8Bhri S. K. Patil,

(b) to (g). Do not arise.

Food Supply Under PL 480
1607. 8hri 8. K. Tapuriah:
Shri D. N, Patodia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the agreement with
U.S. Government for additional food
commitment under P.L. 480 to tide
over prevailing difficult conditions in
India has been concluded; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahid Shinde): (a) An ageement
under the amended PL 480 for
the import of two million tonnes of
foodgrains from U.S.A. was conclud-
ed on the 20th February, 1867. No
other agreement has been concluded
so far since then.

(b} The agreement of the 20th
February, 1987 provides for the im-
port of 12 lakh tonnes of wheat and
8 lakh tonnes of milo.

o 1w
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Purchases made by Ohiel Comservater
of Feorests, Andiaman

1000, Bhré 8. K. Tapurish:
Shri D, N. Patedia:

Will the Minister of Feed and Agri-
culiure be plessed to state:

(a) the details of purchases recent-
ly made by the Chief Coneervator of

Torests, Andaman, in respect of rails,
bogies, pulleys etc.;

(b) whether the purchases were in
huge surplus as compared to the
requirements; and

(c) the total loss incurred as @

Dovelopment and
Anmasshid Shinde): (3) No purchases

L e geoently been made by the

JUNE &, 1967
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Chief Conservator of Forests, Anda-
man, in respect of rails, bogles,
pulleys etec.

(by and (c).

Shipment of Andaman Timber

1616. Shri 8. K. Tapurish:
Shri D, N. Patodia: '

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that more
than 25,000 tons of Andaman timber
has been awaiting shipment to the
mainland for the last many months
and Government have failed to
arrange transport as a result of which
timber is deteriorating and will not
fetch fair price; and

(b) if so, the action taken in the
matter?

The Minister of Siate in the Minis-
try of Food, Agriculture, Ossumunity
Development and Ceoperatiom (Shri
Annasabib Shinde): (a) and (b), The
information is being collected and wilk
be placed on the Table of the Sabha
in due course.

Do not arise.

Andaman Timber

161L Shri 8. K. Tapuriah:
8bri D, N, Palodla:

Will the Minister of Foeod and Agri-
culture be pleased to state:

(a) whether Howrah and Madras
Timber Depots are responsible for the
disposal of Andaman timber;

(b) whether the Andaman Forest
Department has made any profits on
the disposal of timber;

(c) it not, the reasons therefor;

(d) the total loss, year-wise, zince
the opening of Timber Depots, sepa-
rate for each depot; and

(e) the staps iaken by Government
in the matter?
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Annzsahid Shinde): (a) to (e), The
information is being collected and will
be placed on the Table of the Sabha
#n due couree.

Rice from Burma

1612. Bhrimati Jyotsma Chanda:
Will the Minister of Food amd Agrl-
culture be pleased 1o state:

(a) whether it is a fact that due
to Port Workery strike at Visakha-
patnam and delays in the shipment of
rice from Burma, Government have
betm forced to cut down promised
supplies to several Btates; and

(b) if so, which are those States?

Annasahid Shinde): (a) Yes, Bir.

(b) Orissa, West Bengal,
States in the eastern region
Kerala.

other
and

Sagar Milk in Usdeveloped areas

1613, Shrimati Jyotsas Chanda: Will
the Minister of Pood and Agricuiture
be pleased Lo state:

{b) it 20, in which Statesy

hn:‘m of Stale in the Minis-
Feeod, Agriculture, Community
Develogmsent and Coocperation (Shri
Annasahid Shinde): (a) and (b).
Letters of intent/licences have been
issued 1o partiea in cooperative and

Mysore, Madras, Andhrs

Madhys Fredesh, Rajssthan, Uttar
Predosh, Orisss pnd Assam. Them
mills will come up in the rural areas.
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Sabsidy on Food Snppiied to Madras

1614. Shri Sidbeahwar Prasad:
Shrimatl Savitel Shyam:

Will the Minister of Food and Agri-
culture be pleased io state:

(a) whether it is a fact that the
Madras Government have demanded
subsidy on food;

(b) if s0o, what is the reaction of
Government thereto; and

(c) whether any subsidy on food is
being given to any State?

‘The ‘Minister of State in the Minks-
try of Food, Agriculture, Community
Development

and Cooperation 1Shri
Annasabib Shinde): (a) No, Sir.

(b) Does not grise,

(c) The Central Government issues
most of the foodgrains from its stocke
to different State Governments at
subsidised rates. The Central sub-
sidy is thus built.in in the issue prices.
Apart from this, no other subsidy on
focd is being given to any State.

Will the Minister of Food and Agri-
cuiture be pleased to state:

(a) whether a meeting of Develop-
ment Counci] of Sugar Industry was
held on the 12th May. 1067, and

{b) if so, the decisions taken at the
meeting?

The Minister of Stale in the Minis-
try of Food, Agriculture, Community
Devolopment and (Shri
Ansamahib Shinde): (n) Yes, Sir.
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(b) The Development Council for ot s

the Sugar Industry reviewed the ‘“ﬁm“ ‘F

action taken on its previous recom- ¥ fay

mendations, approved the annual .

reports and woted the progress  of 1617. & wro wwo wwf :

licensing of additional capacity in the o g e

sugar industry, It also approved the
sugar standards for 1966-67 and comn-
sidered the progress reports on
research schemes undertaken on the
recommendation of the Council.

The Council also discussed measures
for increasing sugar production. These
included suggestions for de-control or
‘partial decontrol of sugar, regula-
tory measures on gur and khandsari
removal of disparity in excise duty
‘between sugar and khandsari. Allot-
ment of a special quota of fertilisers
for sugarcane was suggested provided
the farmers receiving such allotment
supplied at least 75 per cent of itheir
production to sugar factories, As
regards cane development, it was sug-
gested that factory owners should ini-
fiate schemes under which the fac-
tory, the cane grower and the State
‘Government should jointly make an
effort to bring forth concrete results
n the matter of yield and guality
perticularly in U.P. and Bihar.

‘Motels on Agra-Bombay Highway

1616. Shri K. N. Pandey: Will the
Minister of Touriem and Civil Avia-
tiom be pleased to state:

(a) whether there it any proposal
to construct motels on Agra-Bombay
National Highway; and

(b) if so, the places where these
motels will be constructed?

The Minister of Tourism ang Civil
Aviation (Dr. Earan Bingh): (a) and
(b). The India Tourism Development
Corporation, a public sector under-
taking, has plans to construct motels
on Agra-Bombey National Highway.
“The details are balng worked out
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Celling on prices of Agriculiural Com-
modities

1618, Shri M, Amersey: Wil the
Minister of Food and Agricslture be
pleased to state what are the agri-
cultural commodities which are under
statutory price control with a ceiling
on prices?

The Minister of State in the Minis-
tey of Food, Agricultare, .
Development and Cooperation (Bhri
Annasshib Shinde): Informstion
being collecteq and will be isid on the
Table of the Babha.
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Tourtst Busew

1619, Shrl Prem OChand Verma: Will
the Minister of Tourlsm and Civil
Aviation be pleased to state:

(a) whether it iz proposed to pro-
vide tourist buses of the type pro-
vided between Pathankot and Sri-
nagar at other tourist resorts in the
country; and

(b) if so, the places at which such
arrangements are to be made?

The Minister of Tourism and Civil
Aviation (Dr. Earan Singh): (a) and
(b). No tourist buses are provided by
the Government of India on the
Pathankot-Srinagar route, The buses
on the route are provided by the
Government of Jammu & Kashmir
and other suthorised private gperators,

Development of Hill Areay

1820. Shri Prem Chand Verma: Will
the Minister of Tourism and Civil
Aviation be pleased to state:

(a) whether Government have pre-
pared any scheme for the develop-
ment of Hill areas in order to give
fillip to tourist industry; and

(b) if m0, the details of
schemes?

The Minisier of Tourlsm ang Civil
Aviation (Dr. Karan Singh): (a) and
(b). The Fourth Five year Plan on
Tourism includeg the developmeng of
selected areas in the Himalyan region
from Kashmir to Darjeeling and in the
Nilgiris. The details are being work-
ed out jn consultation with the con-
cerned State Governments.

these

Ceastruction of Hetels in Public Secter

Aviatien be pleased to state:

(a) whether Government have any
proposal under consideration for the

construction of Hotels in the Public
Sector at places like Dhargmshala,
Dalhousie, Kulu and Manali; and

(b) it so, when a final decision 1s
likely to be taken?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). Government do not have any plans
at present for the construction of
hotels at Dharamshala, Dalhousie,
Kulu & Manali. However, there it a
Tourist Bungalow at Kulu, ang arran-
gements for opening a Tourist Bunga-
low at Manalj have been completed.

Food Subsidy to Manipur

1622, Shri M. Megkachandra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have
started supplying the promised food
subsidy for the year 1967-68 to the
Union Territory of Manipur:

(b) how much has been supplied
till date;

te) of the amount supplied to Mani.
pur how much is rice and how much
i wheat; and

(d) whether Government have
received further request from the
Manipur Government for increasing
the said subsidy grant?

The Minister of State in the Min-
istry of Food, Agriculture, Commu-
mity Development and Cooperation
(Stri Annasahib Shinde): (a) Except
the built-in subsidy in the Central
Government's issue prices of food-
grains to the different State Govern-
ments and Union territories includ-
ing Manipur, no other subsidy _hl:
either been promised or being given
to Manipur.

{b) and (c).
(d) No, Sir.

Do not arise,
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(a) whether Government are taking
any steps to obtain additonal machines
for the production of FDRD Vaccines
for protecting cattle agminst rinder-
Pest; and

(b) it so0, the present poaition in
this regard and where these machines
are likely to be installed?

The Ministey of Stale in the Minis-
try of Foed, Agricuiture, Commmunity
Develspment ang Ceoperation (Shei
Annamhid Shinde): (2) Yes

(b) To meet the demand from the
State Governments, five new Freeze
Drying Machines are being procured.
Foreign exchange to the extent of
Rs. 440 lakhs (including spare parts
for existing units) has been relessed
and the concerned State Governments
informed.

The machines when imported will
be instal’ed at the following vaccine
production Centres: —

(i) Ranipet (Madras), (il) Lucknow
(UP), (Bi) Mhow (M P), (iv)
Nydersbed (AP.), and (v) Bhube-
neshwear (Orima).
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Roads of Economic and Inter-State
Imporiance in Madhya Pradesh

1637. Shyi Nathu Ram Ahirwar:
Shrl G. C, Dixit:
Shii Y. 8, Kushwah,
Shrf J. Sundar Lal;

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether any proposal has been
sent by the Government of Madhya
Pradesh for centrally financing of the
congtruction of roads of economic and
Inter-State importance during the
Yourth Five-Year Plan;

(b) 1 so, whether the proposals
have been accepted and sanction has
sinee been issued by Government; and

(c} if not, when the proposals are
likely to be accepted?

The Minisier of Traneport and ship-
ping M. V. K. B V. Rao): (a) Yes,
i,

3 ¥ B

JUNE 6, 1087

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether the Government of
Madhya Pradesh have forwarded any
proposal for declaration of certain
roads in Madhya Prades as National
Highways; and

(b) if 30, whether the proposal has
been accepted by Government?

The Minister of Transpoit and
Shipping «(Dr. VERY, Bao): (a)
Yes, Sir.

(b) A dccision on the proposals re-
ceived for additions to the existing
National Highway System in the
Fourth Plan period can be taken only
after the plan allocations have been
finalised. Meanwhile, in order to
examine the proposals, the State Gov-
ernments concerned have been re-
quested to supply essential technical
data.

Ty Wt o W
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Tourit Hotels

war Singh:
Sresdharon,
ihal Gingh:
Sheopujrm Shastri:
. B. Gingh:
ishan

%

pEEEEE

i

K Qupla:
Will the Minister of Touriem and
Civil Aviatisn be pleased to state:

{a) the number of Tpurist Holels
taken up for comstruction under the

(b) the number of such con-
mwunw
RppH

-
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during the - cwrrent International
Tourist Year; and

(c) the progress made in cach case?

The Minister of Tourism ang Civil
Aviation (Dr. Karan Bingh): (2) It
is proposed to take up the construc-
tion of 8 hotels during the first phase.
The precise programme of hotel con-
struction during the gsecond phase
has not been finglised. These hotels
will be constructed by the India
Tourism Development Corporation, a
Public Sector Undertaking.

(b) As the completion of the 8
hotels has been scheduled for the
latter part of 1968, none of them are
Kkely to be completed during the
International Tourist Year which ends
on 31 December, 1987,

(c) The progress in respect of the
8 hotels is as follows:—

Santa Cruz and Dum Dum  Air-
ports (2 hotels).

Siteg of 5 acres each have been set
apart for these hotels and preliminary
plans are under examination

Panaji (Goa), Kovglam Sea Beach
(Kerala) and Banglore (Mysore):
(3 hotels).

Land for these projects has been
offered by the State Governments and

preliminary plans are under exami-
nation.

Varanasi: (1 hotel).

Land for this hotel project has been
offered by His Highness of Benaras
and preliminary plans are under exa-
mination.

Juhu Sea Beachs (1 hotel).

Negotiations are in progress for
suitable site for this project,

Srinagar (Kashmir): (1 hotel).
The site for this hotel is being

finaliged in copsyitatiop with  the
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Mumaffarpur-Bhowars Alr Service

1631, Bhri Shiva Chandra Fha:
Shri Bibhuti Mishra:

Will the Minister of Tourismx and
Civil Aviation be pleased to state:

(a) whether it is a fact that while
Muzaffarpur and Bhowara (near
Madhubani) have acrodromes but a0
regular air service is operating there;
and

(b) if o0, the steps taken to
them by regular air service?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). The Indian Airlines Corporation
is operating a non-scheduled service
between Patna and Muzaffarpur twice
a week, The fair weather airstrip at
Bhowara is not suitable for operation
of air services at present,

Flying Clubs in Madhya Pradesh

1632. Bhri Atam Das: Will the
Minister of Tourism and Civil Avia-
tiem be pleased to state:

{a) the total number of
Clubs in Madhya Pradesh;

link

Flying

(b) the number of clubs for ‘A’
Class, ‘B' Class and 'C’ Class pilots:
and

(¢) whether Gowvernment are con-
sidering to increase the number of
flying c'ubs in Madhyas Pradesh?

The Minister of Tourism and Civil
Avistion (Dr. Earan Bingh): a)
Madhya Pradesh has one Flying Club,
with its Head Office at Indore and a
branch at Bhopsl.

(b) Neither the Flying Clubs nor
the Pilots are categorised as‘A’ Class.
B’ Clasx or 'C' Class.

The Flying C'ubs are eligible to
receive grant-in-aid for the following
oategories of instructional flying:—

(1) Plying training for issue and
renewal of Student Pilot's
Licence and Private Plioth
Yieence;

Written Answirg JUNE 8, 1987

(ii) Flying training for any speci-
fic class of trainees in accord-
ance with the scheme approv-
ed by Government from tme
to time;

(iii) Hobby fiying.

(¢) The Flying Clubs are private
bodies, and may be constituted either
under the Indian Companies Act or
the Societies Registration Act. Sor-
mation of a flying club depends lar-
gely on local enthusiaam and initia-
tive, As soon as a club fulfls the
prescribed conditions of eligibifity, it
is sanctioned grant-in-aid at prescrib-
ed rates, by the Central Government.
A ¢lub must do a minimum of 800
hours of instructional flying during a
year, to be eligible to rcceive grant-
in-aid from Central Government

Chandra Fiotel at Khajurahe

1633, Shri Nathu Ram Ahirwar:
Will the Minister of Tourfsm and
Civil Aviation be pleased to state:

(a) the amount sanctioned for the
construction of Chandra Hotel af
Khajuraho in Madhya Pradesh;

(b} the action taken to constiruct the
hotel; and

{c) the reasuns for the delay, if
any?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) to
{e). Government have no proposal to
construct a hotel at Khajuraho in the
near future. India Tourizm Develop-
ment Corporation, a Public Sector
Undertaking, has a Tourist Bungalow
at Khajuraho and alsa the State Gov-
ernment have their own  Tourist
Bungalow for the henefit of tourists,

Agricuitural Education

1884 8bri C. C. Deml:
Bhri B. K Amin:

Will the Minister of Fesg and Agré-
enlture be pleased to state:

tt)whﬂhudoummﬂthnw'
plan under consideration to make



3211 Written Answers JYAISTHA 16, 1880 (SAKA) Written Answers 3212

radical changes in the gystem and
structure of agricultural educstion so
as to relate It to raising of productivity
in agriculture; and

(b) if so, the details thereof?

The Minister of state in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (8hri
Annasshib Shinde):
egtablishment of Agricultural Univer-
sities, at least one in each State is
aimed at because of the productivity-
oriented system of research and edu-
cation that is followed at these Uni-
vetsities.

The various recommendations on
Agricultural Education made by BEdu-
cation Commission in their report
(1964—08) are also under considera-
tion of the Government with the main
objective of relating Agricultural
Bducation to raising of productivity in
Agriculture.

{b) The distinguishing features of
Agricultural Universities, eight of
which have already come into exist-
ence ar: given in the Statement laid
on the Table of the House, [Placed in
Library. Sec No. LT-540/87). The
main recommendations of the Edu-
cation Commission (1984—88) relating
to Agriculture Education are givenin
the Statement attached as Annexure IL

Import of Il Grade Wheat

1635. Shri C, €. Demi:
Shri R. K. Amin:

Will the Minister of Feod and Agri-
culture be pleased to state:

{(a) whether it is a fuct that wheat
grade-T11 or powdered wheat which is
fit for animal food has als¢ been im-
ported under PL-480;

{b) if so, whether the matter has
besn (nvestigated; and

(s) ths nature of the action taken
against the asuthority responsible for
he aame?

The Minisier of State in the Minlstry
of Food, Agriculture, Commnnity
D-mhw-t and Cooperation (Shri

Annasuhib Shinde): (a) It is a fact
that some quantitties of wheat of
grade III have been imported under
PL-480 after examination of the wheat
for fitness or human consumption in
the country. It is, however, mnot
correct to say that Grade III wheat is
powdered and fit only for animal
food. In fact the Grade III wheat im-
ported was found to have consumer
preference in India

{(b) and (c). Do not arise.

Exorbitamt Prices of Gram-Dal

1636. Bhri €. C. Desal:
Shri R. K. Amin:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that during
the year 1966 gram-dal delivered by
Punjab at prices ranging between
Rs. 54 to Rs. 58 per quintal were sold
at exorbitant prices in the deficit
States such as Gujarat, Maharashtra
and madras, the rates being Rs. 80'-
Rs, 100- and Rs. 128°- respectively;

(b) if so, the action taken by Cen-
tral Government to prevent such 2x-
ploitation of consumers as well as of
producers of gram-dal?

The Minister of State jn the Min-
istry of Food, Agriculture, Community
Deveiopment znd Cooperation (Shri
Annashid shinde): (av No, Sir.

{b) Does not arise.

Prices of Foodgraing

1637, Shri C. C. Demij:
Shri K. K, Amin,

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) the price variations prevailing
in different States in the eountrr
during the year 1966 and deginning of
1987 of important essential foodgrains;
and
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(b) the price variations prevailing
in two adjeining Statex such as (a)
Gujarat and Maharsahtra, (b) Gujarat
and Rajasthan, (¢) Punjab and Delhi,
(d4) Rajasthan and Uttar Pradash?

The Minister bf State in the Min-

Annasahib Shinde): (a) A statement
showing the market prices of impor-
tant foodgrains ii different  States
during the year 1066 is given in
(Annexure I) placed on the Table of
the House. ([Placed in Library. See
No. LT-541/67].

Another statement showing che
market prices of these foodgrains
during January to April, 1987 is given
in (Annexure II) placed on the Table
of the House  [Plared in Library.
See No. LT-541/87).

{b) The prlee varistions of impor-

Sisdeg during the year 1986 and be-
ginning of 1967 have been ghown in
the statements at Annexures T and IT
on the Table of the House,
in Library. See No. LT-541/

3?5

A statement giving a comparison in
prices of important foodgraing in the
adjoining group of States during the
month of May, 1067 is given in
Annexure III placed on the. Table of
the House. [Pleced in Library. See
No. LT-541/87].

Dreught conditions in Orima

1638. 8hri A. Dipa: Will the Min-
ister of Food and Agricullure be
p'eased to gtate:

(a) whether it is a fact that un-
precedented drought conditions pre-
wail in certain digiricts of Orissa, par-
ticularly in Boudh and Phulbani sub.
division of Phulbani District; and

Written Answers JUNE 6, 1967
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The Minisier of Btate In the Mink-
try of Food, Agriculinre,
Developmant and Cooporatien .
Annasahib Shinde): (a) As stated
in reply to VUnstarred Question
No, 829 in the Sabha on 30th May,
1867, the total production pf food-
grains in 1988-87 in Orissa has been
141% below the production in the
‘peak’ year 1964-83. The yleld in
respect of medjum and late varietiez
of paddy crops in 1066-67 registered a
fall of 36% in Boudh and 20% In
Phulbani Sub-Divisions.

(b) The fol'owing steps have been
taken by the Government of Orima to
alleviate the sufferings of the people
in the affected areas:—

(1) Land revenue has been re-
mitted in the areas where the
loss is more than 76% and
collection of land revestue has
been suspended in areas
where loss is more than 30%
and less than T5%.

(2) Test relief works have bdeen
taken up in the affected areas.
All ineomplete works taken
up during 1906-67 are also
being continued.
(3) Programmes of gratuitous re-
lief have been started in the
severely affected areas. Tac-
cavi loans are also being ad-
vanced to needy cultivators.
Drinking water projects like
construction of shallow ponds
and surface wells, ete. have
also been taken up in ithe
affected areas,
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RE: MOTION OF PRIVILEGE
AGAINST A MEMBER OF RAJYA
SABHA

Mr, Speaker: 1 have got two privi-
lege motions here. Naturally 1| have
not allowed them, but 1 would like to
mention them. Shri Semt Bux Singh
has given one and the othe: hus been
given by Dr. Lohla and Mr. Rabi Ray.
They are about some remarks made
by an hon. Member of Rajya Sabha in
the Rajys Sabha against an hon. Merr-
ber of this House, Dr. Lobia. It ia
unfortunate that such remarks are
being made withowt any proaf of sub-
stantistion and all that. The unfor-
tunate remarks have been made thetre
against an hon. Member of this House,
Dr. Lohia, by an Wember of the
Rajys Sabha. T wonder whether that
can be taken up in thix House Dbe-
cause that House.. (Interruptions).

An hez. Member: What were the
remarks?

ﬁr They are in record.

e, Speuker:
It is public property. I'l“he Rajya

Privilege 3216
Sabha proceedings are not secret; they
are public property. Shri Sant Bux
Singh gave me notice yesterday; we
did discuss about it. 1 discussed i:
with Mr. Joshi and Mr, Rabi Ray alro
today. Looking to the rules and pro-
cedures not only in this Parliament
but in other Parliaments also, I feel
that the other House being equally
sovereign, it is not proper for us ‘o
refer the maiter to a Privileges Com-
mittee here. 1 would only say that it
is unfortunate that members make al-
legations against the members of :he
other House—Rajyxz Sabha members:
saying against Lok Sabha member:
and Lok Sabha members saying
against Rajva Sabha members—or
members make unsubstantiateq alle-
grutions against each other jn this
House.

Therefore, 1 am not allowing the
privilege motions to be referred to
the Committee of Privileges.

An hon. Member:
remedy for us?

What is the

Mr. Speaker: Members have got pri-
vilege here. and they can speak any-
thing and go scot-free. So, self-
control is the only remedy so that
hon. Members will no! make allega-
uons against each other which gre not
substantiated.

Shri Shri Chand Goel (Chandigarh):
The feelings of this House that those
remarks are no! desirable may be
communicated to the Chairman of ihe
other House

ot wy femd (yA7) O A
qat AN WA {

Mr. Speaker: Thet cannot come up
today. Yesterday itself. I had admit-
ted both. but the hon. Member had
not moved it.

Wwgfed: ¥w or A 93
fieqy wt )

Nr. Spsaker: We shall take it up

tomorrow. 1 thought that both had
bheen dealt with yesterday.
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ot wy femad : faaw & gymTCE
faXordr@rarm
Shri M, Muhammcd Ismall (Man-

jeri): On a point of order. We had
tabled a calling-attention~notice . .,

Shri Swell (Aulonomous Disiricts):
Here is some hon., Member who s
rising on a pownt of order. You should
hear him,

Mr. Speaker: Therc is no point of
order now. Papers to be lajd on the
Table. Shri Morarji Desai.

& QRo QAo &l :(YAT) uy
aw e wara ¥ oy fRaT § "9
WA & % STGAT §TAT AR
Mr, Speaker:
a bad precedent. I
the whole position.
cussion with him at length 1n my
Chamber. I had a discussion with
Sant Bux Singh also, and I had ex-
plained the whole case.
oty femd : AT wEA &Y oW
fudrw w0 oY aer§ a wwdt &
Mr. Bpeaker: Let them move it in
the other House.
ot wy fod . far & (oA
w09 feay mov § w AT g wRA

T am sorry; it will be
have oxplained
I have had a dis-

TanA Ay ¥ ) ag af
g W AR W@ R WrTE gt
Loy 4

Shri M. Muhammed Ismall: We
have tabled a calling-attention-
notice . .

Shr Ebrahim Sulaiman Salt
(Kozhikode): We had tabled 5 calling-
attention-notice . . .

Shri Swell: Here are two Members
who have been trying to catch your
eyes.

Mr. Speaker: [ had not called either
of them,

8krl Swell: They may not have the

same lung-powder as yome of us

Re. Question of Privilege JUNE 6, 1087

Papers Laid 3218

My, Speaker: I know that Shri Swall
is trying to catch my eyt and ig alse
passing very many remarks. If he
does g0, I am afraid he may not catch
my eye at all. He gels up every
minute and on every question and
wants to catch my eye and he expects
me to call only himv That Is not pro-
per.

12.18 hrs,
PAPERS LAID ON THE TABLS

Rerorr or DEArNESs ALLOWANCE
ComMIBSION

The Deputy Prime Minister and
Minister of Finance (Shri Morari
Desal): 1 beg to lay on the Table a
copy of the Report of the Dearness
Allownace Commission on the gues-
tion of the grant of Dearness Allow-
ance to Central Government Emplo~
yees in  future, [Placed in Library.
Se¢ No. LT-520/67].

Shri 8. M. Banerjee (Kanpur): The
hon. Minister has laid a copy of the
report of the Gajendragadkar Com-
mission on the Table of the House
just now. You will remember that on
the 30th of last month, this report was
sent tp the Government by the Com-
mission. We were told that Govern-
ment were considering the repory of
the commission and that wiz why they
had not agreed to give a rise in the
dearnesg allowance on the basjis of an
average increase of 10 pointa in the
price index. I would like to know
whether Government have considered
the report and if so, whether the
recommendations of Government Im
accepting the report will also be
laid on the Table? Otherwise, what
is the point in our getting a copy of
the report after seven dayr?

Shri Morar}i Desal; 1 am laying the
report on the Table of the House g0
that hon. Members may be in posses-
sion of it ag soon as possible. Coples
had to be printed, and, therefore, it
took some time, Government bhave
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mot yet considered it. I had not been
able to supply copies before this even
to Cabinet Members, and, therefore,
how could they consider it?

Mr. Speaker: Coples have been
received and they will be circulated
to hon. Membhers.

Shri S, M. Banerjee: Mere circula-
tion does not mean anything. I am
not going to get any deurness
allowance, but it is the Government
employecs who have to get i1l; they
have been betrayed for nne yeur prac-
tically, and they have not been given
this dearness allownace. I would like
to know when the Cabinet j« going to
take a decision on this. They should
take an immediate decition on this.

Mr, Speaker: That is a separate
question. Copie: will be distributed
-ndihg,'ﬂltakeadechiuninu\!
Cabinet later on.

Shri 8. M. Banerjee: What is the
use of this? You should kindly help
ur in the matter....

Shri Morarji Desaj. If he does not
want me to lay it on the Table, then
1 shall withdraw it.

Shri 8. M. Banerjee: This is very
bad....

Shri Srichand Goel (Chandigarh):
I3 it the right of Ministers only to
lose temper?. ...

Mr. Speaker: Order. vrder. Govern~
ment will take & decision later.

Shri 8. M. Banerjes: When"

Mir. Speaker: He cannot say that jum
»ow,

Shri 8. M, Bamerjee: Why should
you not direct him?

"t st W™ gy (feeht o)
@ wrdar @ O wx mediiz gm At &
fewwr % 47 ox 7z A
fear @ o xq faww v foewwe
Nlag et fear s s
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said
other day that hon. Members had
been supplied with copies and it
appeared in the papers. 1t was, thers.
fore, that I was anxious to lay ib
the Table as soon as I could.

3220
Shri Morarji Desal: 1t was the
not
had

R g fawd (i) e TR
TF YW W NY 2,97 O FAU XA
T |

An hon. Member: We don not object
to that. L1

Shri Kanwar Lal Gupta: Will you
allow a discustion on jt?

Shri Chintamanj Panigrabi (Bhuba-
newar): How long will Government
take to come to a decision on it?

Mr, Speaker: That is exactly wbat
Shri Banerjee asked. He js repeating
his quesiion. Dr, Rao.

Parens unpER sEc. 103 or Masor Pomr
TrusTs AcT

The Minister of Transpert and Ship-
ing (Dr. V.E. R V.Ra0): I beg to lay
on the Table a copy of the Annual
Accounts of the Bombay Port Trust
for the year 1965-68 and the Audit
Report thereon under gub-section (2)
of sec. 103 of the Major Port Trusws
Act, 1963 [Placed in Library. See No.
LT-521/67]).

Navy (DiscrPLINE AND MISCELLANEOUS
Provisions) (AMENpMENT) RECULA-
TIONS

The Deputy Minister in the Ministry
of Transport and Shipping (Shri Bhaks
Darshan): On behalf of Shri B. R.
Bhagat, 1 peg to lay mthe_'l'lblen
copy of the Navy (Discipline and
Miscellaneous Privisions) (Amend-
ment) Regulations, 1967, published in
Notification No. SRO 15[E in Gazetie
of India dated the 22nd May 1967
under section 185 of the Navy Act,
1057, [Placed in Lidrary. See No. LT-
522/67).
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SoLvENT-ExTRACTED  OI1n,  DEe-OILED Mr. Speaker: That will be at the
MEeAL AND EpiBLE Frour (CoONTROL) )

(AMENDMENT) ORDER

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
D. Ering): On behalf of Shri Anna-
sahib Shinde, 1 beg to lay on the Table
a copy of the Solvent-Extracted, Oil,
De-oiled Meal and Edible Flour (Cont-
rol) (Amendment) Order, 1987, pub-
lished in Notification No. GSR 526 in
Gazette of Inida dated the 12th April
1967, under sub-section (6) of section
2 of the Essential Commeodities Act,

1855, [Placed in Librgry. See No. LT-
523/67].
Apvocates Act ReviEw CoMMITTEE

REPORT
The Deputy Minister ° the Ministry
of Law (Shri D. B. Chavan): I beg
to lay on the Table a copy of the
Report of the Advocates Act Review

Committee. [Placed in Library. Sece
No. LT-524/67].

12.22 hrs

RE: CALL ATTENTION NOTICES

(Query)

Shri P. K. Deo (Kalahandi); We had
tabled a call attention notice on the
happenings in West Asia. But we
learn that the Prime Minister may

make a statement swo motu. At what ~

time will she make that statement?

Mr. Speaker: I will ask the Minister
of Parliamentary Affairs to tell the
House about it.

The Minister of Parliamentary
Affairs and Commauncations (Dr. Ram

Subhag Singh): In the afternoon.
Shri P. K. Deo: At what exact time?
Shri Ebrahim Sulaiman Sait (Kozhi-

kode): I have tabled a cal] attention

notice on the jncident in which 5

Indian soldiers have been killed in

the Gaza Strip . . .

Mr. Speaker:

What can T do?
Shri M. L. Sondhi (New Delhi): I

humbly submit. ...

Everyhody is rising.

time she makes the statement.

An hon. Member: When will that
statement be made?

Mr. Speaker: I do not know, possibly
4 O'clock.

Shri M. L. Sondhi: You have not
understood me. I was only trying to
submit that we shoulq all stand ir
silence for two minutes to pay homage
to the dead. That will coo; down the
House.

Shri P. K. Ded: When will the Prime
Minister make her statement?

Mr, Speaker:; I do not know,

Shri M. L. Sondhi: I was suggesting
that we should stand in two minutes
silence to pay homage to the dead....

Mr. Speaker: I know. Everbody will
want to do that. He has suggested
something. Some other Member will
suggest something else then.

Shri S, M. Banerjee (Kanpur): We
condemn the American imperialists
who have killed our soldiers.

Shri Ebrahim Sulaiman Sait: What
about my call attention notice about
the 5 Indians killed in Gaza?

Mr. Speaker: Everyday I receive
about 40—50 call attention notices. It
is not only his that has come today.
They are considered. Some are of a
local nature, some relate to law and
order. One or two are allowed. But
every if each one of the 40 Members
gets up and begins to ask what hap-
pened to his call attention notice, will
it be possible to proceed with the work
of the House. Therefore, if he was
really serious about his call attention
notice, he could have met me separa-
tely in my chamber and enquired why
it was not allowed. Then I could give
him at least the reason gnq discussed
with him. If he could really convince
me of its importance which needs toc
be mentioned here, I could have done
it. But if all the 40 Members rise to
make enquiry just now, it will be
impossible to proceed. I do not know
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whebter 1 have rejected his call atten-
tion already. If I have not done that,
1 shall consider it.

8hri Ebrhim Sulalman Bait:
about § Indians killed in Gaza.

Mir. Speaker: Shri Devgun may con-
tinue his speech on the Budget,

Shri M. R .Masand (Rajkot): About
the stalement by the Prime Minister,
it is only fair to the House that the
exact time should be announced, so
that we may all be present at the time.

Dr. Ram Subbag Singh: 1 wil] con-
sult the Prime Minister and let you
know. I believe jt will be at 4 P. M.

sy fawr welt wew A wx
Wy ¥ ww ¥ ogh g@ A wx
satw feeman ¢ Wt ww & ofonwY &
It & famT s w7 O OF ST
¥ Tz ¥ fav dam dAmT w1 @
®forwr & ¥ 1 &few @ awaw @ e
T & wxg ¥ oY feai dar
gt 2, 9w W e § fawiw ovr wi
1 MY | R & Fron-aifw 7 g
N AT V- M F o TN AW
2 9= w71 gfez § @y g gW witey
¥ fag oA syaear w70 goRt F afy
et st afiow & &1, oY oW www a6
aRfty & fog gwd w1 Wgew A
BT 9% 1| e feafs & g & w7
th wfrey & fav  &f go=T Tl
aifeg fe worT g it gR w1 wTREn
wT qF, A ¥ gfwar § e w w2
¥ ET AAAT IR

It is

Shri M. R. Masani: O'clock?

Mr. S8peaker: It should be announc-
ed earlier.

8br Hem Barua (Mangaldai): May
1 make a submission? Yesterdsy,
there wag &8 mistake made about the
shooting down of the Canberra plane.
The plane was shot Jown near Rawal-
pindi. The Defence Minister wmight
make a statement on that.

ta fou ag omws 2 fx 2w
Ffu & W fove =7 R @wE aw
wEfeEmaa s amim =fn
q1, ¥/ AW ¥ Jaw eqww A fem
m # 1 afew wmafar wmg e e
FTAT ¥ ¥ N qaEfad P frw qa
Mg TN amE I N o[
AW § W=¥ AT GHAG Y 97 I A

1225 hrs

GENERAL. BUDGET—GENERAL
DISCUSSION—Contd.

W\ goraw (g feehl)
W WKy, ¥ A ty awzr qT
W fawrr wwz ®F® g o @
f& @ wnz & N I @@ ™
W ¥ wearw I ¥ gy ofy ¥V 1 I
* wafy e fawre & frd ax s
& f twr & ark- o 5 wred g
¥ gY, wromw wepd Ivwew ). tw A
wéawesr A B, I N wfro
o7 wm @ o oW o freht gt
T Wt R WA W
BTl Wt v vy wrewr i e
L2 4

wTT AWT &1 2N ¥9e. AT ¥fw
JWTEA F1 AT+ F1 TGA FIAT Hi{z0
qr | wAEE fam  gat we afa-sea
® A @, AT ag ®f T W o oA
= wTr feara 13 ¥fw v e
[P IFA R D @ o4 E
FE N F & T A ¥ A
# = wrfeo

1229 hrs.
{Suxs Ban Ras Maomnk in the Chairl

Afer & 37 X qo W § e wr
tw % g & N ofceefr 4w gt £,
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[ gexae o)

Fw ¥ sformreres s agt 7 ¥y
T Y wgr & P w6 oy sy
Y 2 | a7 aoerT wrw e Y g
g i W ok fag dae g 7
71 q’s ‘1“ ‘ﬁ '!f"ﬂ' ST “ﬁ
¥ fan dare 7 s aw ¥ SR fawk
FroAd a1 F7 99 B w@ifEw v
N w7 gew @ ! & aEwar g
fir forr ®1 3 wiEewTE WEIR
wgr T # ag  qw ¥ FEwer qfv-
frafa ¥ qom ® ARl 23w X
R N wraeren g @ g g

et fawr weft & et g€ V.
qv famy A A 1 I q@E
¢ fir fao & ara & v 46 Sl
o § Afes freR g e q @ ¥
& A iy wfer Tl § oW
A0 wEwE IEW ¥ fwaE § oA
ot 5o sATET gwT * 1 wa wOq
RN ¥y gzt af @ IT wHG X T
F wmvras fzar 91 £ 1 wammw
el ®Y FwAT § et wer € afg
aft €% & i 1 s o fafas
ety wfaw axfre fam nan fem
for Wit S # 7tz 72 TR A fasy
Wl Agrra f&7 T 99 7 47 grVATARA
¥} & e St & gfz ot O D
arft & 37 & qun wen ¢ fe 3w
Ty ot iR s fam qr Afew
W9 wereEt ¥ arrae oft ¥wA
Wt uT T a9 A GwaT 2 T2
¢, W WM F WA B 18§
oY ¥w w1 wrwrar o A g W A
1 WA qaye vt fan gy
# YA F QW AR TR R
vy oft AT wrEE o=
o S it s & e § WY ATy
twwgm § fe s arvreeré fafren
Ay yefewn wR, faay 1 fad e
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¥ 30 9% "ETC ¥ anfr §, wwefy
W), FUET, FA W AN ¥y g Ny o
A0 TR W16 T 8, YT OT
AT G I A g &, Wi -
TA LR W F FORTT N 1w wh
¢ iz u # g &N Eiwmd Ava
Al ¥ €W w1 T 93 S e
Tz Wt wr g aaT Ay ot
TTETT X N A7 w AN §, K aw-
v g fe 37 & fr wrw wnre
i @Y | fawd ATY 2700 Wl woE
# FI7 gH A w0 6 wer ¥ agw fear
- Nz % W ), vy gl
gl &= A § ATU N XK@ A
1 X ¥ fr v 7 W gef 2 i
qI g7 7Y tAraEril € I %
T T Y wm w1, 3% & o gxwn
A #1401 aE S 2700 W08 w97 ¥ wArw
3500 WX X7 T ) wex &
atw= qg T & Ava AW fw v
Nt TN w1 w7 | 5 dwwi | WYY
foa wra & Wl 2, & 1o o WA
W famme o WAt ¢ 0 gwTO W@
I AR e TR 1964-6SH 20 4
fafegr femmersr v g & wré
T 3 W arm aaav d, faw 97 5 se
703 AT 1250 30X ww &
wwatey wqdt wrlt B o oftr few W
ar gt dw o ey goffem &
fwa, grawh & frd ot fifen & fork,
fawh sx gt v § anh ¢ et
70 Iwrh vt ¥ ow e
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waifis 3% T Wy & fel mTgdew
wogre ¥ & 0 wT afx gw mH Z/a
w YT &G W@ 6T %W
¥ sy a@w frem & sm W
W 97 gU AT TCHFAY wA & A
3 %e 7047 ¥ xT ¥ q¥ATET ¥R
ATET AT, AY 7 KT €o I FT7 THATTY
wqd wrerd waa F e wfge,
wfer foaftad * 2 & 16 AW
To OF ATA & W7 | ¥ 41 AMG
w9 IR H gw G § | owqiy faen
w1y et faqaaw afza ar a6
310% ST ATl WA ¥ qEgAw
gz Ty sy ¥ Pt feare-feara
qrerr F qy ¢, frAdft 37 ok ¥
IowT fean avm & wwar 2, feaft
maAEw ¥qd I@ @ Faan wfi,
qg A ATEHT7 A7 KEI R qE WA
? f& w18t 37 w1 Atfen ant At v,
N dix ffgn F vy w7 A
¥ BT SWT & A7 97 [T owargw
T I[N A1 WT AL ATET ¥R
7A wrfy Y | XA T6T ATET X7 T
s g o 7@y ¥ YA ATE § TR
g W WA S X, wom Egdy @
o geRt ¥, w7 A ST w0
feqy W@ A1 ATEE ¥ o@D R O
W Z AwAT 7, fw Ay reRTzy W
friys & wwdft ¥, 1A w1 wEN w
wet ki W T 2er Aug g F,
& Wy wnews §, ATEC A @
faderft & qu i fear ) T 8
S fe a- it & =1 s %48
W I W W7 am'T W1 XA 9g-
wrfr, Twx aw wr I Ry 2

W W & garn faelt wroRk-
e W AR, AL W A AN
W R gw NG €W AEATST #
arlt gt wele ot ¥ Wt 9 ww
avwwr §, @ ¥ tworere sefirat W

fasdzrt & A 9 {5 & Sifaw
w1 2, W ArveT 9 gfer s go
g8 &F g ¥ v IFf wfrwfol
& af® 10 EATTETY TRTAT FY Wy
HIAIrRIZA 2 1 SR AT o o o
W 9z iy gwr of gfx fa w9
qr, Afex ¥ T I TeAm
ATATAA F &7 TI AT AZ T AWTA
2 mar ¥ fas farare awfg) &
s W oareTt F oMver Araen )
T fag zo wzw & fF FATr ey aw
20 ¥, WIEIT MR B ¥aw e
:’t a7 w7 A% fer afy €,
w7Er, qifed. &7 wr, w2
WTAYGE qEAT A IATEA $T T §7,
TAA BT TR FIE | 9 faryaw ey
*9 PG FIT @ 397 ¥ O wfws
Y G ET AT A Py wroer
#faa =i 2 fraw i@ oop
FTA ¥ AU w1 I &, v
UMET qEEAY I T ¥ s et

a7 da7 9 € IR T
4|

I AN A E AHTY gF AT R
f§ gzere a7 Ay *®5 ¥£7) fray
AT A R AT AR Y A4
TAY I AJR 1 WA afE 59 T®
R /¥ andr W W@ X3 oo
IAET  €rAT TTRAT  WIQEY, T T
gaifaa A gIM G 2400 WOE FTT
FrarT A ofevw worefesy & 3w
k. afieq zaor fefazes fag 2 afimy
. feasrarmi 7 14 0 F0 500
qrery 3 ofea¥ mezTziETd ® GLE
feq . Afer 370X e L FOY
e1q faa 2, R AT Az 2 i
IR GRS LAl
sy qra, wfgr,  ag W AT g
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[sfr wewary dwqy]

FUT1  WOTT HOWIT & WA Al WY
ag grea £, oY XEd wRAT AT o
vt & 5 woRT WY ow $F W W
T w0 sha afr 1 gg ORI
M W AN W@ ¥ ang A

4

o T A FwT v gl AT, 39
s o N wr€ ¥ 3% aww fad
%, wiww i wWd % AyWA
W =R owe mww fzd a7
Ay GwEd 9EEd. WY % 6F-
afy ¥ & 37 gRA &1 W W
gL WO ot Wk ¥ 6 37, 1966
5 widy afen w3 ¥ amT BT W
v 2w ot enrfo fefar Wt a7 & e
w7 w3 wifgd—

“No deficit financing for the
next fiye years.”

quit afwfaz wgAfan T3 gar wfar.
e SR ar fon own, Afer o
b g ww, N wArfew .
dfewe wrr 2, T wewE waar
R gt |« et b fr
wifawd & foly g} wav § g ™t
T fawr & ar ot ¥ wmam
% f32 argm fer 21 T TEm
g wew fiesit ot s A gfr ag
agrem 7 feft o1 for W@ aver
¥ A% wET ¥R, AR o7 o Ay
§ tefer grefam ow W Wy
et o ff AM—eww 17 |
s Y w AN

g ww T a—

. *“The Central and State budgets
‘should be balanced”
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el arr AW ag ot

“This iz possible only if there is
gt least a 10 per cent cut in all
current governmental expendi-
ture.”

¥ a4 fe gyt v awi 9%
W AN W 0 A AT W A ey
9 WOE W) A QU R | aw iy e
& A wE: aw Yy o) qw T
wor ¢ & 57 N7 0971 WwEl W um
N &, SH A Y ¥ G TN fir
FR 259 AN ST FT &7 1 W9
i e sten v & Fargm
frdair= st fgarge A &, & a1 ox
wp owem g fe fi3whe & ai
W T W wwET AeR > arey wgr fE
gz qrere fomr gy G 8, afea
fraodr Ay w9 & et Ry 17
geAngfzar  Wfaaw A o7 v W@
N7 QNI A, 9GTX 53 FA et sieey
R I w2 f, tgAwy
auy fqxrn 9w A A1 o e
T oA R ofz fert wgAt W vl
afryry & agar g ¢ sfygest
® oy T frwy nr v wfae w
TR ¥ ¥ o T g ae
grqrr g1 vt @ faw 9F wvwTe Wt
T A¥ g R0 A waw g
2, I wroy Hoe Sam o andy
oW srgtfr faa qu goEie o1 vt
wE g 2 oA wiet genn ) faereh
X 2w w1 sy g § 1wy &
O-sqveqr 3ANT AW W Ay
&7 geYr  afen 3461 qUETT AN
™ gkt fow o it oW
o} sy £ faw 9T qwed ot e
fax dxr w0k & ford w0 wUT W€
EPm R 3t T O v o sernd
e § foor e AR et wrer o
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.1 v v fafet & sracra
wg T A AT Y AT Y W
fe fowm ofir wTror @ femr o
wr §? us, uF warag w1 feaw
Wy O feg g & W
AN Y A AZATAT TZT R 7 Yo o
wge WMo FY UG wE fawior &
feqfr 2w ifad 1 Z7= gz # fr it
THTTH AT ST 50,000 H ¥ %7
&arT it & wh T e T Ao
T 75 WX 80 TIMT ¥ ¥A7 ¥
foumfr ) wrag @ e SAfaw vt
I ww e g ¢ o gt
wreae @wy i ot gt xaror O mer
i'ﬂ'i'ﬂotﬂoﬁo l‘smmi
o @ wg ¥ vy A fah
oy wrdy gwlt &

RCETY WX WY O g
™o ¥ s Aot agce gie &
s AX o ax w@ e ww 109
Wy st IR Y gk
T Ay & st wwTw aff g
W & 1 ARG EAT1 IR AT @
T o Wt sy T e & Aawen
f & ™o ot wouw st N
™ W OF-SEeT quY AwAT 610
I8 iy ay o w6

The expendilure op community
development
ped.

oY M weqfay TRz &1 griETrane
® oy wvew § sTew ¥ oRves o
¢ =& fowrs vt oy arary et
Wk e o onf wd
@ g dw i ot amweadi 2
w o wiftwr o yert ¥ Qe
wille ongurt | e Tew e

will have to be stop-

TR WY WA aArk wr welt &
foarr Harq § 93 v ¥ @ et
T BT FH P AFS §1 WX R
Wt wwra 7% A1 o3I AY Qe
a[mT ¥ s ¥ B Sk oy wew
ifqr w1 0 w2
o iy wAfqd rAgdiT G
AT gA® AFTC ATER @ W 39400
o FTA ¥ T Z W OWESH R
fe a1 o IR 9=t T E A
a1 97X 3A% 9§ wfawre wma § A
38wt afy fean IF oF
une 7 |/t w7 AT famr @ afey
& WA ¥ oAl T TR I
g "W W %Y off:

There should be economy in the
use of cosl on railwsys and build-
ing materials by the Public Works
Department.

© Y AT TR SR WY 3w S W

s frarn @ fe few 7dd & ofemw
i ferEdz & ammamt Wik wen-
WrCHETGET R 1 q@r & A ool wd
faarerll AW AW €O T,
o o AvE1 wiik % famm & -
sk a ey g B ot e
fatit ww R0 2w U
qwi wwar awwei wifz a3 fer A
Ayt Aifgy ag AR TAr & WK e o1
werama wran @ i stz w § S ag
s R A &) sS4 % Fefn e
ST AT H AT ® GO G T
*T fom o 1 afew s va@
e s A wa @ gafaa 3wy
faeey wrell Y X1 AW T WAL
e 3 tarAerd & A v e
xry o we Wt ¥ § AT @ W IA
*t W o W= @ wwh
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[ gevare Ravw)
0% ¥ ot s ¥ W
¥ I e

The army should be utilised for
timely and adequate distribution
of fertilisers, pesticides, better
seeds and water to agriculturists.
1t is necessary to impart as sense
of urgency to the problem of agri-
cultura] production.

W T TR E JW AggA A R fe
gfy ®Y o A7 FrwEAT w IIA
AN gy DA Aw Fp wg-gEaqy
FIT Iz AFAT 2 Afes gq
AT " AvRIr =ZImowr Atfa A
ACF I T 2 oward AW A #
W wwmr T N v AR
| IEA wET W

The State Bank of India should
be utiliseq to provide timely credit
to cultivators. Instead of floating
a new Agricultural Credit, » new
subsidiary of the State Bank for
agricultural crediy should be for-
med immediately. Credit policies
should be reformulated 50 that the
export indusiries and trade as well
ag import substitution i1ndustries
are not starved for funds.
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wrdwt & o1 wu fodei & food
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mg a1 Alex q7 1F FEIT oA

3T AR L1 AT TE L AT G AEAT )
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gt dy )
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gt arfon e wr var ¥ A 3y
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Shri Rane (Buldanu): Mr. Chair-
man, Sir, 1 rise to support the budget
proposals presented by the Deputy
Prime Minister and Finance M:nister,
and also express my views abuut it.
Before I give my reactions to the
budge: proposals, at the outset, I
would like to congratulate the De-
puty Prime Minister and Finunce
Minister who has broken the practice
of deficit financing. Sir, the major
cause of inflation is deficit financing.
When our econamic situation is gett-
ing worse and worse 1 think his per-
formance in presentng a balanced
budget is a creditable one. [ feel,
Sir. that the healing hand of the
Finance Minister will improve our
economnic situation. When I say this,
T would like to quote the obeervation
made sbout our Finance Minister by
Shrt Palikiwals when he analysed

the budget proposals of 1063-84. He
s2ys:

“When Mr. Morarji Desai took
over his present portfolio, the
national economy wag sagging,
production was stagmant, the
share markets were demoralised
and foreign enterprise wag most
reluctany to embark upon ven-
tures in India. Within a very brief
period, he changed the entire cli-
mate; the economy became buo-
vant; production increased at an
impressive rate; confidence was
restored in the heart of the in-
vestor and the Indian economy
wag well on the way not only to
stability, but to impressive ex-
pansion,”

1 have no doubt that this observa-
tion by Shri Palikiwala is in conson-
ance with what many others have
said

Prior to the presentation of this
budget hundreds of articles have ap-
peared in the press, making different
suggestions about the coming budgei.
After the presentaion of the budge:
alsp svvera] economists, industrialists,
leaders of political parties and repre-
sentailves of middle clags and even
housewives have expressed their re-
actions to the present budget. I do
not want to go into all of them. I
shall only classify them into cate-
gories. Some economists have wel-
comed the budget proposals, some
have partly welcomed them and part-
ly critired them. There are some per-
sons and political parties who have
completely denounceg the budget and
went 1o the exient of saving that the
budget proposals are the manipula-
tions of capiialists. 1 do not agree
with them. I have drawn my own
reaction. Here I would like to quote
the views of one of the bitterest cri-
tice of Government and I think it
willbetothebmeﬂtdtheﬂmpo
to give the mame of the ecom.mist.
It is no other than Professor Tara-
porevala. He deliveied a  lecture
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to the members of the Forum = of
Free Enterprise, after the presenta-
tion of the budget, a summary of
which has appeared in the Hindustan
Times of 31st may 1967. There he
says:

“The Union Budget was realis-
tie, blalanced and non-inflationary
and a courageous step towards
reviving the drought-and-war-
shattereq Indian economy.”

'So, thig comment of Professor Tara-
porevala will me®t the comments and
criticisms made by the hon. Member
‘who spoke on the budget before me.

While the Fimance Minister was
making his speech, I jotted down on
-a piece of paper my own reactions to
the budgget. As he went on speaking,
I jotted down one point after another.
"My first reaction was that it had a
human touch when he said that he
has made a provision of Rs. 38 crores
‘in addition to Rs. 13 crores for the
drought-stricken people. My reaction
wag confiremq when he said that he
‘hag made a provision of Rs. 118 crores
for continuing subsidy in foodgrains.
Besides this, the third factor which
confirmed my #first reaction was the
large provision he made for the so-
-cial betterment programme—providing
drinking water to the public and up-
liftment of backward classes, spe-
cially the Scheduled Castes and
‘Tribes. Therefore, if anybody says
that this budget is a manifesto of
misery nobody can agree with that.

When I heard the Finance Minis-
‘ter speaking about measures for agri-
cultural ang industrial production I
thought that the budget is production-
oriented, But for went of time I
would not repeat the measures which
‘he said he is going to take for in-
creasing production. My  third re-
action was that it wag not an infla-
tionary budget. I do not agree with
‘my hon. friend, Mr. Masani, and so
:also Mr. Devgun, that this Budget
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will not stop inflation and, on the
other hand, it will increase inflation.
I would like to deal with this point
at great length because that is the
main problem of the day.

My another reaction was, when the
Finance Minister outlined his mea-
sured and concessions in taxation, that
it was an export-incentive Budget.
When the Finance Minister gave his
taxation proposals, my reaction was
that it was not a Morarji Desai-
pattern Budget of 1963-1964. What I
mean ig this that in 1963 and in 1964,
when he presenteq his Budget pro-
posals to this House, it was full of
heavy taxation. This time, when I
heard his taxation proposals, I, per-
sonally, thought that the people have
escaped heavy taxation. I do take it
that there can be a difference of
opinion on the proposals of taxation.
But my own reaction was that, this
time, the taxation proposals were
light.

Hundreds of articles have appeared
in the press prior to the Budget. It
wag thought that, as Shri Morarji
Desai wag handling the Finance port-
folio, he would impose heavy taxa-
tion. To what extent would there be
heavy taxation? People entertained
fear that as in his interim Budget
the Finance Minister said that during
the last year the deficit came to Rs.
350 crores, the Finance Minister will
make up thig deficit and add some-
thing to it and so they took it that,
this time, his taxation proposals
would come to about Rs. 400 crores.
Therefore, I say that my reaction,
that it was not a Morarji-pattern
Budget of 1963-1964, is correct.

Now, I come ‘tg the maip point
about inflation. 1In this, ag 1 have
said, I do not agree with the hon.
Member, Mr. Masani and Mr. Devgun.
Here, I would like to quote Prof.
C. N. Vakil on what is inflation. He
has given several suggestions. I quote
from the pamphlet, Deficit Financing
and Inflation, of the forum of {free
enterprise. There are suggestions




~ given onspp. 13 to 16. He has men-
itioned what the principle remedy is
2o inflation, He says:

_ “The main thing is to reduce
demand so far as possible and
. .
~ Increase supply as much as possi-

ble.”

“That means, our demand must be re-
swduced and we must produce more. He
‘has made several suggestions. The
first suggestion that he hag made is:

“In other words, whatever the
overall size of the Fourth Plan
Jhat may be adopted, the Plan for
‘the year 1967-68 should be limit-
~ed to essential purposes.”

The second suggestion is that there
S also a need for removing the surplus
in Government,

AT RE\ET ¥ AT 213H I
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3 hrs. d

he Lok Sabha then adjourned for
atnch till Fourteen of the Clock.

.I',Lok Sabha re-assembled after
Lunch at Fourteen of the Clock.

IR. DEPUTY-SPEAKER in the Chair].
NERAL

BUDGET—GENERAL
DISCUSSION—contd.
y-Speaker: Shri Rane

inue his speech now.

fi Rane: 1 was quoting from the
let by Prof. C. N, Vakil, en-
financing and influ-
lished by the Forum  of
bprise by including several
ten by Prof. C. N. Vakil
2¢ Press Journal. I had
of his suggestions. I shall
his third suggestion which

‘e many cases of waste-
oidable expenditure,
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It must be stoppeq and deficit
financing should not be adopted
in any case.”

He further goes on and says:

“This implies that the Gowvern-
ment will abide by a firm detet-
mination not go in for deficit
financing in any form. They shall,
therefore, have surpl!s budgets
ag far ag possible and at first sight
of a deficit, cut down expendi-
ture to restore the balance.”.

These are the four suggestions which
he has made. May I ask Shri Masani
who has said that there will be in-
flation, whether there is any sugges-
tiop here which the Finance Minis-
ter has not complieq with? If any-
body carefully reads the speech of
the Finance Minister, he would find
that almost all the suggestions made
by Prof. C. N. Vakil, the well known
economist, have been complied with
by the Finance Minister.

For the benefit of Shri M. R.
Masani, I shall again read out what
his pet economist Prof. Shenoy has
said. In his speech, he has minimised
the importance of stopping deficit
financing. As I have submitted, the
major cause of inflation ig resorting
to deficit finanecing. During the last
decade, from 1955-56, deficit financ-
ing was resorted, according to Prof.
Shenoy, to the tune of more than Rs.
2,000 crores. In a recent article ap-
pearing in the Hipdustan Times
(8-3-67) he has made the following
observations:

“The current phase of inflation
began in 1955-56. During the past
decade, that is, from 1955-56 to
1965-66, large budget  deficits
having persisted year after year,
the money supply rose to Rs.
2,310 crores”.

Then he proceeds and says in the
article that there ig little hope of im-
implementing the policy of eliminat-
ing inflationary deficit. He was afraid
that the present Government would
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not also refrain fromy resorting to de-
ficit Anancing. He was sure that the
deficit financing
would be continued.

What I am trying to qoint out is

because my hon, friend,
Shri Masani and his colleagues will

As 1 submitted, deficit financing has
been there for severa] years. Bul
I submit that the Budget is non-in-
flationary. 1 shall give the
my holding this view. My first ground
is that deficit financing has not been
from his

Finance

1967-68. Thirdly,
overdrafts to the States by the Re-
serve Bank have been practically
stopped. My fourth ground is that
the Budget I3 going to increase vur
agricultural and industria] produc-
tion, I do not want to go into the
measures which will achieve that end.
They are given in th espeech and I
do not wish to tire the patience of
Memberg; by reiterating them, But
in connection with agricultural pro-
duction, I want {0 make two or three
suggestions 1o the hon. Minister for
his favourable consideration.

My first suggestion ig that if Cov-
ermment are really anxioug to increase
producticn, an incentive, remunera-
tive fair price must be given to the
growers. This has not been done by
Government so far. During the last
25 years, not less than 8 committeps
have opined that the farmers should
be given s remunerative fair price
etc. etc. But it has, I submit in all
humility, not been jmplemented as
yel, It may be said that we have ap-
pointed an Agricultural Prices Com-
mission and from time to time they
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fix prices. 1 have a grievance against
the personnel of ithe Commision. My
own view is that the Commission
consists of persong who are coomaner-
minded: and perhaps have a preju-
dice against the farmers. So, my
submission is that the Agricultural
Pricegs Commission's report should
not be taken as gospel truth, because-
they always fix prices lower than
what they actually are. This will be-
corroborated when I say that almost
all the State Governments have in-
creased the procurement price. That
itself shows that the Algricwitural
Prices Commission's prices are very
low, and they do not provide any in-
centive 1o the farmers.

My second suggestion is this. T
would have been happy if the Finance-
Minister had continued the subsidy on
fertilisers. 1 do not think he will do
it now because it is a very large sunr
and he has presented a balanced
budget, but whenever any occasion
arises, he should think over this,

My third suggestion is that the ex-
cisting excise rates on diesel oil are-
very, very high. During the last five
years perhaps the prices have been
doubled, and rates for eleetricity
used for agricultural prices have also
gone up. So, I request the Finance
Minister to see that these excise
duties and cleciricity rates are re-
duced,

Lastly, 1 turn to the speeches of
Mr. Masani and Mr. Devgun, Mr.
Masani said that the budget was in-
flationary, he said it was a status quo
budget, it did not touch the fringe of
the problem, and he wanted a very
revolutionary budget, and he submit-
ted ap alternative budget. ;| do not
know whether al] the
the Opposition will appreciate his
revolutionary budget, It mesns this:
reduce the taxation, reduce Govern-
ment expenditure. Those are the two
suggestions that have been made by
the revolutionary budget. 1 think
many members of the Opposition wilk
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say that it is not a revolutionary
budget, but it is a reactlonary bud-
#et. I am corroborated in this by
my hon. friend the right communist
friends. When the Finance Minister
and Deputy Prime Minister announc-
ed his concessions, they say that the
budget sppeases foreign and Indian
capitalists, and that too when only a
concession of Rs. § crores has been
given, If my friend Mr. Masani wants
to give tax relief to the tune of Rs. 100
or Rs. 150 crores, I do not know what
my communist friend will call it,
whether it is a revolutionary or a
reactionary budget.

He said he wanted to break the
taboo and say that defence expendi-
ture should be reduced by about Rs.
50 crores. 1 do not think that many
members would agree with this I
personally feel that even assuming
that there was wastefu! expenditure
on defence, it should not be reduced
at this stage. We are in a very pre-
carious position today. Our neighbour
Pakistan is procuring almost all the
weapons from almost all the coun-
tries from where they are available.
China is instigating her, China is
instigating the people of India to
bring about 2 revolution. I therefore
suggest that when we are placed in
such g precarious position, reduction
in defence expenditure will not be a
wise step, it will be an unwise step.
I gpeak subject to correction. Shri
Masani has stated that our Air Force
estimateg ang expenditure hag gone
1p twenty times. I do not know for
what source he has taken jis figures.
As I said, I speak subject to correc-
don. The Budget in brief shows that
n 1960-61 the expenditure on our Air
Force was about Rs. 51 crores and
10w it is about Ra. 150 crores. It is,
it the most, three times what it was
n 1960-81. If we had succeeded in
‘he war against Pakistan, it was be-
ause: of our Air Force. 1 will not
grudge any additional amounts or
allocations. They deserve our congra-
tulatfons, 1 submit that it would be
an unwise: step to reduce that ex-
penditure.

I have been listening to suggestions
about reduction of civil expenditure
Of course the Finance Minister has
said in his speech and he ia trying to
do this. I am listening to this argu-
ment for the last fifteen years. They
say: why don't you reduce civil ex-
penditure so that the necessity to tax
more will be obviated? In this con-
nection I am reminded of a proverb
in Marathi:

T €ET 9T WA AE L

One cannot fill up his belly by taking
the remnants from teeth and re-eating
it. If you take a bit from this depart-
ment and a bit from that department,
it is not going to fill up the coffers
of the Government. Of course where-
ever possible, Government should re-
duces ,expenditure; nobody, will dis-
agree on this point. But Mr. Masani
says that 150 crores can be saved. He
says 80 crores could be saved by not
taking in hand some project. I have
not studied that project and I leave it
to the Deputy Prime Minister to reply
to that. I support the proposals of the
Finance Minister. While making these
suggestions [ again congratulate him
for presenting & balanceq budget.

Shyl P, Ramamurti (Madurai): Mr.
Deputy-Speaker, The Deputy Prime
Minister was applauded by my friend
Mr. Masani of the Swatantra Party
and by Shrimati Sucheta Kripalani for
the realistic appraisal of the present
situation. 1 do not know what there
is to applaud in this. After all, every-
one knows that the food situation is
bad, that the price gituation is bad,
that the industry is stagnant and the
whaole country knows that the foreign
exchange is in a crisis. Stating this
is supposed to be a realistic appraisal
of our existing economic situdtion.
These are the symptoms. Has he ht-:en
able o diagnose what the malaise .ls?
Has he been able to diagnose tne
basic malaise and the basic discase
from which our economy is today
suffering? Has he prescribed some
remedies by which we will cease to
suffer from these things or at least
we will go on the road to recoverx?



eyen before the war

ainly aggravated the problem.
I do not deny that. But the basic
that our economic {lls

have staried long ago.

Therefore, the question is, does this
budget today and the budget speech
that the Deputy Prime Minister had
made, hold out any hope tp our com-
mon people in this country; that at
least there will be a beginning in a
reverse direction? Does it give any
hope that their woes will at least
begin to end if not be completely
ended?” We do not today demand of
the Central Government that by the
budget speech or by the budget pro-
posals immediately all the ills from
which thig country is suffering must
be put an end to. No. But does it
give any hope to the people?

What is the problem beforc the
people today? We know that indus-
tries are closing gown. We know the
foreign exchange crisis, the food crisis

:
z
:

page 17, of
wherein he bhas gid:

“In keeping with the Directive
Principles of our Constitution,
Governnient ix fully commitiag to
the achievément of a socialist
soclety within the framework of
an actively functioning demnocracy.
Much hag already been achieved
in this connection;—

I emphasise that

“ ...Much has already been
achieved in this comnection; and
in the coming months, we propose
to explore all possible avenues to
make sure that whatever initia-
tives we have taken in this re-
gard are pursued and implement-
ed with vigour and that further
progress . . ."”
etc., etc,,

What is that “much” in the imple-
mentation of the socialisy soclety,
socialist goal, that has been achieved
so far? Our Finance Minister, of
course, doez not want to tel] us: he
does not want to spell jt. But the
prople in this  country through
their own painful experience, are
aware of what is this “much” that
has been done in the direclion of a
socialist society. They know that
during the last 15 years, hundreds of

money-lenders are tightening
grip over the peasant’s economy; they
know that in this country throughout

i
5
i
:
3
£Es
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all these things, they know that there
are blackmarketeers; they know that
there are spcculators galore in this
country; and on top of these, they
also know that foreign exploitors are
coming day after day to exploit the
poeple. Thig is a a wonderful kind
of socialism. We have heard of
socialism and different methods of
achieving socialism, but, Sir, this is a
Brand of socialism, this is a method of
achieving socialism, where you have
not only the native exploiter, the
native landlord, the native money-
lender, the native usurer, the native
big capitalist, the monopolist and the
blackmarketeer, but over and above
and on top of these, you have also
got the exploiters from all over the
world: the British monopolists, the
American monopolists, the Italian
monopolists, every day exploiting this
countrii I must say, nobody can beat
the Congress Government in his claim
for socialism. This ig something
unique in history and the credit for
this must certainly go to the Congress
party and to our Finance Minister,
Mr. Morarji Desai, for having made
this claim. If you ask them, what is
that socialism, they woulg say, it is
a welfare State. Whose waelfare?

general wish. But the cow and the
Brahmin are two chosen few who
must always and for ever he happy.
You just change two words of this
couplet and you get the <Congress
brand of socialism:

av W glear W | e feswmn

fred 4

This is the socialism they have been
working for the last 20 years. Mr.
Mararji Desai promises that they will
take vigorous steps in the coming
months to see that these objectives
initiatives are pursued with vigour.
Naturally Bir, we have to be very
careful; our people have to bewasre,
when they talk of building socialism
in this country in this manner,

What is the glaring fact of our
economic life in this country? The
most glaring fact is our abject de-
pendence on foreign aid. This is the
malady from which our country is
suffering. We depend upon fareign
aid for every thing—food, clothes, in-
dustries, etc, Without foreign help,
this country cannot get on. That is
the philosophy of Government.

Only two years ago, when there
was war with Pakistan, we saw the
then Prime Minister and various
other ministers thundering against
America saying, “we will po without
any aid; we will starve and put vp
with all gdifficulties, but we will go
without aid.” The war ended and a
new Prime Minister came. The mo-
ment she came, she rushed to Ame-
rica, to M: Johnson to create a
climate of goodwill. That means ‘aid’.
Then followed a procession of minis-
ters bcginning from the then Finance
Minister, Mr. Subramaniam and so
many] ministers went to the US.
with the begging bowl. The people
of the whole world. and certainly the
U.S. imperalists must certainly have
laughed in their sleeves at us because
just a few months earlier the minis-
ters were thundering that we would
have nothing to do with foreign aid.
The arm-twisting intensified since
then. The whole world knows it.
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‘There are statistics published by
organisations like ECAYE which show
that the total amount of aid given
to the developing countries by foreign
countries is much less than the total
amount of money they have taken
from those countries during the last
15 years. These are not communist
statistics, but statistics given by
ECAFE, a UN body.

Has our own experience been bet-
ter in this respect? The arm-twist-
ing intensified and on 5th June we
agreed to devalue the rupee, certainly
not of our own volition. We have
got on record a letter written by the
previous Finance Minister to  the
members of the Congress party say-
ing that if we do nol devalue the
Tupee, they are not prepared to consi-
der the question of aid. In order
that they may be able to consider the
question of aid, we devalued the
rupee. It was said then that deva-
luation was going to lead to wonder-
ful results and bring in foreign ex-
change liberallly What is our ex-
perience? Last year the foreign-ex-
change earnings have been 13 per
cent less after devaluation. The net
result is, for the same amount of
goods we will be buying from Ame-
rica and other countries, we will have
exchange, i.e. to sell them in terms
of our produciion a larger volume of
our own goods. What else is it but
an intensification of the usual
methods that are employed by these
western powers to loot these colonial
countries, these dependent countries,
these developing countries, these
pogrer countries by that wonderful
mechanism of, what is known in
economic language as. ‘unequal ex-
change’. Devaluation is a permanent
‘unequal exchange’ imposed upon outr
country by the western powers.

At least did we learn a lesson after
that? No. We stil' go on begging
Naturally the arm-twisting also goes
on. Shri Subramaniam agreed to the
ignoble fertiliser deal, and today our
Planning Minister argues wonderfully
for extending the terms of the fer-
tiliser deal. And, we have done that.

Why? Ths same Planning Minister
had stated on the floor of thiz House
previously that in our own country
we can within the course of the next
three years fabricate machinery and
all the equipment necessary for the
fertiliser industry and all other anci-
lary industries,. We have on record
facts to show that the FACT of
Travancore as well as the Fertillser
Caorporation of India are in a position
to fabricate and put up fertiliser
factories to the capacity of 3 to 4
lakh tons year. This statement
has been accepted by the Planning
Commission It has been accepted by
the previous Petroleum Minister on
the floor of this House.
of this, why should we todey exten
the terms of this deal and agree
do this? 1t is because, if
do it, the Aid-India Committee
meeting in Paris if we do not doit
before they meet no ald will come.
This is our position. The moment
we go in for this kind of aid the arm-
twisting goes on continuously, Where
is the end to it?

:
&
ﬂisn

The Finance Minister in his Budget
Speech sa)s:

“A  hospitable
for private foreign investment
in priority areas has also a
considerable bearing on promotion
of exports. It is generally recog-
nised that private foreign invest-
ment can make a valuable contri-
bution 1o reducing our relance
on cxposis, particularly when it
brings with it know-how and
sophisticated techniques as well
as capital resources. Bul foreign
investors can also bring with
them knowledge of foreign mar-
kets and the organisation and
other resources 10 exploit them.
As they get to kmow our own
country and potential betler, they
help promote our exporis”

environment

Therefore, today if our exports have
got to be intensified for that also we
require foreign collaboration. This
is the whole philmophy. Without



3351 General Budget— JYAISTHA 16, 1889 (SAKA) General Discussion32sz

foreign collaboration this country can-
not go forward at all. But, what is
our experience? This was the same
theory repeated in the last ten to
fifteen years. But what was our ex-
[perience? The ¥Economic Memoran-
dum placed on the Table of the House
by the Finance Minister, what does
it point out? It points out that by
these collaboration agreements they
.are taking more and more money
from this country. During the entire
Third Plan period what was our posi-
tion? According to the statement
‘made in the memorandum, the propor-
tion of interest, dividend ang other
charges that we are paying to them
annually have gone up from 12 per
cent of our current foreign ex-
change earnings in the beginning of
the Third Plan to 22 per cent in the
end of the Third Plan. And, the first
3ix months of 1966-67 it has gone up
to 27 per cent. of the current foreign
exchange earnings. That means 27
per cent of our foreign exports are
mortgaged for only paying dividend,
amortisation and interest charges on
these loans and collaborationist capi-
tal. This percentage goes on increas-
ing year after year. With more
foreign aid and more foreign colla-
boration, naturally, these payments
are going to increase.

It is said that a climate of foreign
investment has got to be created. 1
do not know what new climate has
1o be created. Today, it is on record,
India pays the highest dividend for
American private investment in any
country in the world. That is what
is accepted by the Americans them-
selves. Not satisfled with that, it is
said that more inducement will have
to be given far private investment.
Then what would happen to foreign
exports? Where is the gquestion of
increasing our exports? Although
foreign exports might increase, all
that will be ssquestersd, mortgs

arma-twisting by America, this

arm-lwisting by other foreign im-
perialist powers—1 do not want to go
into the other questions connected
with it, because I have not got the
time—whjy, has this thing come about?
We have got to find out the reason.
It is not, as Shri Masani tried w
make out because there was some
planning. He wanted to say that the
Soyiet Union had a plan, there was
a Planning Commission there, a
number of members of that Planning
Commission were liquidated by Stalin;
therefore, beware. Something wrong
might have happened there. But, can
we forget the fact that the Soviet
Union, a country which was totaliy
disrupted by the first world war, a
country which had to go through the
ravages of a civil war or three or
four years, a country with a ram-
shackled economy built up a power-
ful economy? After 2} five-year plans
when it was attacked and had to
bear the brunt the weir macht of
Hitler with all the military and eco-
mic might of the whole of Europe
at his command that country stood
up against him and turned the course
of the war in Stalingrad and the his-
tory of the world itsef changed.
Mankind was saved, This is the
effcct of their five year plan. We
want to have plans of that type. We
want to have plans that will take
this country forward, so that we will
be able to stand up agzinst anw
aggressor and repulse him. It is that
kind of plan tha: we must have. It is
in that aspect that yvour planning has
failed. Therefore, instead of finding
out what are the fundamental causes
for the failure of the plan, the
Finance Minister says that the rains
have failed and, therefore, everything
has gone wrong. Really speaking the
Plans failed long before the rains
failed. The basic fact is, desqite
what the Congress has been saying
and doing al] these 20 years, despite
waxing eloquent about the sugar-
conted socialism. socialistic  pattern
of society, welfare State and all that,
the basic fact remaine that they have
been attempting to build up 2 cI.in-
talist society in this country. Un-
fortunately, our capitalists cannot get
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empire o look. The British and other
capitalists built the industry from
the scratch. Today even Industrial
technique has developed; capital re-
quirements have incressed. But we
have no empire; our Tatas and Birlas
bave no empire to look. Therefore,
what do they do? The biggest capi-
talist resource of our country is dried
up, agriculture is dried up for the
simple reason that there is no ques-
tion of putting any inputs in agricul-
ture when the peasant is indebted.
He is under the grip of the usurious
money lender, he is under the grip
of the centier. Therefore, in the
circumstances, thousands and thou-
sands of crores of rupees, which can
be used for productive purposes, goes
into this unproductive business of
money-lending, for the purpose of
paying the rentiess and our Congress
Government does not want to put an
end to this. It has perpetuated it

country has dried up and the only
one way left of getting capital for
our big capitalists is by looling the
people of this country, since you have
no empries ty look. How do you loot
the people? Ever since the beginning
of the year 1947 the primary aim of
the Congress Government has been to

gpeculators

those blackmarketeers,

Shri Masanl waxed eloguent about
finding capittal—a paltry sum of 3
crores by tax relief to the big com-
panies. ] do not know why
Mssani does not want to tap this.
source, one of the biggest sources of
capital for our industries and agri-
culture, Perhaps because it goes
against the grain of the Swatantre
Party’s philosophy to atiack these
people, these elements which are the
creation of that free society which
his party is preaching. Thare-
not attsck them.
these conditions when-
you have created thiz kind of a
thing, the only thing that is left to
you, when you are not able to find
capital, is to o begging to your class
brothers in U.S. and Britain, “Please:
give us cupital; please help us; please
come and collaborate with uz on your
terms.” Without collaboration, eoth-
ing can be done. What has happened’
as a result of that? You have created,
during the last 20 ycars, the biggest
parasites and, I would say, our mono-
polists are the biggest parasites in the
world. If one has influence with the-
Government, he will be gble to find
capital from the Industrial Flnance:
Corporation, from the banks, With »
small amount of capital, with Influence

g



develop research, why should they
develop research? They are, after all,
paid money; the foreign collaborators
are there. This is what is happening.
Therefore, one moral fibre itselr is
cracking up today under these condi-
tions., A continuous drain of our
intelligent young scientists and tech-
niciang takes place. They cannot
find any avenue for their talents in
thig country. This ig the basic defect
from which our country ig suffering
today. Instead of diagnosing that
basic malaise, what do we find? We
find some palliatives, we can do this,
we can do that, we can give some
relief here and some relief there.
With this vutlook, naturally, what
heppeng is that you go on continuous-
ly increasing the tax burden of the
common people.

The only thing on which I agree
with Mr. Masani, in his entire speech
of yesierday, is with regard to the
excise duties on these commodities.
Today, if the whole country is suffer-
ing, if the entire handloom industry is
suffering—it is on the verge of co-
lapse—and hundereds and thuusands
of handloom weavers have closed
down and have become unemployed,
-—it is because yarn prices have gone
up during the last three or four
months. Under these circumstances.
even a simple thing like the taking
away of the excise duty on cotton
handiooms can

ter cannot think of. He cannot
even conceive of that. This is the
poaition.

My, Deputy-Speaker: The hon

increasing taxes. If somebody tells
him that by increasing the excise duty

on coffee and tea, the prices of coffee
and tea will go up, he says, “After
all, I have increased it by 12 p. per
hundred cups” Who bothers about
that? The price has gone up by 5 p.
per cup. Then, he will say, “Don't
take tea” If you say that the price
of cloth has gone up, he will say,
“Why do you wear clothes? There is
no law in the country that the people
should wear clothes.” Is this the wayv
in which the Minister should answer?
I sympathise with him. He will say,
“We should avoid deficit financing and,
therefore, more taxes” This ig a
wonderful thing.

Then, about prices, I want to ask
him, “Have food prices risen only
since last year or a year before? If
that is so, you can blame the failure
of the monsoons. But did not the
priceg risc even in 1964-65 when you:
had a bumper crop”? Your own
statistics show that. Prices have been
rising continuously during ail these 20
years barring one or two years when
the Korean War ended. There has
been continuous rise in prices cven
when there was a bumper crop.
What is the remedy that is suggested?
They say, "We will take fiscal mea-
sures. Through the Reserve Bank,
we will control the banks.” What is
our experience. To take only one
instance, what happened last year
when production had gone down not
only in the industrial sector but also
in the agricultural sector? What do
your own figures show? The credit
expansion given by these banks dur-
ing the busy season,i.e., from October
end to April end during the year
before the Iast year ie. in 1965-66
was Rs. 308 crores; last year in 1966-
87 it was Rs. 413 crores during that
busy sesson. This is the wonderful
way in which the m‘m has
controlled these banks $3-1;3 per cent
increase in sccommodation during the
busy sesson when production had

rn e o A L ¢
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actually gone down! Naturally you
are creating conditions where things
~<ould be hoarded.

What happened to the directive that
.80 percent of credit expansion must
£0 to industries and to finance exports
and imports? What happened to that?
The Banks got over that. The state-
ment of the Governor vf the Reserve
Bank is there; it clearly shows that.
1 have no time, otherwise I would like
to quote it. What did the Reserve
Bank Governor do? Afier the horse
had gone, he went to bolt the stable.
On the 4th March, he issued another
«ircular saying, “no; don't do this
kind of thing". Nobody listened to
him. One month later, on the 4th
April, when the busy season was to
‘end in two weeks, he sent out ®
directive, “you must withdraw some
of thig credit and try 1o bring it to
certain limits”, This is the wonderful
way in which the Reserve Bank hax
‘been controlling the Banks., How can
it act ageinst them? How can the
Reserve Dank act against Birlas, Tatag
and people of that kind? That is the
Teality of the situation. Let us face
it. Today we are being told that the
economy will be controlled and all
‘that. We do not have any faith what-

soever in them,

1t is not a Question of any ism. L
am not talking of uny ism. This is
<our experience. During the last
twenty years, this hag been our experi-
ence. 1 remember, Pandit Jawaharla!
Nekru talking yn  Madras after the
Avadi Resolution was passed He
gaid, "“yes; we are planning”: using
the military commander’s language.
he said, “But. we need not go and
-contro] every little thing, take poases-
sion of every little thing; we will
‘eapture the commanding heights”.
That is what he said. Did you capture
the comreanding heights :Ihle these
twenty years?! Where are com-
mending heighls and who commands
4bose beights? Does Government

mmmrarthemm
commandy Government? Have

JUNE 8, 1967 General Disctisgion 3248

You captured the strategic heights?
What are these strategic helghta?
Some steel plant here and acme
ordnance factory there. Are they the
strategic heights of our economy?
The strategic heights are the banks,
The sirategic heights of our economy
are the industries and undertakings
owned by these monopolies. So long
ag you do not capture them, where ia
the question of your being sble to
control the economy? You are pet
able to control the economy. This is
the basic fundsmental thing at the
root of our malaise and without
diagnosing that root, what remedy can
be suggested?

Therefore, under these conditions,
nalurally State-Centre conflict deve-
lops. It is a inherent in the situation,
What can we do? Whether anybody
wisheg it or not, it is built-in in the
kind of policies you are pursuing,

The olther day, for example, the
Finance Minister stated, “if the State
Governments want to increase the
DA, let them do it; T will not help
them for. [ am not responsible for the
prive increase”, May I ask him who
is responsible for the increase in the
prices jn this country? Who controls
the banks? Who allowed the expan-
sion of credit to the tune of Ra. 413
crores last year? 1t is Mr. Annadora}
of Madras, is it Mr. EM.S. Namboo-
diripad, ix it Mr. Jyoli Basu or is it
the Finance Minister whoever he may
be—may be naot, Mr. Morarji Desai,
but the previous Finance Minister.
Who did it? Who is responsible for
it? Who did this devaluation? Iy it
Mr. Namboodiripad who did this
devaluation? As a result of this
devaluation, a tremendous increase in
prices har taken place. Who i res-
ponxible for this* {t is your policy
that is basically responsible for this.
Even today for this further intrease
in prices, who is responsibla? You
are not prepared to change your basie
policies. And the Sistes will have to
suffer for you policles? As s matter
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of fact, at the time you agreed to
devaluation, Mr, Subrameniam and
Mr. Sachindra Chaudhuri made a
brave promise before the country;
they gave an undertaking; they said,
*“we are aware that the cost of import-
ed foodstuffs will go up; we are aware
that the cost of fertilisers that we are
importing will g0 up; we will see that
they do not increase, we will subsidies
them”, Already ten monthg have
passed. Today the new Finance
Minister comes and says, “well, the
subsidy on fertilisers is withdrawn”.
Only ten months ago this was pro-
mised. You yndertook this devalua-
tion with your eyes open. Govern-
ment knew that the prices were going
to go up and, therefore, they wanted
to subsidise the States. But now,
after ten months, they say that they
cannot do that. What happens then
to the efforts that the States have
undertaken in order to increase food
production® How can food produc-
tion be increased if fertiliser costs
today go up like hell? Therefore, it
is an actual sabotage of the efforts
of many States that are today engag-
ed in increasing food production.
This is the sort of thing that goes
on. How can State-Centre conflict be
prevented with such policies? It is
buit-in in your policies.

‘So, what becomes of the under-
taking to the people that the Central
Government will see to jt thst the
prices do not rise® The Governments’
answer 1s, after all, they are under-
takings given to the people. and they
can, therefore, be broken at will. Bu!
the undertaking that has been given
to the princes when they entered in‘o
a convenant with them that they
would pay them continuousty the
privy purse. is solemn, eternal and
everlasting; it is samatan and it ='n
never be broken. 8o far as the common
people are concerned, whatever might
be the promise that Government make
to them, they can break it at will
after ten months, and it does not
matter much because the people are
born to suffer: they are people who
are accustomed to suffer. But, so far
as the princes are concerned, how can

they suffer? They have always been
accustomed to live a luxurious life,
and, therefore, how can their life be
affected? That is the basic philosophy
of this Government.

Under these conditions, therefore,
something basic has got to be done,
not from the point of view of com-
munism, not from the point of view
of socialism, not from the point of
view of any ‘ism’, but in order that
this march to ruin and perdition be
stopped and the country’s economy
may develop. For this the basic thing
that has got to be done today is to
express our firm determination that
come what may, we shall stand on
our own feet and whatever might be
the difficulties that we may have
to suffer, we shall suffer them but
we shall not barter away our honou:
and our self-respect. On that basis.
let us decide here and how that at
least from next year we shall put an
end to the PL-480 food aid and we
shall not have anything more of it,
but instead we shall mop up what-
ever is available in this country,

After zll, what have Governr:ent
done all these years? The Finance
Minister talks of a procurement of
about 2 or 3 million tonnes only aut
of a total production of nearly 80
million tonnes which work ou! to just
3 per cent of our production. Gov-
ernment do not wani io procure the
marketable surplus in the hands of
the richer sections of the landlords
and they allow them to do whatever
they please. T would suggest that
after procuring the entire marketable
surplus from the richer sections of
the rural 'andlords. let us equitably
distribute, let us not leave it to them
to market it as they please mnd
fleecr the people butr let us procure
it from them and then wc shall be
able to live by ourselves. It may be
that we may have to cut it to 12 oz
or 8 oz. per head per day bul that
does not matter for we shall not be
depending upon foreign loans and aid
and we shall not be begging for food
from them.
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diately put an end to the foreign aid.
Let us declare a moratorium at least
for a period of ten years; let us
declare it ourselves unilaterally and
not by going and begging ithem; let
ug declare that we are not going to
pxy back the mmortisation of and the
interest charges for the next ten years
because our country is in a difficult
condition. Many countries in the
world have done that. If we do that,
they may not give us further loans.
That is all right; that is very good;
let them not give us loans. Similarly,
we can also declare a moratorium on
the repatriation of dividends from the
foreign enterprises that have already
been started here. We can tell them
that we do not want further help
from them and we shall be able to
stand on our own and we are not go-
ing to permit them to have dividends
because they have taken enough; let
us declare such a moratorium at least
for ten years. Similarly, let us have
a moratorium on the repatriation of
capital also for a period of ten years.
All these measures together, [ am
absolutely certain, will be able to give
us foreign exchange resnurces to the
tune of Rs. 400 crores. With this gum
of Rs. 400 crores our country’s eco-
nomy can be put on its feet, and
after we are able to stand on our
own, we shall start paying them back.
Can this not be done? 1 am sure
that this can be done.

If that has got to be done, then
naturally, we have got Lo deal with
the local exploiter firmly. We have
got to take stepy to see that the
monopolists ip this country do not
aggrandise themselves at the expense
Their power has got
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chological affect of such &
be great.

Similarly, get hold of the strategic
heights. What Pandit Jawaharlal
Nehru said at that time, at least
put into practice now. What are the
strategic heights? Naturslly, the
banks, the insurance companies and
other financial institutions. Do mnot
aliow any of these big business houses
to come anywhere near that. If they
come anywhere near that, in the i~
vestment commitiee, this commitltee
or that commitiee, then we know
what happens. They will be able to
utilise everything to their advantage.

|

Shri Bibhuti Mishra (Motihari):
Why did Shri Namboodiripad invite
Mr. Birla to Kerala?

Shri P. Ramameurtl: He committed
a mistake. We have said that.

Shri Nambiar (Tiruchirapalli): You
have created that situation.

Shri P. Bamamurti: If we have
committed a mistake, we are prepared
o own it.

Shrimati Tarkeshwarl Siaha (Barh):
Has he decided not to give sny licence
to Birlas jn Kerala? Or is it only
kept in abeyance? He Is more con-
cerned with Birlaz and what happens
inside the Birla houses.

Shri P. Ramamurti: 1 am answer-
ing her.

Shri Namboodiripad has written

o
" the Prime Minister that he does not

want any licence to be given to Birlas.
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is being utilised?” The only productive
purpose is the production of further
black money. Therefore, if we have
n will, we can today take all these
measures,

We can algo see that the peasant
dets his own land, that he iz not
evicted from his tiny piece of land,
that he is also freed from the usurious
moneylender.

If we do these things, then a new
life will come and a new enthusiasm
will come into our people. Withont
that enthusiasm, nothing can be done.

It is in this context that I would
also say that we should try and see
that our defence expenditure today is
reduced.

An hon. Member: Reduced?

Sari P. Ramamwrti: Yes, Certainly,
vertain measures can be taken towards
that end. The Finance Minister has
Htold us:

“Hon. Mambers are aware that
we are prepared to explore all

possible avenuss of reducing the
tension on our borders and im-
proving our relations with our
twrydlhhmcmﬂmmkh-

Minister says that “we are prepared to
explore all possible avenues to re-
duce temsion.” Very good.

Skr{ P, Venkatasubbmiah (Nand-
val): But not at the cost of national
honour.

Shri P. Ramamurti: [ am not say-
ing that Why does he say that? We
have only ssid; take the initiative in
exploring the possibilities of finding
a basis for talks. In fact, our Tenali
resolution spoke of exploring the
possibilities of finding a basis for
starting negotiations. This was our
resolution, and at that time we were
branded as traitor. Anyway, two years
back., when Mr, Nasser suggested to
our then Prime Minister that he would
arrange some sort of informal talks
with Chou-En-Lai the late Prime
Minister at that time refused to have
it. This is on public record. There-
fore. 1| am glad something has hap-
pened now. I hope that this will be
pursued with vigour.

15 hrs,

In this connection, | would only
like to point out, I suppose I am in
good company now,  that on the 20th
March three good people, eminent
people according to our standards,
Mr. K. M. Cariappa, Mr. C. C. Desal.
1 do not know if he is here in the
House now former High Commis-
sioner to Pakistan, and Mr. H. P.
Kapur, formerly of the ICS, in a joint
statement said that India ﬂ!:nst‘hke
the initistive and in the instance
rl::mus its relations with Pakistan
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and China who may be equally beset
with problems of their own, and
therefore may be realistically prepar-
ed for 3 reassessment of their foreign
policy postures vis-a-vis India” I
do not go into that question further,
defence expenditure and other things
they are talking about. But I am
saying that a beginning has got 1o ba
made. This posture of touch-me-not,
stay-out, we-will-not-do-anything,
will not do. Some initiative has got
to be taken. I cannot expatiate on
these things because it will take a
long time. What 1 have suggested arc
things that can be done by any Gov-
ernment which is interested in the
welfare of our country.

I remember that in 1930 I was a
volunteer in the Congress. Every day
for nearly three months I was getling

beaten up opposite Chellarams, the
foreign cloth shop in Madras. ] would
be beaten, go to the hospital, get

the wounds cured, and after five or
six days again get beaten up and =o
on. At that time Pandit Motilal
Nehruy was the President of the
Swadeshi Certifying Board. We know
that a number of mills it Kanpur,
the Buckingham and Camnatic Mills
etc, approached Pandit Motilal Nehru
and said that after all they were
manufacturing cloth in our own coun-
try, therefore they should be certified
by the Swadeshi Certifying Board.
But Pandit Motilal Nehru said: “No,
it is foreign capital, therefore, we
will not give you that certificate, we
want 1o drive out foreign capital from
this country."” Believing that, pcople
like me, hundreds and thousands of
Congress volunteers got ourselver
beaten up day after day picketing
{oreign item shops. The scars of
those wounds are still there. Now
today after 30 years we arc told that
that foreign capital is a wonderful
thing, it has got wonderful functions
in our country. That iz the new
philosophry that is today guiding the
Congress Party and Government.
Under this, this country cannot g0
forward.

JUNE 6, 1987
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Many of these things can be done
if there is g will, but unfortunately
even if some of our Ministers say
they want to do it, all 1 can say is
they are like Arjuna in the battle-

fleld at Kurukshetra, What dig he
say? He said:
'f'l!ﬁa e ‘;m......ﬂﬂ-

76T TR | AN WA L L.,

My hands are shaking, my hairs
stand on end, the Gandiva falls from
my hand, I see before me Bandhavas,
my friends, my relations, my kith and
kin, my blood relations. Similarly,
our Ministers, when they soe bafore
them the Tatas, the Birlas, the
Singhanias, they sce then their kith
and kin, their Bandhavas, their blood
relations. I is that class blood that
is running in their veins. Therefore,
how can they take any action against
them? Naturally, therefore, the action
has got to be taken is by the peopls
af this country.

Shrimati Tarkeshwarj Sinha: Bhi-
shma Pitamaha!

Shri P. Ramamurthl: The people of
this country will one day rise and
lake action against all these peopie
and they will make our histary.

Shri P. Venkatasubbalah: 1 was
noy fortunate to hear the entire
speech of Mr. P. Rumamurthi, but
the concluding part of Mr. Rama-
murthi's speech was remarkable for
its presentation and narration of
events. lle said that Motilal Nehru
refused 1o certify the cloth produced
by the millowners of Kanpur and that
the Congress is flirting with these
very people now, May I remind Mr.
Ramamurthi, who suffered for the
sake of his country, played a diffe-
rent role in 1842 when the whole
country was set ablaze by the clprion
call of Gandhiji to fight for independ-
ence. At that time Mr, Ramamurthi
thought it it to champion the British
cause by calling it a popular war.
None of Us are less patriotic so far
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as the interest of our country is con-
cerned,

15.08 hrs.
[{Sxm Bai RAJ MapHox in the Chair].

He referred to the Finance Minis-
ter's speech .which says that negotia-
tions have to be carried on with our
neighbouring countrieg who have been
hostile to us. May I remind him in
this connection about the speech of
Shri P. Sundarayya, the Secretary
General of the politbureau of the
Communist Party of India to secede
Aksai Chin and other areas which
had been established beyond doubt as
being part and parcel of our country.
I would only request Mr. Ramamurthi
to throw more light on the sugges-
tions made by Mr. Sundarayya.

Shri Nambiar: Answer the points
raised by him.

Sbhri P. Venkatasupbaiah: Why
are we asked to mortgage the safety
and integrity of our country. Before
preaching sermons o others, our
communist friends must behave in a
nationalistic and patriotic manner.
Apart from natural calamities and the
two wars, the attitude and behaviour
of the Communist Party in India has
created difficulties for the orderly
progress of the country.

An bon. Member: Which Com-
munist Party?

Shri P. Venkatasabbaiah: Both;
there is no difference on that. [ would
only appeal to his patriotic fervour
and his conscience and the sufferings
he has undergone, to get back to that
mood and help the country so that
its economy may rest on sound foot-
ing.

Shei Namblar: What is the price
increase due to? Answer that point.

Shri P. Venkatagubbaiah: Mr, Rama-
murti said that we had made a solemn
assurance to the people, to the agri-
culturists that the fertilisers would
be subsidised snd the inputs would
be supplied in time to implement the

food production programmes. I would
suggest to the Finance Minister that
in consonance with the philosophy
and approach of Mr, Ramamurthi he
should stop PL-480 imports and go.
towards self-reliance in food produc-
tion. 1 entirely agree with him., But
he should also bear this responsibility.
‘We are spending Rs. 118 crores as
subsidy on foodgrains, The Finance:
Minister is subsidising imported food-
grains at the cost of thousands and
lakhs of agriculturists in the country.
In pursuance of the philosophy:
preached by Ramamurthi I would
appeal to the hon. Finance Minister
io stop this subsidy on imported food-
grains and help the agriculturists in-
stead. If inputs are supplied to them
in time and in reasonable quantities,
they would be able to give you the
required quantity of foodgrains.

Coming to the budget. I would only
say that though Mr. Morarji Desai,
the Finance Minister, has not given
the budget that great revolutionary
character or colour, he was wvery
modest in the presentation of the
budget. 1 do not say it is a status
quo budget. It is a realistic budget,.
keeping in view the conditions pre-
vailing in this country. both man-
made and also God-made, because
continuously, we were suffering from

serious drought for the last two-
years

Shri Nambiar: God made man.
Shri P. Venkatasubbiah: Shri

Nambiar does not believe in God but
at least he has now mentioned the
name of God. I am very happy. This
occasion has provided him the chance
to mention the namc of God, as Shri
Ramamurthi also said about Maha-
bharata and Arjuna. [ am very
happv that at least for the first time
in the life of Shri Ramamurthi, he
quoted fiom Mahsbharata. Now, Sir,
we were suffering from two droughts
and also two wars with our neigh-
bours. who have always been adopt-
ing a sort of belligerent attitude: they
were not happy with our parliamen-



‘on defence. Can
by sny stretch of imagination suggest
that we must drastically cut down the
defence expenditure at the peril of
gur country’'s sovereignty and inte-
grity?

Then, the food production of which
T have made mention has to be accele-
rated. The Finence Minister had
made cerlain attempts in order to
:give a boost to the agricultural pro-
duction in this country. With many
‘measures I may not personally agree,
but he has created a psychology in
thiz country as to accelerate the food
production. Secondly, about the
States’ allotment, he has made cer-
‘tain provisions for the enhancement
of the State quota in the present
budget, cempared to the interim bud-
get. But I would only suggest that
this amount of gesiure shown to the
various State Governments will not
help thera to implement their plans
in a succrssful manner. I would only
suggest in this connection to the Fin-
ance Minister that he should not
merely stand on this moral stand of
perpetuat'ng prohibition in our coun-
iry. 1 would only suggest to him that
a realistic stand should be taken so
‘as to facilitate the State Governments
to raise more resources and not to
depend on the Central Government
(Intarruption).

tionary manner and ensure that the
private industry is not inhibited from
increasing preduction by limitation
on the availability of credit., He has
undertaken certain important mea-
sures which will go a long way to
revive our economy.

Coming to agricultural production
on which the Finance Minister has
laid great stress. 1 would suggest
certain things for his consideration.
In spite of the fact that after indepen-
dence we have been able to create
irrigation potentia! for nearly 20
million acres of Jand, we have achieved
anly 80 per cent utilisation g0 far as
major and minor irrigation projects
are concerned. In minor Irrigation
projects, we have not made mauch
headway in spite of the fact that we
have laid great stress on it. The Mn-
ance Ministor must take special steps
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Another point he has not emphasis-
ed is the non-availability agricul-
tural machinery in this country.
Yesterday 1 heard the speech of Mr,
Masani. Whatever may be the merils
of his speech, 1 was attracted by one
point he made about the non-utilisa-
tion of the installed capacity for the
manufacture of agriculiural machinery
in this country. The Finance Minister
should go intu this very carcfully and
see that the necessary machinery is
supplied to the peasantir so that they
can carry on thelr operations, I am
narrating these things to facilitate the
State Governments to pccelerate their
food production measures, The Cen-
tral Government should go in a big
way to the assistance of State JSov-
ernments to subsidise plant protection
measures hundred per cent,

The AICC has time and agaln passed
resolutions regarding introduction of
crop insurance scheme for the penefit
of agriculturists. A begifning Thas
been made by one or two States. Tt
shoulgd be implemented sineerely, o
that jt may be useful to the agricul-
turists,

152 hrs.
IMn, DEPUTY.SPEAKER in the Chairl.

About the other taxation measurcs
which the Finance Minister has intro-
duced in his budget. 1 ony want to
say that he was able to tap only some
of the resources which are not tant-
amount {o such things as are required
for the progress of the people of this
country. 1 am very glad to find thal
the Finance Ministe: was able tp iden-
tify those aress where there is the
Jeast scope for increasing the price
wpiral,

In this cgntext, I would like to
suggest to himr that the tax on tea and
coffer may hit to some extent the
common man whose prime need has
become coffee and tea in almost every

af the country. 1

make a marketable surplug available
for export but also take measures
meant to incrfease the production of
these two commodities, I very well re-
member Shri Vishwanatham is also
here—that some effort was made to
raise coffee on an extensive scale in
the Arakku Valley of Andhra Pradesh,
1f that could be successfully tried—
there are several other States where
this can be done—it will help us a
lot. I would request the Finance Minis-
ter to take steps not only to restrict
inte.nal consumption ‘but als, gide
by side, explore avenues of extensive
cultivation of tea and coffee in this
country.

Coming to the tax on footwear, 1
myself was pot happy with it, but
when it waa made known, when it
was clearly: stated that it wil not
affect the common man- as the tax is
being sought to be imposed on the
factories which manufacture on a
large

scale 1 was templed to
make one appeal. in this
country, unfortunately, the ad-

ministration is so weak and vulnerable
that any tax on any score wi'l have a
disastrous effect on every part of ur
life. Suppose a tax is levied on the
costlier variety of tea, there is no suit-
able machinery to check the price rise
in other varieties of tea. He shouid
evolve a method by which the common
man ir not hit by these taxes,

The imposition of tax on petrol and
hugh-speed diesel oil, I am afraid, may
uitimate’y hit the poor farmer, Whe-
ther it is high-speed diesel oil cr
erude oil, let not the farmers and
peasants he the victims of the machi-
nations of the vested interests.

This budget. I would only say. as [
snid earlier, is a realistic budget if it
could stop the inflationary !endenc:f'
and also avoid. as has been stalew,
deficit financing. We hnpoit?;ts:p thue

rs to come Shri Mcrarj iwi
S.ble to present a socialistic budg‘et.
2 budget which gives a fillip, which
gives a sort of enthusiasm to the
common people. We hope that he
wmbelbhhmebth!sﬂomein
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the naxt year with a revolutionary
budget.

A point which he has not mentlon-

ed and which has conspicuously ese:

caped his attention is the regional im.
balance. Time and again we have
been mentioning in this House ¥ that
like concentration of economic power
in a few hands, concentration of de-
velopment has been the privilege of
certain States at the cost of others.

Unless this regiona] imbalance is cor-
Tected the entire social and economic
structure of our country will not have
fair treatment.

Coming to Andhra Pradesh, [ would
like to piace the bare facts for the
consideration of this House. Whenever
food is discussed and the names of
surplus States are mentioned, the
name of Andhra is there. It is some-
times implied that Andhra has com-
mitted some szin. Not even a word of
thanks hag come for what we have
done.

Shri Namblar: We are prepared (o
give hundred words of thanks.

Skrl PF. Veakatasubbaiah: 1 will
quote one specific instance. In the
month of May Andhra was requested
to supply 40,000 tons of rice. Then,
some allegation was made that noth-
ing has been supplied by Andhra. 1
may mention that against a demand of
40,000 tons, Andhra supplied 29,000
tong to Kera'a, 2,000 tons to Mysore
and 5500 tong to Madras and 29,000
tonz of feed to famine affected Bihar.

In spite of the fact that the Andhra
peasants have been doing their utmoal
10 have increased production to supply
%o deficit States, cerlain measures
here and the trestment meted
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Taks, for instance, the
Nagarjunasagar. Here is a
which is unique., Whereas in the
case of other projects like DVC, Gan-

State. Andhra was made to pay in-
terest on the loan takean from the next
year of receipt whereas in the case of
other States—I may specifically quote
Bhakra here—interest was allowed to
be paid only after benefits have accru-
ed. Why should there be this kind
of discrimination between States?

Then, the present position of the
project ig that if Rs. 30 croreg are
aliotted the project can be completed.
When it is completed 22 lakhs of acres
will be brought under irrigation and
an additional quantity of 18 akhs tons
of foodgrains will be produced. We
are going with a begging bow] to each
country and we are feeling elated,
happy and grateful whenever Burma,
Thailand or other countries offer fo
supply us 10.000 or 15,000 tons. Here
is a State which is prepared to give
¢ lakh tong every year and another
15 lakhs or 18 lakh tons if Re. 30
crores are made available to complete
this project.

Though work on the project was
started in 1955, still it has not secn
the light of day. Though the dam
is complete and water is ready, the
canals are not ready. The canals which
were construcled can irrigate only to
the extent of 6 lakh acres. If Rs. 30
crorea are made available to Andhra

be granted in two or three yemss—-.
then Andhra will De .able to produose’
more of foodgraing
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Coming to another point, I would
like to show by way of illustration se
to how regional imbalance can cause
certain difficulties. Andhra is the
only State which is spending 14 per
cent of its expenditure on irrigation
ulone whereas, in of any
other State, it has not exceeded even
7 per cent. At the cost of other
things, rural water supply, roads
electricity, Andhra is spending 14 per
cent of its expenditure on irrigation.
What is the position? The per capita
consumption-of electricity js the low-
est it the State. We have been ask-
ing the Central Government that
certaip assistance must be given to
the State. Here, I would like to
point out that there are Centml
power generation projects, such as
Neyveli, Kalpakam, Rana Pratap
Sagar and other projects. Of course,
Mr. Nambiar may be unhappy but,
1 say, these are bare factg that I
want to put before the House.
Whenever electricity power is gene-
rated from the public sector, it is but
natura] that it should be shared by
the other deficit States. But what is
happening is this. 1 am not envious
of Madras when 1 say Madras is In
a very happw position because it has
the advantage of having Central
projects where power is generated
without spending a pie from the
coffers of the State Government The
Neyveli project is having 600 MW
of power generalion and Kalpakam
project will give another 400MW of
power. 1 suggest, whatever be the
project, whether it here or there,
the power generated should be ghar.
ed by gther States

Shri Nambiar: We will give it to
Andhra,

Shri P, Veankatasubbalah: What is

a Central power generation project
at Kothagusam where eloctricity
¢an be generated at less cost. I will
bring it to the notice of the Minister
concerned also,

No mention has been made regard-
ing the eradication of famine in the
country. Famine protection is as
important ag food production,. We
nave been seeing the sorrowful spe-
ctacle of Bihar and Easstern U.P.
where thousands and lakhs of people
have been the victims of famine,
Some provision nas 10 De Mmade for
the eradication of famine in the
whole of the country. Wherever
there are famine pockets, they have
to be jdentified. Take the instance
of Rayalaseema which is the worst
affected famine arez.

Shri Ranga: (Srikakulam): Srika-
kulam and Vishakhapatnam also.

Shri P. Venkatasubbaiah: Yes.
Shri Ranga has the unique privilege
of being elected from there. These
are also the worst affected famine
areas. These areas should be identi-
fied here must be Central assistance
for these areas to eradicate famine.

In thig connection, 1 would like
to make a mention of Tungabhadra
High Level project which is beneficial
to the States of Madras, Mysore
and Andhra. This is a project which
will not only give water to Irrigate
the lands and to increase food pro-
duction but will also go a long way
fn e-adicating famine. That also must
be borne in mind.

Coming to the nationalisation of
of banks, Shri Ramamurti need not
be vociferous (Interruption).

ot v dww arew (arenie) @
7, wuyT F ENrAR AW W e
qne fgr o1 4 ¥EF 29 At a8 ?

Shri P. Venkatasobbaish: In the
All India Congress Committee, we
have passed s resolulion for the so-
cial control of banks. The Cong-

P e v—
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Tess Party can teke ceredit that it
has abolished the princely order, that
it has abolished zamindari gystem,
that it has nationalised Life Insura-
nce Corporation and that we have get
& number of public sector undertak-
ngs {Interruption) The

Party is not ashamed to say al] that.
We have doae more things than
‘what our friends there are doing
We are here to champion the cause
of the people and also of sorialism.
We are gecond to none (Interrup-
tion) 1 would say that in accordance
with the resolution of the All India
Congress Committee. this step must
also be taken,

One word about princely States and

appeal to the
big prices who have got huge privy
purses to do national service by volu-
narily Bquidating or s

thelr y purses. I know that
many of the small princes get a pal-
privy purse, | come from Bang-
anapalli where the prince receives &
mnall pittance; there iz no other ost-
snsaible means, What could we do
with such people? I do not stand on
covenanty or promizes made to the
princes; | stand on humanitarian gr-

3

1 commend this Budget with some
minor adjustments. I would make
a requst to Shri Morarjli Desi: If he
taxes the comunon things like coffee
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tely in this couniry a large amount
of forged currency or counterfeit
currency is under circulation.
(Interruptions) I must te’l the fact.
He must take effective meesures to
check thig because this is having a
disastrous effect on our economy.

With these words, 1 supprot the
Budget.

Mr. Deputy-Speaker: Mr, Dange.

Shri 8. A. Dangs (Bombay Central
South): It is 340 now. The Prime
Minister, | think is to speak at 4.00.
I do not want my speech to be broken
in parts. Unless, she agrees to make
her statement at 4.15.

Mr. Deputy-Speaker: How can I
promise? it is difficult for me to sAy
anything about this.

Shri S, A. Dange: Bhe can make her
statement at 4.15.

Mr. Deputy-Speaker: All right; I
will request her accordingly.

Shri Kanwar Lal Gupta (Delhi
Sadar): Mr. Ram Gopal Shalwale haa
to go out. So, he wants to speak. If
you can accommodate him.

Mr. Deputy-Speaker: I have got this
name.

Shri Kanwar Lal Gupta: He is pre-
parred to speak just now,

Mr. Deputy-Speaker: 1 have called
Mr, Dange.

Shri 8. A. Dange: If I may be per-

quoted. The correction may
very palatable but 1 cannot
Mr. Ramamurti compared
Morarii Desai to be In a state
Arjun was . . .



e

3279 Oenergl Budget— JYAISTHA 16, 1689 (SAKA) General Discussion 3280

Shri P. Ramamarti; Not he, some of
them.

Shri 8. A, Dange: where he was
trembling before Birlas and his Ban-
dhaves and whether they would fight
them and kill them, The simile pro-
ceeds like this, Arjuna was given a
dose of philosophy by Shri Krishna,
and perhaps in this case by Shri
Ramamurti, and ultimately he docided
to fight the Bandhavas and kill them.
(Interruptions) .

An hon, Member: Pandavas?
g8hri 8. A, Dange: Bandhavas

not Pandavas. You do not know
word' ‘Bandhava’, relations?

and
the

In that simile, iy seems that
Ramamui is opltimistic about
Congresz leadership changing to the
new philosophical preaching, He has
some hope, but unfortunately I have
not got that hope. My simile, therefore
would go further and say that we
have to treat them as Shishupala and
give them the medicine that Shishu-
pala got when all his hundred gatos
or the pitchers were filled with sin
and they were no longer fit to live.

Mr.
the

oY fow yreaw (7790) ¢ A
a3 !

st arclved fppy - TrTETET !

Shri 8. A. Dange: In any case. I
thought that they would enjoy a re-
ference to the Mahabharata. So. I
just wanted to give it. But if they
do not want it: I shall coms to the
present Mahabharata, that is, the
war launched by the budget against
the people of India. That would be
more to the point perhaps them re-
ference to the past Mahabharata,

For. what does the budget amount
to? It amounts to two essential
polnts. The frs essential point is
that it imposes excise duties on tea,
caoffes, foolwear, cigrettes and so on,
which are things comsumed by the

common man. Even the duty on fine
and superfine yarn supplied to the
powerlooms is going to hit the com-
mon man in the sense that the middie
class man at present uses ilne and
superfine dholis and the powerlom
seClpor is a quite powerful contribu-

tor 10 the textile pruduction in this
country.

The hon, Minister has first impcsed
excise duties, whose inevitable c¢ffect
will be rise in prices. So, he crcates
a deficit in the common man's budget
and then takes the credit for balane-
ing his budget ang not going into de-
ficit financing. It is a wonderfu method
of balancing the budget and it is a
wonderful press and they are won-
derfu] gentlemen outside and there
are some of them here alsy, wno
praise the Finance Minister for having
achieved a feat for the fist time, name.
1. a balanced budget. 1 could recom-
mend t; him that he could make &
surpius  budget. He can double
the excise duties on tea. coffee, foot-
wear, cloth and so on; then, he will
not only balance his budget, but there
wonld be a surplus budget of Rs 100
ctrores and then he woulg get per-
haps duuble the cheers as compared
with what he is getting today from
the congress benchss, iz that the
scientific  method uof balancing a
budget that vou should ramise the
prices, raise the excize duties and hit
the common man and then say ‘T have
balanced the budget. a feat which was

mot drme forme:-ly either by me or
by others'

The gecond point which 1 want to
make is this. Has he rid society of
thay single factor which is responsi-
ble for high prices in the present eco-
nom:? Of course, he has enunciated
his ambition that he wants to reduce
high prices Certainly, everybody
wants to reduce high prices. I be-
lieve in him when he says
that he wanls to reduce the high
prices. Bui by what method? He
first raises the prices by imposing ex-
cise duties ? As for the Railway
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Minister, he raises the fare by 7-1:2
per cent ang then becomes generuus
and says that he would raise it only
per cent, Thesg are the tricks

that he would reduce some of the
i Anyway, that does not
detract from the argument that this
is not the method of attacking the

nothing 10 do with the cast of pro-
duction; high pricts today have no-
thing to do with the rise in wages;
high prices in our country today have
nothing to do with rise in  dearness
allowance, Take, for example, the

prices of steel. We have heard
a lot about it. It is said that the high
prices of steel in this country are
higher, than the international prices.
The element of wages in the
stee] industry in this country accounts
for only 10 to 15 per cent of the cosi
of production. In foreign countries.
is something like 25 per cent, But
here it wag found in a study of the
cost of production in the HSL by one
of their experts that if we take away
the slament of freight and excise, the
selling price would come only to 71
per cent whareag in Germany it would
be vomething like 92 per cent and in
America it is something like 90 per
oant or 90.

-

That means, here the high prices
‘ot due to the rise in wages or
in

General Budget— JUNE 8, 1987 Gmmbbeum.
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priceg are ap inevitable phenomenen,
and nd amount of talking ubout the
ambition to reduce high prices will
ever make gnyons sucosed in carry-
ing out his objective unless and until
monopolies are broken.

In his Budget or eisewhere lie does
not propose any method by which he
is golng to attack monopoly capital
in this country. In fact, it is heing
strengthened in thig country. Apart
from what the Hazari Report may
say or what the Monopolies Commis-
sion may ssy, even taking all the
facts of las{ year's phenomena, you
will see that monopoly hag strengthen-
ed its hold. Therefore, uniess mono-
poly is broken, you cannot reduce the
rising prices in this country. Merely
saying that agricultural production
should be increased and the months
that feed on jt should be decreased by
population control—thege are the two
pillars on the basis of which he has
raised his whole structure of thia
year's finance for his budget—will not
achieve the objective. You will not
find the phenomenon of falling prices
thereby. It hag already been
proved, Even when there was high
agricultural production, even then
Prices rose. Shri Subramaniam
at that time was wvery herole
enough to say, ‘Since I have got 28
million tonnex production, you will
see what can be done’. What can be
done! Nothing was done. Because
this product of agriculture is ultimate-
ly controlleg mainly by the big jote-
dars, big landlords and big rich pea-
sants and, secondly, by banking fin-

S - |
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soncentration ©f monopoly capital,
that is barking, and unless and until
you nationalise banks, you will not
suoceed in reducing prices,

Now, the Finance Minister or his
friends may say that I am obsessed
with nationalisstion. That is not the
point. Show me any other way than
this way of reducing prices. ¥You
have been trying it for the last 15
JYears.

An bon, Mamber: 20.

Shri 8. A, Dange: 1 am taking :he
Plan date, trom 1851-52, They have
been trying that and they have failed.
Why don't they sgay that they have
failed?

‘Therefore, the Congresy leadership
ig obsessed with the idea of preserv-
ing monopolies, not  hurting “hem,
not taking away their power of com-
mand over capital in this couniry.
mn{ﬂ!. they are not able to guc-
«eed, in spite of good intentions they
have got. 1 do not charge them with
having very evil intentions and sl
that—] am not going into thet. Even
Congressmen who really want to re-
<duce priceg cannot succeed as longas
thes¢ benks are in private hands, 1
will take up this point later.

The second point I want (o make
is that he has no! anywhere in  the

reduce high pricea. Then he says
that he is also intent upon taking

do you do in the Government, 1 want
to know,

Theretore, this question of solving
mhmblmumhymm
Minister is not going to be resolved
at all, and we are going to have high-
er prices, we are going to have a de-
mand for higher dearness allowance
and the Government is going to re-
fuse, and we are going to have mors
struggles. I am sure we are going %
hear that 1 am threatening them with
struggles. 1 am npot threatening.
Every excise duty is a call for strug-
gle, for a general strike; having con-
centration of monopoly snd banks is
a call for struggle, and therefore it is
not we are raising, so to eay, the
ghost of all these struggles.

Since the budget was published—
of course I do not mind people prai-
sing Mr. Morarji Dessi, and bhe hes
got the reputation of being ruthless;
of course, he is ruthless with the
mass movements, never ruthless with
themmpoﬂﬂs.butldormtmtl
go into that—let us see the myth
that is created. The first myth is &
balanced budget. You just add Re.
5 crores this side and adjust Ra. 8
croulthltlideﬂ\deﬂlltlhnllmﬂ
budget, but 1 have lost Rs 113 crores
from my pocket ss 3 consumer, and
then you put it there on the other
side and say you have balanced the
budget. The balancing is a myth, and
therefore it is a hit against the com-
mon man and a service to the mono-
polists.

He is doing a few things for the
service of the monopolists. For ex-
ample, take the tax holiday. Inntend -
of six years it is now eight yeaw.
You can start any bogus factory, then
he gives you a credit of Rs. 10 crores
more in a financial institution, them
he will give more subsidy. You start
the hctorynnddonotpnymytm
for sight years, then Yyou say
you are not carring on well and wik
for more subsidy, What ‘3 the way
of dealing with mounopely, this rising

which hits the commob
man? This is only one inlante.
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‘Then he m thet inflation would
the present budget. I
qQuote many of thess

speak on this question,

But one quotation I. might present.

Mr. Shenoy is & very favaurite sub-

favourite gentleman with some
a celebrated economist. There
is the myth. that the psychology of

inflation will be taken away. Mr.

Morarji Desai is very clear. He did
not say that inflation will be taken
away, only the psychology., That

means inflation will remain and the
peychology will taken awsy. You

have to believe that psycho'ogy, not in-
flation, iz going away. Mr. Shenoy
says on 31sy May, after hearing the
budget, that inflation woulq stil] re-
sult. From what? He is no+ a com-
munist, anti-imperialist, he is not
anti-U. 8., but is presenting ys with

a remark which Mr Masani might
take note of. He says that the re-

sults from the U.S. us of P.L 480

by the U.S. Embssay must be

a8 inflationary as the expenditure of
created moneys by any other party.

On the available data, the expendis

ture by the U. 5. Embassy was of the

otder of Rs. 80 crores in 1984-685. He
folt it was time the full statistics of
the P.L. 480 transactions were publish-
od, in view of the important role they
piayed in the monetary and economie

f

80, thiy choice bit from Mr. Shenoy
would awsken Mr. Morarji Desai and
be shouid not claim that inflation or

of inflation will be
taken away by the measurcg that he

.Me wants saother thing, to increa-
production. He is very clear on
hwhl.a“lmu with him
there is no general recession as
hthe country, that there i
: in production. In the same

be himself says that thers

PAEAErph. he himself that there
‘__h*‘,m -{all in mdludu:. ‘ud

iili
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got hold of the main production um~
es and have ralsed the price level to
such an exient that the demand is
contracting, Unless the price jevel

stimulus to production. They think
that thig can lake place by mesns of
liberal imports, liberal export rubsl-
dies and liberal foreign-exchange mid.
Why is the foundry Industry, one of
the main, basic industries which go
to stimulate production in the indust-
rial gpherc, lagging behind? Why is
the coal industry legring behind? 1
will give one more statement; it s
nJt mine beécduse ours may be chal.
lenged. The Afih annual meeting
of the cosl industry was held and
the President of the Indian Coalmine
Owners' association says: “Under-
utilisation of eapacity js a long stand-
ing complaint”. Why ig there under-
utilisation; He wantg fuller utilisation.
1 agrec with him. My suggestion is
to stop impory of forcign muchinely
and rely on vur own machinery, Sell-
reliance was the slogan after devalu-
ation. Soon aftgrwards it was given
up, Now. this gentleman says that the
import of mining machinery = under
the World Bank loan agreement has
added 1o the existing extent of under-
utilisation still further with what the
president of the Association, Mr.
Agarwal, has called baneful effects on
the cost structure of the coal mine.
Here we have got the capacity to pro-
duce machine tools and machinery and
everything, That capecity is forced to
lie idle bhecauss the World Bank says:
if you want loan you must take the
machines that we give from the
American inventory, you cannot ise
your capacity. BSimilarly, when the
railway capacity is lying unutilised,
orders for rallways are plared in
Canada or the United States or gjve-
where. Is that petriotism* Same-
body was dellvering a lecture on pat-
riotlsm. In coal industry, there s =
man speaking from inside (hat \mder-
utilisstion Is the result of your policry:
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goods which you can produce here
but you are not allowed o produce
om because the loan-giver says you
not 40 sgo. The same thing
could be said about the engineering
industry. There had been retrenchment
and potices in the engineering indus-
try. People have resisted these notli-
ces. There have been struggler.
Why ig it that the engineering industry
is in the doldrums? I need nor quote
to you a long passage. But Mr. 5. K.
Datta, former president of the engine-
ering association says tha, much of
this is due to the fact that :n spite of
out having the capacity ! produce
our key machines, we are forced to
buy them from abroad in the name
of aid. Therefore, our capacity lies
idle and there is a systematic sabota-
ge of India’s indusiry imposed upon
us by the Amcrican capital which is
acquiesced in by the leaders of the
Government!. when the, allow such
things to happwn in  this country,
whether that be in the public or the
private gector  The import of things
which could b produceg here must
be stopped but it is not being stopped.
1 do mot wan: t~ bother vou with
technical details. They arr complai-
ning about the textile industry. Do
you know that the Indian Standards
Institution undertake a study of mak-
ing spinning uniform and less expen-
sive and help the spinning indusiry
to go ahead? they found that there
were eleven different varietics of
clamps as each mill imported under
the ajd a clamp from a different coun-
try.

&

18 hrs.

Each country bad its own clamp
and the Indian Standards Institution
!

the parts in this country buy our own
machinery and nothing else? There-
fore, this excessive obsession of getting
foreign aid and jmports even in those
places where we can produce our own
goods is at the root of the evil of stag-
nulion, fall in production and under
utilisation of capacity, and there-
fore inubility to plan the budget and
ultimately having deficit financing and
rise in prices. These things, I do not
think, are unknown to the Congress
leadership. They are known to them
Then why don't you cure them? That
is the quesiion. The cure does not taka
place because the policy is like this:
you shall not stop the American dataa,
the American donor, because you can-
not dv without foreign knowhow. It
is not a question of not borrowing
foreign knowhow. In certain cases,
yes, do take foreign knowhow. My ob-
jection is not to taking foreign know-
how. My objection is not to pay
for jt. But objection is about taking
foreign knowhow in a place where we
have our own knowhow; where our
scientists and technicians have pro-
duced their own inventions, their own
formula, their own products. There
you import and stop the use of their
own inventions. There, I am pbject-
ing. My position is, after having
ivested something like Rs, 15,000
crores in the last two or three Plans,
it is astounding to see that many of
these plants are lying unused, under-
utilised. and some of these plants wre
even undergoing sabotage 1If the
completion of the Ranchi plant was
sabotaged purposely.—I do not know
by whom; let them find it out; they
have appointed a committee but noth-
ing came out of it—the jnternal
managemen: of things in some of
these strategic plants iy sold out to
foreign interestz and friendly Ameri-
can interests, Therefore, in conjune-
tion with them, ; deliberate ineffici-
ency ia imported. deliberate clashes
take place. deliberate fires take place.
And a strategic plant like the one in
Ranchi, if it were compieted, Then
a combined Bhilai and Rourkela cam
produce one steel plants every year.
But Ranchi plant could 9ot be com-
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(Shri 8. A. Dange)
Pleted In time. Why does this hap-
peu? Is there any checking up in the
Planning Commission anywhers, of
Aany individual schemey and indivi-
.dual plants or anything?

Somebody quoted Mr. Masani or
-somebody as saying the other day
that Stalin shot some planners, and
he said: *“This is what comes out of
Planning” Here, the method is di-
flerent. Stalin ghould not have shot
the planners. He should have followed
the Congress practice. If you fail in
the Planning Commission, you are
promoted to the Cabinet position. If
you fail in the Cabinet position, you
are promoted to Governorship, and if
Fyou fail in the Governorship, then
you are made ap Ambassador oulside.
That is the way of getting rid of the
Ppeople, but you do not get rid of
them; they come back again. So, 1
Zm not commenting o T am not say-
ing that Stalin’s method shoulg be
followed, but the wonderful patrio-
tic Swadeshi method of rewarding
“ailures in this way at least should
be given up henceforward and a
«heck-up of the plants be made.

For example, many of these public-
ssector planis have been good; many
of the mansgers are good. and [
sieall alway; say that the public sec-
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My suggestion would be that in the
public sector, the manager should be
appointed on the basis of hig ability
and technical knowledge and he
shoulg not be given just w scale of
pay, say, 1000-50-1500-EB-1600 with
a dearness allowance of Rs. 500 and
all that, The managers in pontrol
should be given their salaries plus =
commission on production of quality.
The moment you do that, there will
be a change in the attitude of the
management and there will be im-
provement in the public sector. If
you bind them only within the frame-
work of the ICS salary, they will go
on stealing by lakhs, stealing

‘Therefore, as an incentive, along with
their salaries, a certain commission
or any other method that is feasible
and reasonable should be allowed, o
that theft and corruption can be
brought down and efficiency can be
increased.

1 am not in favour of runaing down
the public gector, just because it is
public sector. At the samg time, I
know this Government at present is
not capable of managing the publie
sector.

Mr. Deputy-Speaker: Will he take
more time?

8bri B. A. Dange: We agreed that
[ will speak till 4.15 or 4.20.

Tro W WANET Wifigat (whw) :
420 ¢ @ ?

Wwle wostd: & afl, 4,20
9T 01 I W A4y w@2edE v )
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private hands, you awill mot be able
ioaolwmmbllmhthhm

serve Bank and many other commer-
clal journals say that clean advances
are 8 method of inflation, bribery,
corruption and blackmarket. Yet, you
think that socim] control! exercised by
the working copmittee of the Con-
gress Party will work; it will not
work. Unless the banks are taken
over and managed in a democratic
Way with the assistance vf the em-
ployees, and not managed by the same
old Directors as they are today, the
same Birlay being gappointed in the
State Bank instead of in a private
bank, you will not solve the problem.
o you want to correct the ecnnomy,
this is the anly method.

1608 hrn.
[Mn. SprAxes in the Chair)

Woy should the Government be
lenient towards thieves of foreign ex-
change? Bird Heilgers were found 1o
have stolen foreign exchange and they
were fined Rs. 1.55 crores. The Rev-
enue Board or some revision board
reduced it to Ra. 48 lakhs, and allowed
them to run away with Rs. 1 crore.
1 cannot understand this leniency.
Whett a known thief is found, how is
it that the ministry becomes very
generous suddenly towards such an
institution? Bird Heilgers are oot
really the same Birds they look from
their names. Actually they have re-

lationghlp with the great Birla Empire
They have gof a Buropean mame, but
they are 20 longer European..

Mr, gpeskey: He should conclude

Shr 8, A. Dange: Sir, 1 had made
a pact with the Deputy-Spesker....

Mr, Speaker: 1 know about it
Even that is over now,

Shri B, A. Dange: Then | will con-
tinue afterwards.

Mr. Speaker I heard it, that you
were 10 go up to 4.15. If you want &
little more time you can continue
afterwards.

Bhei B. A. Dange: Sir, there is
mthing secrosanct about the  state-
ment.

Mr, Speaker: Bhe has to make it
here ang then go to the other House.

Bhri 5 A. Dange: Let me try to
finish ay soon as possible.

Mr. Bpeaker: No, no; he can con-
tinue afterwards.

16.11 hrs.

STATEMENT RE. DEVELOPMENTS
IN WEST ASIA

The Prime Minister and Minister of
Atomic Energy (Shrimati Indire
Gandhi): Mr. Speaker, §ir, nearly
iwo weeks ago, my colleague, the
Minister of External Affairs, made a
statement in this House giving Gov-
ernment's assessment of the explosive
situation in West Asia and expressing
our deep concern at the developments
that were taking p'sce there.

the non-permanent memberg of the
Council and others made earnest en-
deavours to formulate a yeso'ution
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[Shrimatj Indira Gandhi)

to all parties concernad to
exercise restraint in order to avoid
actions which might aggravate tension.
Our Representative met with favour-
able resporse gnd it was hoped that
in the mext meecting of the Security
Councll, significant progress would be
made in this regard.

‘While these efforis were still con-
tinuing, news came yesterday morn-
ing of an outbreak of hostilities Let-
wean Israel and the U.A.R. and other
Arab countries.

The Secretary General of the Unit-
ed Nations made a report to the
Emergency Meeting of the Security
Council yesterday, in which he gave
an account of various reports by the

wvarg ap the UN Truce Supervision
Organisation and Mixed Armistic
Commistsions, of attacks by ]sraeli air-
craft on U.A.R and Syrian territorry.

I do not wish to utter harsh words
But on the
there
cap be no doubt that Israel has es-
salated the situation intp an armed
conflict, which has now acquired the
proportions of a full scale war.

world today faces a disastroas
West Asia. The armed forces
and those of UAR. and
b countries are locked in
combat, the situation becomes
graver he hour, If not stopped.
this war is likely to expand into a
much wider one, drawing into it
voriex other countriss and deve'oping
perhaps into a world war. World peace
fs i grave peril. Our own national
- intarests are bound up with peace
and stability in West . 1 do not
need to expend on this or 1o describe
and consequences of such
#we? in West Asia. It is our solemn
a8 a Government as also that
of Parliament

gl

(o
;{’?

]

;

§
5
v
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el:d.:e ind small, to werk towards this

In tho Becurity Council we are
making earnest offorts for a cesse-
firc and withdrawal of all armed
forces to the positions they occupled

on June &th. We ghall persevere in
these efforts.

Hon'Lle Members have no doubt
learnt with deep regentment of the
wanton Isarel artillery attack and
subsequent strafings by Israel air-
craft 1csuiting in the desth and in-
jury of a number of personnel of the
Indian UNEPF contingent in Gank
These attacky were deliborate and
wilhout provocation inspite of clear
and unmistakable UN markings and
indentification of our contingent,

1 hava addresseg a message to the
Sccretary  General of the United
Nations on thia subject, expressing oW
gricl and indighation st these incidents
and 1 have asked for effective steps
to be taktn 10 ensure theyr safety and
early evacuation from the srea of hos-
tiittes. Tive of our soldiers have
died an@ several have been w
‘There can be 1o justification for Isreel
armed forcet 1o have attacked our
forces, whose whercabouts, |ndeatifi-
cation merkings and intention to with-
draw were clearly known lo the lsraeli
authorities,

Government will paturally give sde-
quate compensation to the families of
five soldiers who have lost thele Uves
and we shall make surr that the
amount is not less than what they
would have reveived had these min
lost their lives in sctive combat
Meanwhile, 1 am sending a sum of
Rs. 23.000.-, je Ra 3000 per
family, by way of immediste assis-
tance to the bpersaved familiey frotn
the Prime Minister’s National Redlef
Fund. .

T am sure the House will unresss-

this



the Israel Gevernment, [ should
e, on behalf of the whole House,
lo convey our deep sympathies and

condolences to the bereaved families

of our soldiers who have gallantly
3id down their lives in the service
f humanity and in the cause of peace.

'Shri Surendranath Dwivedy (Ken-
frapara): 1 would suggest that we
1ay stand in silence for two minutes
l0 pay our homage.

Mr. Speaker: If the House wants,
ve can do it.

Some hon, Members: Yes.

2 Members then stood
for & short while.

 Tro TW RAET Afgmn (FFAYE)
HI @7 AT 1 A A AL I A
F fod g

Some hon. Members -rose—

in silence

Mr. Speaker: Instead of too many
lembers getting up, I would suggest
hat one member may ask a question
m each party.

Shri P. K. Deo (Kalahandi): Besides
e party leaders, those who have
abled the Calling Attention TNotice
should also be given a chance,

Mlr. Speaker: That will be difficult

use as many as 50 members have

it. 7 leave it to the leaders of

e parties to decide to whom they

should give the chance. It is no use

rguing with me. Everybody cannot
t a chance.

Ranga  (Srikaku'am): DMvr.
aker, Sir, the whole House has
rned the death of five precious
bers of our defence forces, who
here not because of their choice

1se they wanted to play
e-maintenance role that
‘called upon to play
| Nations. The Prime

who was responsi-
y. A greater tra-
7 place there for the
1d, and more espe-
this crisis we ex-
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pecleqd the Government to play a role
wiat would fully and satisfactorily
refiect the npalional opinion and atii-
tude of our people. Unlortunately
Sir, we have found that they were
pusuing a line which was not satis-

factory, nor in keeping with the
experience we have  had  during
the twe tragic wars which were

forced upon us. It is not as if the
Government did not get any warnings
about the feelings of a large numberc
of us in this House as wel] as out-
side in regard to the role that they
were playing and that they were
about to play. We gave them definite
warnings. And not being satisfied
with it, when we came to know that
this escalation of war has definitely
resulted in the outbreak of wiolence
on both sides, some of us got together
yesterday evening and wrote a letter
to the Prime Minister to warn her
about attitudes and suggest that she
should at least now advice the Gov-
ernment tp see that a more construc-
tive and more useful role would come
to be played by us.

I quote:

“Whatever may so far have
been said and done, we are of
the view that from now on the
best thing that can be done is for
the Indian Government to adopt
an objective attitude in this dis-
pute and to abstain from taking
sides or apportioning blame at
this stage. We feel that if this
attitude is adopted Iy the Gov-
ernment, it will have the support
of the country as a whole. Such
an attitude could be conducive to
Indians playing an P:onnu-:able part
in restoring peace in West Asia”

What is the response that we get
to this?

Shri M. Y. Saleem (Nalgonda): Sir,
I rise on a point of order . .. (In-
terruptions).

Some hon. Members: No, no,

Shri P. K. Deo: Quote the rule.
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Shri M. Y. Sal.eem: The Prime Mi-
nister has made a statement under
rule 197 which does not contemplate
any debate on the statement,

Mr, Speaker. That itself is not cor-
rect. The Prime Minister has not
mmade the statement under that rule.

Shri M. Y. Saleem: May I
myself clear?

make

Some hon. Members: No.

Shri Y, M. Saleem: Yesterday, a
notice was given under rule 197 eal-
ling upon the Minister to make a
statement to the HoWlse. Instead of
the statement being made yesterday,
it was -said that it would be made to-
day. This morning, it was announced
that the Prime Minister would be
making a statement at 4 O’Clock. This
statement is under rule 197....

Mr. Speaker: What do you want to
make out?

Shri Y. M. Saleem: Sub-section (2)
of rule 197 clearly lays down that
there would be no debate on such a
statement. ...

Mr. Speaker: There is no debate now.
It is only some clarifications that are
being asked. It has been the prac-
tice of this House that some -clarifi-
cations are asked by the leaders of
the various parties.

Shri Y, M. Saleem: Secking clari-
fications, under the clock of debate,
is not contemplated... ..

Mr. Speaker: There is no point of
order. He may kindly sit down.

Shri Ranga: Sir, the Prime Minister
has rightly expressed her anxiety that
there should be cease-fire at the ear-
Jiest moment and that our represen-
tative at the United Nations and the
Security Council is tryving to do his
best to achieve cease-fire. Is it pro-
per, while attempting, to do so, for
us to try to apportion blame as to who
is primarily responsible for the eseca-
lation of these fightings which re-
su'ted in the actual outbreak of war?
What is the justification for making
an observation like that?

JUNE 6, 1967

West Asia (St.) 329%

Shri M. R .Masani (Rajkot); None.

Shri Ranga: This morning, we have
had some opportunity of discussing
these things. We were given to un-
derstand that there was some infor-
mation at their disposal. When we
actually asked for that information,
we were told that the information i3
already there in the papers. What is
the information that is there in the
papers Here, I read out from the
Indian Express of today:

“United Nations, June 5 (P.T.L.)
U Thant told the Council that he
was unable to say at the moment
how the conflict began.

“He said his reports from the
area and the U, N. sources were
necessarily scanty and since the
UNEF was not on the frontier,
Gen. Rikhy’s information was
gathered also from U. A. R
sources”,

Yesterday, we were told that the
sources of information that our fri-
ends have are from the U AR, and
also from Moscow. What is more is
that when we have taken upon our-
selves this excellent role of trying
to join all those who would like to
achieve peace, as peace-makers, is it
proper for us to try to jump to these
conclusions and make this one-sided
remark? These remarks are not likely
to help the situation at all or help our
national interests. Our national in-
terests are intimately connected with
these terrible places because. ..
(Interruptions).

Please do not show vour impatience.

We are intimately concerned about
it not only because peace is disturbed
there but because our own shipments
that have got to come from America
are going to be delayed—and for how
long, we do not know. Only the other
day in Kerala, the Union Government
was taken to task because they were
remiss in their qutv of sending food-
grains to Kera'a, For several days it
would not be possible for them ‘o



have foodgrains. Under these cir-

mstances, when all these things are
aken into consideration, it is only
proper that if the Government really
es to remain loyal to its own ear-
ier, outmoded as we called it, non-
lignment polfy, even if it does not
wish to remain neutral, it should at
least not take sides in this struggle
out only play truly and honestly the
role of a peace-maker and in that way
alone it would redound to our credit.

Mr. Speaker: May T just say one
ord? The views are known to each
other. After all, the Prime Minister
knows the views of the Opposition
parties. (Interruptions). I am sure the
paper is read by almost all the mem-
bers of the House. I would request
the leaders of the parties to be brief
while seeking clarifications. The viewg

are there; the Government may not
gree with the views and all that,

off e s fag 1 avsa oy (7eemEg)
q MR, $6 TEEI T54 ¥
® 0F AT FAT AR | AR AT
@ % T 2 fF g gdr 7 afimw
T & We 07 0w e A fETer
39 & wam? A grg g o fmra &
g a1 9T F7 AT Aga 2 fFoem
g & & Wi fangd g =y

ot fageaT wane (Fraa) o gha

J. Malhotra Jammu):
the clarification that e is

'ai (Rajapur): I want
Jne thing, 1 want to ap-

aders in the House and
. An unusual exhibi-

ice is being made.
I can quote a
; I can bear testi-
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mony to it—that whenever the Prime
Minister has made a statement on au
important subject, the leaders of the
Opposition or their chosen spokesmen
are given an opportunity not only to
seek clarification but to make their
views known. I would appeai to
them not to try to show this kind of
impatience. This interruption is a
very dangerous game to play.

Mi, Spemker: For the last 5 or 6-
days, call attention notices are being
given about the West Asian situation,
Naturally the whole country is agitat-
ed about it. They want to say some-
thing. An opportunity earlier could
not be taken; unfortunately we cou'd
not take that opportunity. Therefore,
if now some people want to add a lit-
tle more or strengthen the hands of
Prime Minister or suggest something
else, we should not be impatient. This
is an important matter. Therefore, I
would request the members to be
patient. They are not going to make
long speeches; they will just take a
coup'e of minutes. T would request
the leaders to clarify their position
in one or two minutes, Therefore, if
we expect them not to make their
position clear, if they do not make
their position clear, they would go by
default. T request the members to be
patient. T would request the leaders:
also to be brief. Each leader may take
a coup'e of minutes.

oft mew famrdl awedat . qewT
Tdrem, & 7 w7 v 5 w@Et 3% AN
TE} #T AT 3, 79 AN & wny firgAr
F §FRg A9 T@AT ARY F, BW 9T
qwEdl w AF4T FIAT AEN F, Sfew
w73 2t F T famar AT TR A
""“’mq‘i%f‘a»m T T A
g s = F7 A, AT T faaar
@ g9 AT g BT 93 |

owa 29 8
T GO anrrn FAlRCE
A1geT j~:" s gam 4 BRET Y FAT
e f Fmesa T
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and higlovie speech.
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Ashusbagua (Tiruchengode):
homege and

On the conflict between Israel and
1he Wnited Arab countries, we as a
party are not able to decide on the
merits of the reasons for the conflict,
We would like that even this House is
not divided on the question and js not
allowed to divide by the statement of
the hon. Prime Minister. [ hope that
in such a great crisis as this, the
Prime Minister ghould be gble to take
the conscnsug of opinion ag far ad
possible, and her statement should be
more cautious so as not to create any
difference of opinion, and 1 wish that

the House stands by a common view
and a common approach.

In this, India’s stand should be more
@p a non-aligned basis. 1 wish that
the eause of peace is served and peace
is established because of the policy
which we have been following for a
very long time. Because of our non-

. the power Dlocs

a great nation.

At this juncture, when war has
broken out in West Asia and there is
also a danger of it spreading to other
parts, statemenis Made on behal!l of
otz nation shou'd be more cautious,
The Prime Minister should wait for
some more opportune moment so that
if the bon Prime Minister expresses
m“hﬂ“pt@ﬂnﬂm-
mgmm.:fdhmm
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Shri B, A. Dange: (Bombay Central
South): It ig very clesr that the five
soldiers who died, and in whose ho-
mage we stood, died at the hands of
Israell aggression. 'The question is
not debatable as to who is the aggres-
sor . ., (Interruptions).

Shri Nambiar (Tiruchirappalli): It
is a fact.

Shri 8. A. Dange: Secondly, it is a
known fact of history that Israel was
created at the instigation of the Bri-
tish imperialists and the Americana
in order to disrupt.....

An hoa, Member: And also Rus-
slans.

Shri 8, A. Dange: ....the freedom
movement of the Arab peoples. (in-

|
E
]
&

H
H
gr.'
B}
-1 4

|
E
i

i
]
§
j
4
K

%
:
|

;
i
1
¥

g =
H
¥
§¢
g»
%
¥

|
|

|
|

!

;
:
i

i
ikagn
it

|
I
I



3308 Developments in

[Shri B. A, Dange]}

lend support to the efforts of the Arab
Btates to foll the aggression of the

&
 §
!
11
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¥ vy v wrge e srerc e ek
& vt ¥ s it e
wiffis TRy ook o o ¥ ot fewmn—
Wy & vhew y—fis uwiver s
gfemt ¥ owhifew #& % wig@ o
afew arw ger & fis Wy wwwer a0
s fararmmr s ok &

awe gl wew & ow ey wy oy
wy 17 wrgeT § fs cRORw & wewr
o o wrr we o s R ) g
wer g1 awan §, off @ weur §, -
ovar wreat + gfrat ¥ savam E
ww § ui T Wy dwrTa A 20 WIS

qut aft §rm, Afer & vy wew ¥
g wom § 5 19-20 ¥F & e,
fam & 8% qui—qx "7 Ty w0y
wr § 1T gED AT AW 15 W
arest g, ag #1949 ¥ Wy v T
g, Y awra faan, ges Tk go, wrehs
w6 wart, gy mofren ¥ ey, ol
and eyt 1 % Pt Wiw W fewy
it wrywda w1 wpwe § W §,
50 WrE ! d% & WWT (&7 ¥T J¥T
eT T, ® 20 MW gAY §AY 15w
Towef grld AT jo W Rt T AR

ot Ot woark wor 1 Wfisn W el
€5 ¢ % g MY X Iw o T
wft fieut w1, A ok ot 1+ TR
W wow & g5 vew fonw ar,
gv NN o oo Y et ),
g vm et @t dvdm
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et arge & fold & ult wgr, ot
oy ¥ wroew & Tyt & fad
! sgar e 1 e i X
A ¥ §u waew g war } fr gw wifed
feardy ow W ST T Awd §, W@
e w5 RVt wifgd )

wE g AT FoRE A ag W <
afent el p—uw aXE WO
Wt gEht mw wrf, 0w AXE g
qfrey wfafafe iz gt 7% wr@
HOFTT §T TF ¥TT7 ) §A &1 74w ¢
wAR gt ¥ fe ag qoRT WA &
feate 7 A1 wwdrer & g 7€ & WIT
w6 (rara & ma Y wirg ww wle W
A GHT WA At Agr sy § o) vy
Faqrat wxFwge Ke ¥ | AY qren afoes
# wEir A e fear, ax g9 Qo
oA TdTE e @ WA & T Tl
g WX WA K A4 67 7§, T N
ww gWt wifr | wrra mTeTe WY
WRR HRTY & AT wwAt mw b o
wrh wrfrd s iy 7 fad wvw AT
e afes o fars save § faae
wrarsawtfegi { Aver & 3% & XA
Ty

wewe agt 9% fys femr xR,
& vin wigw ¥ wxw afy wOU e,
g O gk § ataw wrt § afed
ﬁﬁl‘l&mfgﬁlmﬁ
e At ant wr, afes ©x X ot
woxw &Y TArm @ @7 (AR ATy
arw 3y W wpn W Fe ¥ wviw
«T TR ¥ wE5h wifew, ¥ wy AvTN-
wifgdf & work gr £, € wwr awk §,
wwler dic v wrw 3N feai &
ek § fo & g o st o gAw
fexr s § 1 dfen wwmr ol
ok o 3% et ¥ arow it
safr§ '
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wifeT ¥ Awas & ot & o
Y wTEe B v §, 39 AT .y
T wTguT § 1 S wTgw ¥ wngT § fw
Tritwem w7 fedt a0g ¥ APt AN A
€ | X§ WgT ¥ AW} ArwAR—
wia w1 wgr, Afex ghmar o1 d@
ok wev ) R ww v 43, @A
TRIATH, T HRTATW gAr gy, u
9T XAY a¥ wg F, @t X €A O
frewht & 1 § 9v0 qTEw ¥ Wiy wo
wTg §---AT qg wW &3, AN @
A I, WA ¥ T E1TAT YA T QWA
t’ T AT ¥ qrew ¥ €xA7 IAT
qETAT wTAr § 1 wAE IAR WA F
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w97 AT wrerT wigat § W1 92
wEt § fE AT aTeTT N ATE ¥
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IShri P. Ramamurti]

particularly in Western Asia, where
their oil interests are very much
affeccted. We know also that during the
last few years there is a ferment in
the Arab world and for the first time
anti-imperialist stirrings are there.
We also know that in some of these
countries which are still old imperia-
lists, the anti-imperialist currents
and stirrings are today moving and
the entire Arab world is moving. To-
day it is a fact that President Nasser
played the foremost part in develop-
ing these currents among the Arab
people. We also know that the impe-
rialists are afraid that, if not today,
sometime in the future when the Arabs
come into their own, their oil inte-
rests would be completely jeopardised.
It is with this gbjective that the im-
perialists have been adding and gosd-
ing Israel not to come to terms with
these people but on the other hand
some how or the other to have a con-
flict. Is it not a fact that when the
Israel secretary officially visited the
United States President and on his re-
turn, within a few hours this attack
on Cairo started? Is it also not a fact
that the United States offered to send
Viee President Humphrey to talk to
the UAR and the UAR said: we will
be sending our own Vice President and
a senlor Ministey to you? While
these officers were actually in the
air—when the Vice President of the
UAR and the Minister was actually
in the air--just gt that time, the attack

try. the Indian people, have got to aid
these anti-imperialist States.
know, as a matter of fact, just a few
days before, the Uniteq States and

:
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Arab world, because it is absolutely
essential that these antidmperialist
feelings are furthered so that the im-
perialists are given the go-by from
Asia. Therefore, I am glag that for
the first time the Government of India
have taken this stand. I was frst
wondering whether the Government
of India will take this stand, becauac
the aid question is always there. But
in spite of it, I am glad that the Gov-
ernment of India has taken this posi-
tion. It is something which is com-
mendable that for the first time they
have taken this stand,

Shri Sarendranath Dwivedy: While
I stund on behalf of my party to make
some observations, let me make it
clear that I stand here today not to
express Views of my party but as &
proud citizen of a nation which has
always acted for peace and wants
peace in this country and outside too.
We are all vitally interested in this
part of the warld; our own economy
will be adversely affected if these hos-
tilities continue for long. Wc have paid
homage to the brave soilers who have
been victims of this war. At the same
ume, let us not be swayed away with
emotions and apportion blame to this
country or that country. Let not our
policy be coloured by prejudices.
Here we are not interested—because we

going to be a party to any conflict
which directly or indirectly aims at
extermination and liquidation of any
nation. Let that be very clear. At the
same time. let us very coolly and cal-
mly consider what is to the best inte-
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then this only international forum

lead us to support Taiwan against
available to us for peace.

China, Therefore, I think this ideo-

1 am glad, therefore, that we have
sponsored the resolution in the Secu-
rity Counci'. I fully support this re-
solution. I hope the countries of the
world which beliecve in pemce will
extend their full and wholehearted
support to this resolution.

Mr, Speaker: Shri Humayun Kabir.

Shri Humayun Kabir (Basirhat):
Shri A. N. Mulla will apeak for us,

Shri A. N, Mulla (Lucknow): Mr.
Speaker, Bir, I rise to support the
stand of the Government. (Interrun-
tion). Two divergent views have been
expressed, and as | have to express
the views of the members of my
group 1 say that these views are in
agreement with the views expressed
by Mr. Dange and Mr. Ramamurti
and not in line with the views expres-
sed by Mr. Ranga and Mr. Atal
Behari Vajpayee. 1 find that two
main reasons have been advanced for
not supporting the view expressed by
our Prime Minister, Firstly, that we
should take an objective view and an
objective view means that we should
not decide anything so far as the
justice of any claim is concerned and
we should only go before the two
contestants and say ‘“Please do not
fght" and we do not apply our mind
to anything else at all, if that is the
objective view, I am sorry that is not
acceptable to my group. In this
world, we live like pneighbours, and
we cannot shut our eyes to the rights
and wrongs of all the disputes around
us. It is true our first concern should
‘be to bring about peace, But at the
same time, it is necessary for us.to
apply our minds to find out whether
justice supports this party’s claim or
that party’s claim.

The other view why this stand is
opposed appears to be a projection of
the anti-Pakistani bias, whith has
clmldec} the isaues. If that line of
reasoning is pursued I am afraid
tomorrow this particular ideology will

logy should not be pursued.

ot wwweitc el (3T
WA WENW, WOT A W sel Wi
qTHTT &7 A7 § q9G AWY 77, TR
fow fow faeai o7 9@ 22 § ooy
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AN TATA FAY 0T W TTET W v
sqfors wreT w1 W w0 wifgy
T wafe fawy ow wwe & dog o
WTHT W {1 T § W O Wi
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T aw A §, AV Wt ¥ % W fr
fr It |t & WY wwerewr Femr Ay
g I Ara™Y 97 wfa ¥ EE
T ¥4 w7 e gwhy & g
weft #T vy Taw wawT fada @
T g i wTe W e Tl
g fAgre T TOTAT WeRTy # TN

WET AW TETT Welt & www Wt g
wearn & fe woraew & g7 W ¥ wfe
* wywrar w7 & wrad sveEw ¥ W
weft & ag qw Fe § e aw oo
T e gt Qe v Al § daw
v i & &g gt Qe e §
™ fise o @t arwrd e
fear wrer aowe wfaeye wer &
¥ xw arw ¥ Wiwwr T awh @ fe
o ¥ g3 @ wfer & wewrar ?
FE0 aw Fwfr ar oy e gy ufe
WY e #1 o & At gy t wfer
WEEY T TX qETAT ) At o vl
¥} € a7 7 W AW WEET AX XA
Forafqgegrmr fis afer &
gfrar & geft & 3w w1 7 W fear
It ? W oW gy W s e
TN A waeRn § a1 g #r wie ot
wreid ariy o i § W e @
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W v W AW W 7 wuvr Wt 17 A
& T gt f fie o g Ty R € I also, Sir, want to add my sym-
fo it WICwt AT 4 W FT WTET pathy to that of my other hon.
qT wofr ITH WY WYY AW 9T ATET friends here and express ousr sorrow

o g 7 g wex  afaffe of
ardaredt ¥ Y gowr afer F wewa
fear gzwa wwrd wemfw & e
w19 §Y #T g W WO ¥ ATAAT
argy § fe ag 4« Y7 ¥ T W v
¥ IW e R wr gyt fee
9T YT ¥ ufer wget # 7 werer o
ot e} ardaft s o § v T
v afeorrm g 7 oy gemE W
T QT ¥ IH T qTC AT ¥ w0
gferwir o oY & war W ¥ Wy
|TY AT T )

Shri M. Muhammad Fsmall
(Manjeri): Sir, the whole House is
wedded to the policy of non-align-
ment. But non-alignment does not
mean sitting on the fence or isolating
ourselves from the rest of the world.
Non-alignment means that we should
not bind ourselves to any group of
nations or one nation and always side
them whether they are in the right
or in the wrong. But it means that
we are free and we want to be free
alwaye to judge the things on their
merits when they happen, and to do
what we can to establish right and
ensure peace in the world. That is
what is really meant by the policy of
non-alignment. Applying this to the
Ppresent situation, the Government of
India has come to the conclusion that
one of the parties is to blame. They
have done the right thing, because
that is the way to maintain peace, to
always say whether any party is
right or wrong. If we sit quiet and
do nothing about jt. nobody will res-
pect us In the world and we ghall not
thereby serve our own national inter-
est. Therefore, what I think is our
Government haz dope the right thing.

at the death of our valiant friends
who had been to that part, where
they were killed, for keeping peace
and helping the nations of the world
in maintaining peace in the world
What ! think is, a mere protest to
the United Nations is not sufficient
in the matter. We must take up this
maiter as other independent and bold
nations do under such circumstances
20 as to vindicate our honour and the
honour of the citizens of our country.

Shri Indrajit Gupis (Alipore): Sir,
before the hon. Prime Minister replies,
may 1 bring to the notice of the House
a vital piece of information which has
been received in the last hour . . .

Mr. Speaker: No, please,

Shri Indrajit Guptia: It
been mentioned at all here,

has not

Mr, Speaker: No, please. The Prime
Minister also i8 in the know of
things.

Shrl Indrajit Gopta:
take only one minute.

Mr. Speaker: No, please. If I
sllow you one minute then } shall have
to allow al] the five hundred Members.

Sir, 1 will

Shri Indrajit Gopta: News has
come in the last hour . . .
Mr. Speaker: This need not be

recorded. (Interruplions).

Bhrl Indrajit Gupta: *°.

Shri J. B. Kripalanl (Guna): Sir, 1
only want to say one thing, that 1
feel that we have no! sufficient evi.
dence at this time to apportion blame.

Bhrimat] Indira Gandhi: Sir, I was
very glad to learn that all membars

“"®*Not recorded.
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bave supportad the stand we have
taken at the United Nations . . .

An bon, Member: With reserva-
tion.

Shrimati Indirg Gandhi: . with re-
servations, Even go, their conditional
support iz welcome. I am sure that
ff this resolution can get through, it
will be g big step forward in the in-
terest of peace in that area.

Certain points were made by hon.
Members, Firstly, it was asked: why
was the statement made at this time,
should we not have taken a more—I
forget the word used, perhaps ‘neut-
ral’ was the word . . .

An hon. Member: Cautious.

Shrimatli Indira Gandhi: Well,
«cautious. Now, India has existed as
an independent nation for about 20
years. We have not made our mark
in the world by being cautious. We
have made our mark in the world by
taking a firm stand where justice was
concerned, where pelace was concern=
«d. Non-alignment has never meant
that we should be neutral. In fact,
in all forums of the world we have
deplored the use of the word ‘neutral’
as a definition of non-alignment. Non-
alignment does not mean neutrality.
No thinking person can remain unin-
volved with what is happening. We
cannot. Even when we were not
free, when we were not in & position
to help other nations, we did speak
up against injustice where it exist-
ed , .. (Interruptions). I hope the
hon. Members will try to study the
entire situation.

Some reference has been made here
as to what has Jed to this situation.
Shri Prokash Vir Shastri has asked
Wwhether it was the UAR action in
Aqaba or anything else which caus-
ed this. Jt goes much further back
and I do not think that it helps now
to go into any of the steps as he has
suggested just now,

The foreign palicy which we have
formulated, what we have said here
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today, or the foreign policy which we
are pursuing is part of the foreign
policy which this nation has adhered
to in the past years.

Shri Ranga: Your party.

Mr, Speaker: The hon. Member may
not agree with the statement, but he
has to hear it.

Shri Bal Raj Madhok (South Delhi):
Nation and party are not the same
thing.

Mr. Speaker: Since the Congress
benches have heard the gpeeches of
the opposition without even a mur-
mur, should they not give the same
courtiesy to the other side?.... (Inter-
ruptions). You may not agree; all
the same you have to hear. 1 am
very glad that the other side heard
with patience whatever views were
expressed, differing views, by the
opposition. Now may I request the
members of the opposition to hear the
Prime Minister without interruptions?

An hon, Member: Congress party is
not the nation,

Mr. Speaker: May be so. Still, you
must hear the speech.

Shrimati ndira Gandhl: Mr.
Speaker, as you Yourself were here,
you have heard the speeches from
the other side and you have seen that
they have not spoken wilh one voice.
Therefore, they cannot say that this
divided opinion is the wvoice of the
nation . . . (Interruptions). I believe
that the policy followed by the Gov-
ergment of India was firmly support-
ed by the nation. It has certainly
given us a position in the world, it
has enabled us to intervene in many
a situation and to bring about peace
in a manner which I think no other
nation has been able to bring about.
No matter what the members of the
opposi‘ion may say, these are facts of
history which they cannot now
change,
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Shrimati Indira Gandhi: Whatever
policy we follow, is in the national
interest. It js not followed becauge
of a vague whim just in the air. It
is followed in the interest of our

nation, the economic and political
interest of our pation.

Shri Samar Gubha (Contai): Jt is

not in the interest of the nation....
(Interruptions).

Shrimatt Indira Gandhi: With
regard to the shipment of fdod to
India, naturally, if the Suez Cansl is
blocked and, we believe, it has been
blocked, there will be dislocation and
delay and there will be difficulty, But
this will sot substantially affect our rice
supply as much of it comes from the
other direction. Some quantity is
due from UA.R. and Spain. This will
be delayed as specially Spanish ships
will have to go round the Cape of
Good Hope. Wheat and milo will
also be affected. But 1 do not think
this situation will have any grave
repercussions.

One point which several hon. Mem-
bers have made here and which they
had made to me esrlier on when we
met is regarding the statement which

is aileged to have been made about
the destruction of Israel. I have said

and 1 have no hesitation in

again that we do not stand
for the destruction of any nation.

wie v sy stfger : Wt weh
Ay & oy w7 Ard e A T

Shrtmati Pndirs Gapdhi: ] an not
!':ﬂlhmm;lm oan my

i

wte O wige Mg s avd &
Tt wft ol farz T oY s

Shrimat! Indirs Gandhl: The othes
question was regarding the attitude
of the Arab countries and more speci-
fically of the U.AR. during our own
troubles here

An hem. Member: 'What about
Jordon?

Shrimatf Indira Gandhi: With
regard to U.AR., during the Chinese
aggression, the U.A.R. Presidential
Council made a public statement in
which the U.A.R. proposed cease-fire
and withdrawal of the Chinase forcea
to the 8th September pogition, ...

ot e wad : T #N @7 Rqw
8 @ T3 N amarsd) 45,
wqrar Wi |

(Interruptions).

Mr. Speaker: Order, erder; shouting
from one side will encourage zhout-
ing from the other side also. You
please sit down.

Shri J. B. Kripalani; She is not giv-
ing the position of the nation but
of Government . . . (interruptions).

Mr. Speaker: Order, order. This
will not help us in discusaing a serious
problem like this. We do know that

all the parties are not agreed on any
one thing.

o wy oo (%dv) : € W
qTswOwre wEr ar ?

Mr. Speaker: No, no.

Shri K, K. Nayar: [ rise on a poink
of arder ... (Interruptions).

Mr, Speaker;: I know there will be
points of order from this side also,

Shri K. K. Nayar (Bahraich): My
point of order is this. The posftion
the Prime Minister In this House
that of the head of the

L
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Government. This is not the Council
of the Nation where a representative
of ours speaks for the nation. She
will speak here as the head of the
Congress Government. ...  (Interrup-
tions).

Sbrimati Indira Gandhi: I do not
think they are really interested
to know the details, There is no
point in giving them these details. It
s obvious that they are not interest-
ed . .. (Interruptions).

ot wy foed : Tefre & A H
w§ | g5 TT § °TIw ?

WMo T wige wWfgar - T A
wgY |

Indirs Gandhi: I said ear-
lier that we have at all times spoken
out whenever we felt strongly about
any situation....

Shri Ranga: What about Hungary?

Shrimati Dadira Gandhi: There is
plenty te be said about Hungary. But
I do not intend to say sbout it now.
I am sorry Mr. Ranga does not know
what he is talking about Hungary..

(Interruptions). I am very well
aware of the situation. (Inferrup-
tions).

st Wrx Wt (wganT) - Ate
l‘l‘fo Qe *m*'ﬂf‘ﬁ&“
T oW ow wy WS ot g aw o

@t wo wre €Y (wk fewit) -
v Wt fewg §, o o o
ﬁ-ﬂ.q.ﬁ&tﬂqtgi\t*
fewwt g fte arte To WYX wvd £ )

ccccc
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we have been hearing only CIA and

CIA. Have we got elected only ta
hear this?

Shri N. Sreekantan Nair (Quilon):
Why is he so touchy about it?

Shri M. L. Sondhi: Mr. Mukerjee

says, “You are the CIA agent”, Mr.
Banerjee says, “vou are the CIA
agent”. What is this?
3
Mr. Speaker: Order, order.
Shri M. L. Sondhi: For the last

three months we have been talking
about only CIA. We are wasting the
time of the House.

Mr. Speaker: There is no use hurl- .
ing allegations against each other.

wit wrw fagrd wvwdsy : qwm
ot w2 off §, oy waw ¥ 1 &
ez w7 fF T SheT 7 e, wg
yare ¥ | YT 7 s £, xuT v
¥t T oWt
Mr. Speaker: Yes, yes. Order, order.

The Prime Minister will now con-
clude her speech,

Shri Ranga: I would like to draw
your attention to this . . . (Interrup-.
tions).

Some hon. Members: We

want to hear him.

An hom. Member: We do not want
his running commentary.

Shri Raxga: She may not under-
stand the A, B, C of

do not

international

politics, What was she saying?
(Interruptions).

Mr. Speaker: I know it is a very

important subject. Let us hear her
statement.

Shri Ranga: It was not proper for
her to talk in that manner., What did
she say, Bir? Did yeu hear? If she
is the Leader of the Congress

Shrimati Indirs Gandhl: The
Speaker is on his legs
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Shri Ranga....1 am the Leader of
my Party. She must have proper
control over her expressions.

Ms. Speaker: Let ws hear her state-
ment,

e Ow wtge wifipy - e &
AR WY Ao wT w4 Aelt ot wqw @
W @

wiwelt xfiwa aisdy : wig ot A
aw R ) wzw fagrdt aroadft oft
-y e |

Mo TW wAgT wWfpm ;@
Ay W oy A W oft gw @
Wiy )

Mr. Speaker: 1 will request
Prime Minister to conclude

Apeech.

Shrimati Indira Gandhi: ] have
-only one or two points to make, It
is about the evacuation of our men
from Gaza. In accordance with the
agreement between the United
Nations and the seven participating
-<<ountries, the withdrawal of the
Indian contingent in Gaza is the res-
ponsibility of the United Nations It
‘was arranged with the Secretary
‘General that an Indian ship will sail
on the 8th June for the withdrawal of
the evacuees. India was willing to
-withdraw the Indian contingent ear-
lier, but the UN. expressed their
‘inability to agree to evacuation by
air., Once again 1 have, in my mes-
sage to the Secretary General, asked
‘him to try and get them away from
the fighting zone; if they cannot
come to India, they may at least be
removed away from the area of hosti-
lities as soon as possible,
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Skyl Muthysl Rap (Nagarkurnool):
Khey are not serious.
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An hon., Member: He alone I
serious,

Shrimatl Indira Gandhi: I do not
want to go intp past history. Of
course, I have no objection to discuss-
ing Hungary with Shri Ranga or with
anybody else, but I am sure you will
agree, Sir, that it is not connecled
with this particular statement.

The point is whether we should say
anything and what we should say at
a given moment, and whether we
should take sides or not. I think that
we have made a very genuine effort
to be objective, and I think that an
objective presentation of the facts of
the situation can help in the restora-
tion of peace especially In a perilous
situation, It does not help peace to
sit on the fence and not to take a defl-
nile viewpoint, and this is why we
have taken it. As I said, simultane-
ously we have taken a step at the
United Nations. I sincerely hope that
we be successful in our resolution.
We shall always encourage any siep
which will lead to a cessation of the
fighting there and the restoration of
real peace.

Shri Piloo Mody (Godhra): Is this
a reversal of old policies?
Shrimati Indira Gandhl: It is not
1723 hrs
GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Depuly-Speaker: Shri Dange
may now continue his speech on the
general budget,

Shri 8 A, Dange: I was nearly
concluding my speech on this budget
and Uying to make certain suggea-
tions. I think the Congress Govern-
ment is serjous about really holding
the price-line, stimulatin  production,
solving the agricultural problem and

ralief to the pecple. There-
fore, 1 was making a few suggestions
i&:h matter of holding the price-
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1 would once again urge that Gov-
‘ernment do not proceed with the im-
position of the excise duties of the
type that they have done, atleaston
tea, coffez and footwear. There is one
excise duty which I could not under-
stand, for example, that on  petroL
Though it does not directly concern
the poor consumers, yet it indirectly
affects him. Petrol is a surplus comm-
odity in this country and we are try-
ing to export it, and, therefure,
there is no reason why we should
raise its price unnecessarily,

Then, the question that 1 was rais-
ing was how to control and abolish
ultimately the 75 monopolies, espe-
cially in the field of consumer goods.
Unless the major fields or areas of
consumer goods are controlled by the
State or taken over by the State,
there would be no relief on th ques-
tion of prices. For example, in
the sugar industry, unless you break
the monopoly in sugar and take over
the sugar mills, there will alwzys be
trouble between the sugar mills.
the sugarcane farmers and the con-
sumer. Similarly, in the matter of
textiles, already the Government
have taken over certain miils. 1
would suggest that they proceed with
nation-lisation of the tex'ile mduatry
because that industry after 100 years
of its development is not able to sa-
tisfy either the economic or the con-
suming needs of the people or of the
workers, as has already been stated
by one of the wage board: in their
report.

Then 1 would suggest that they
should stop the kind of imports they
are undertaking. Liberalizstion ot im-
ports in the name of stimulating pro-
duction is going only in the direction
of exhausting the hard curresicy w
have and utilising it in chan-
nels which are not going to heip he
economy any more. Moreover, there
is already a complain* from the indus-
trial fleld that the import liberalien-

should get pricrity and not import B-
beralisation o stimula‘e production in

the existing units which are depen-
dent omnly upon loreign aid,

Then I would suggest, ax o is keca
on saving foreign exchange ana utilis-
ing it for the purpose of the nations!
economy, that he extends ~ontrui on
import-export trade in major commo-
dities angd drive out the prively tra-
ders in this field because they are even
now indulging in over-invoicing and
other malpractices which enable them
to run away with foreign exchange.

He is very much enamcured of
foreign capital. What role foreign
capital, particularly Amenca; capital
has played is very weil anown. [ do
not think the concessions :hat are »e.
ing offered, whether in the hntel in-
dustry or other indus'ry alsc, are ge-
ing tv help us. Industry in this coun-
try.even the tourist industry and hote!
industry, is quite capable of davelop-
ing on its own and taere 15 no need to
import the Hiltons and others to help
develop the hotel indusirv.

On the question of agricuwure, ihe
main trouble with it 1s not the ques-
tion of fertiliser subsidy of or growing
hybrid crops. The point is tha: unless
the peasant is made self-sufficient and
unless he isliberated from the imports
of the big landlord, he is no! going to
get any incentive to production and he
is not going to contribute to the
growth of production, as ne should
We have certainly doubicd % od wtion,
we have increased food production in
this country in the last 19 years. But
we could easily have trebled it if we
had liberated the peazsnt, mivein him
land angd sufficient capuial to run it,
as his independent proprietorship
freed from the imposts of the money-
lenders and the landlords. Uniless
that is done, the problem of fuod and
agriculture and food wall nct be re-
solved, This is the basic prollem.
Halting only at the abolitirn of land-
lordism—with whatever compensation
we hav: given—is not encugh bo-
cause eviction of tenants on a large
scale has deprived the peasant of the
gains of abolition of landlordism.
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Then on the question of eflcioncy
in work, it is no use giving lectures on
efficiency of work in governmental
departments and trying to give them
moral lessons on bribery and corrup-
tion. The top rungs of the bureau-
cracrt must be inspected properly and
those which are the worst elem=nis in
that structure should be removed and
better elements in giving a chance
to run the affairs of the country
within the four corners of &8 new
policy,

The last thing I would suggest--it
has slready been mentioned—'s on-
cerning the privy purses, It is not
only a question of the quantum of
money; it is a question > the demo-
cratic struoture of this counrtry. The
very base of democracy m thii count~
Ty is foiled, disfigured and despuiled
by the presence of the princes. whe.
ther they are maharajas or maharanis,
whether they are given privy purses
or no privy purse. What .3 at stake
is not the mere gquestion of the pu:-
pose. It is not that we very much
concerned over the amoun. of Re.
5 crores, But the special attributes
they possess as against the normal
citizens in the country, as againit the
workers, the peasants the middle class
and the intelligentsia, it is the specisl
position, special influence they enjoy
that has got to be eliminatod, A
maharaja or maharsni can deles: ull
the candidates by simply making a
namaste to the prople. This kind of

JUNE 8, 1987 General Disctsyion

353¢

Similarly, the Minister has talked
about slashing administrative expendi.
ture. | have no time to give you the
list of so many things that can be
slashed with benefit to the people and
the Treasury. For example, I have
got here an annexure of ald given to
orgunisations other than States and
Union territories. Many of these orga-
nisations are thoroughly useless, and
crores of rupees are spent on them,
and yet the Finance Minister has not
gathered the courage to stop this kind
of expenditure that is going on—as for
example of the Bharat Sewsk Sarmj,
of some bogus institutions or an insti~
tution that is teaching some hotel-
keepers how to run the hotel or some-
body who teaches how to make a dish
which we know wvery well in this
country. If these subsidies are scrap-
ped, you will certainly save Rs. 10 to
Rs. 15 crores on this item slone,

Then, ultimately what we would like
to see is that foreign influence 1is
curbed, and 2 self-reliant policy is ac-
cepted in the matter of our finances,
but instead of doing that, what
do we see? Now we have got non-
Congress Governments, democratic
Governments in ceriain  States,
and the Congress at the cen-
tre. Now we fing that a mood ix
developing that it must be made diffi-
cult for these non-Congress Govern-
ments to carry out schemes whiclr
really benefit the people. For exam-
ple, some of these governments, some
of them were Congress Governments
before, have announced the abolition
of land revenue, but now when those
goverments wrere defeated and new
governments have come, ang they
want to abolish land revenue, the
Finance Minister comes and ways, “it
is your funeral, you flind the monex;
you may or may not do the aboli-
tion, I am not going to help you”

Thig is a bad atlitude, it is
an attitude which shows that the Fin-
ance Ministry and the Government of
India seem to be following a line of
stranguisting financially these mew
democraiic governments. snd toppliing
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them down at the instance of people
who think that if they cannot fulfil
their promise, that will certainly
«<reate agitation. This policy of
strangulating dnancially non-Cong-
ress, democratic goverments is 3 very
~wrong poticy and it will end not only
in the defeat of non-Congress govern-
-ments, but it will ultimately lead to
the destruction and defeat of the cen-
1ral Congress power also, Therefore,
I would request the Finance Minister
not to adopt such a policy, but render
aid to the non-Congress governments
in the fulfilment of dearness allow-
ance to the State Government emplo-
yees, on the question of land revenue
or taking up irrigation schemes and
such other schemes which they have
to undertake. If such aid is given, we
can surely solve the economic pro-
blem. .

Lastly, we are now in a new situa-
tion, Most probably this very budge:
will be out of date if the war in
the Middle East develops. We will
have to recast the budget, but 1 am
certainly not going to recast it in
the way Mr, Masanl recaat it.

Shri Hanumantbalya (Banga'ore):
They are doing it slowly.

Shri 8. A. Dange: They are not
doing it. ¥You go to Palam, only
ten miles away, or any other airport
and see if it is not ESSO who are
still fueling our planes. This is a
simple example I am giving you to
show that this Government does not
have even a concept of self-reliance
and self-respect, and a  concept of
anti-imperialist struggle, which really
ought to make us strong. My last
appeal to them would be: please fol-
low a line of self-respect by building
the country’s economy on the basis
of our own efforts, our own intelli-
gence, our own capital and our own
science that is in plenty. You are
not ysing it but make room for
foreign capital to give you the know
how. I hope you will carry out
these changes and present a better
budget. L .

Shri Hanumanthaiya: 1 listened
with great interest and i I may say
#0 with great respect to what all the
leader of the Communist Party said.
He made some very good points but
he did not go the full way. For ex-
ample he dealt elaborately with the
problem of high prices. The Finance
Minister also has dealt with the
problem elaborately in his  budget
speech. We attribute high prices to
certain factors, natural as well as man
made whereag Mr, Dange attributes
all this price rise to only one factor
and that ls, momopoly being given to
certain houses and business firms, As
a student of administration, I whole-
heartedly agree with him when he
saig that the salaries of managerial
staff and of the executiveg should be
related to production. The only parti-
ality he showed wag that he did not
proceed further and say that the same
consideration should apply to labour
also. The real trouble today is that
it is not merely the executive that is
st fault. Whenever we address labour
gutherings we make a point by saying:
it ty bn sccount of you that the eco-
nomy works; ft is on account of
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you that the country progresses. True,
If that is to be said in a lsbour con-
ference, the hon. Member must sum-

ness, your patriotism and your self-
lessness.

& @ider wai (FqEQT) : wwA §
oy o £ 1

Mr. Deputy-Speaker: Let the Bell
be rung—now there is quorum.

Shri Hanumanthsiya: Sir, the for-
mula he proposed to apply =t the
managerial and executive levels of
industry, whether private industry or
public undertakings, if he is logical
enough to apply the same formula to
the labour sector, J am sure he will
not only be helping thig country to
produce more but also to bring down
the prices. What we are doing today
iz to manipulate a1l our problems on
paper, whether it is foolscap paper or
currency paper. We are trying to do
it on paper, and that is why there is
inflation. For this inflation, the
sovereign remedy, as every economist
knows and Mr Dange knows, is pro-
duction. I summon courage to say
today, if production hag fallen down
todey, it is to a great extent due to
the recalcitrancy, indiscipline and
selfishness taught to the labourers by
certain leaders. (Interruption). I will
tell you. It is not that I make this
a8 a remark. They themselvey will
be able to see how my reasoning is
correct. Whether it is dearness
sllowance or minimum wage in any
sector, if you insist upon the right of
the worker for minimum wages, shoulg
you mot also insist upon minimum
production?

Shrl 8. A Dange: That iy given,
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Sbri Yogemdrs Sharma: The more
the production, the higher the prices.
This is the spectacie.

Shri Hanumanthaiya: I am coming
to that,

Shri 8 A. Dange: 60 per cent of pro-
duction is linked to wages and wages
are linked tp production.

Shri Hanumanthalya: That formula,
1 know. But it has been formed n
such a way that it does not really lesd
to production commensurate to the
value of the money paid. We have
been all the time egging on the people
to be concioug of their rights. Every-
body nowadays talks of rights, includ.
ing the Supreme ourt, that the funda-
mental right is more important than
Parliament. This psychology for the
last 20 years has gone on in such
a perverse mTanner that our rights
seem (o be more important than our
duties, I was one of the members of
the Constiluent Assembly. I feel sad
today: instead of imbedding funda-
mental rights in our Constitution we
should have imbedded fundamentgl

duties in our Constitution. The
rights could have taken care of
themselves. Now, this funda-

mental duty of producing has to be
taken to heart by everyone including
the followers of my hon. friend.

My hon. friend says wages have no-
thing to do With high prices. I will
tell you what one German expert told
me. Mr. Dange is right that the
wages in the other countries are very
much nearer to the production walue
than in India. It is true. But what
happens in India is, when you employ
an individual labourer, he is cheaper
than any labourer in any other coun-
try, but when he collectively does the
work, the statistics show that five
labourers in India are not ab® to
produce even what one labour pro-
duces in the western, advenced
countries.

e, (ini l)”';hrvﬂl‘m
erse. (Interruption). o -
t';: production in . the Hinddisten
Machine Tools sayy that 0:9 Dadisn
worker is equal to two Swias workers
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Dr. Melkote (Hyderabad): It isnot
the man-power that produces; it ix the
technically developed machine which
{s producing and the management is
10t efficient, due to which there is loas
i production.

Sbri Hanumanthalya: I can under-
itand the attitude of the labour leaders
—Congress or non-Congress. 'They
have to defend their class. I am pre-
pared to sit with them. Let them con-
vince me. I am not wedded to any
sartisan attitude. I am wedded to the
|:.3a of more production., When they
talk of the hiatus between the salary
of management and labour, they must
also consider the hiatus between the
per capita income and the minimum
wage We are paying. In Russia or
America, the minimum wage is very
near the per capita income. Dr.
Lohia in the last Parliament made a
great point that in India about 25
crores of people get 6 annas a day,
which is less than the per capita in-
come, which is about one rupee per
day now. Take any labourer in any
factory or a peon in our office. He
gets much more than the per capita
income. T sympathise with my friend,
who fight for the underdog, but do
they turn back and say,” here is ano-

and let those people come up to our
level”? Do they say that?

Shri Yogendra Sharmsa: What is

your party?
Shri Hanumanthalya: Long back
when the Gadgil Committee was

appointed, in 1952 as Chief Minister I
wrote a letter to the then Prime Minis-
ter—it must be still in the flleg of the
Finance Ministry—saying, if you go
on increasing the DA and salary stru-
cture of the Central Government em-
ployees merely because you have got
more funds at your disposal, a time
will come when there will be an all-
India agitation on behalf of the State
Government employees for higher
wages and then the spiral will begin.
May be the Government of India in
those days thought that those who are
very near to them are dearer to them.
Today the samal] man I am, I stand
Jjustified that the Government of India’s
policy of pampering their own em-
ployees forgetting the State Govern=
ment employees who are their own
compatriots, hag led to the situation of
DA being paid to the tune of Rs. 49
crores or 5o last year. Do we realise
that Rs. 50 crores means that every
peasant in the village or a poor man
in the town has to deprive himself
of one rupee of his income in order
to pay the Government servants?

This is not natural justicee. I am a
believer in the concept of social jus-
tice. Let us fight for the underdog,
but let us fight rationally and natura-
Iy so that every section of the sociely
is satisfled. Because we have organi-
sed one cector in society, let ys not
allow them to run away with their
demands and hold the nation to ran-
som,

I want the national income to be
related to wage structure, I wani
the per capita income to be related
to wage structure. It is only when
we get our feet firmly placed on the
level of per capita income and nation-
al income and relate it to wage stru-
cture, whether it is industry, private
or public, ' services, -
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Everybody demands whatever he
thinks he should get. It has no rela-
tion whatsoever to his own class of
people, his own party or his own kilh
and kin. This imbalance has resulted
because of the policies we have pur-
sued. The problem has to be gone
into deeply and very earnestly and
solution found out so that our eco-
nomy moves automatically on the
Tails of social and natural justice.

Shri Dange said that if monopolies
are abolished prices will come down.
That is his great formula. Very good.
Is there not monopoly in our rail-
ways? In India there is no railway
which is privately owned and which
is competing with the governmental
undertaking. The railways are a
monopoly. may be a State monopoly.
.80 js Civil Aviation, There are many
other sectors also. But 1 want to ask
"these Leftist friends of mine whether
wages have gone down Or gonme up.
It is mostly because of these mono-
poly public undertakings that the
‘“wage structure has continuously
risen. Again, I want to bring it to
the notice of the Finance Minister
that when insurance was nationalised
the Mysore Government was running
Aan insurance company of its own for
the last hundred years before that
-date, After 1 became Chie! Minister
1 reorganised it and statistics were
published. The expense ratio in our
Mysore Government insurance com-

saying, do not make a monolith of
this insurance company in the whole
of Indis, let there be competition bel-
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service and all that, 1 am not asking
that al] these undertakinds be handed
over to any private firm. I am
against that. I want more and more
undertakings to come under public
ownership. That is the essence of
socialism. But there is a way of do-
ing it. If you create all-India mono-
polics, whether it is in the field of
insurance, air services ar rallways,
the resull is more taxes.

I may at once say that the increase
of Rs, 36 crores by way of excess
{axation is the fleld of railways is not
the way of helping the poor people,
it is not the way of helping industry,
nor is it the way of bringing-down
prices. Here we in Parliament cer-
tainly vote the demands. But merely
hecause we vote, that does not mean
that whatever they have done so far
is correct. 1l we are capable of new
ideas, if we are c¢apable of seeing
things in a prophetic way, we have
to re-organise all these public under-
takings, including railways and bring
in an clement of competition g0 that
one unit may be compared with the
other unit. These big undertakings,
merely because we make them cor-
porations, it does not mean that they
need not function efficiently. 1 did
not myself realise the consequences
of making them corporations. When
these corporations are made autono-
mous the labour unions go on agita-
ting and the management is sand-
witched between the labour union,
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you ask them to be more efficient,
they will go on strike,

To some extent, I agree with the
view of Shri Dange about monopolies.
But he is oblivious of the happenings
in the public undertskings and he
has concentrated his attack on pri-
vate firini as though they are the
only arch enemies. Any Member ef
Parliament who has an objective and
impartial approach to problems will-
see that monopoly, whether it is in
the private sector or the public sector
does the same trick and does the
same harm.

I now come to ‘ood subsidy. We
want cerruption to go. Everyone
knows that there i: a lot of corruption
in the fair price sio0ps, transport and
distribution agences. Why? One
of the Members of Parliament beauti-
{fully described it in one of the meet-
ings we held thit morzing. 1t is
beca ise there is s» much hiatus bet-
weern: the free market price and the
subsidised price that the concerned
officials in the lower strata feel tem-
pted to send much of these commodi-
ties into the blackmarket., When we

subsidise the prices in those shops
are lower and in the free market
higher. 'What percentage of the
grains we distribute goes to the black-
market has to be investigated I
cannot readily give the figures. There-
fore, if you have to make th's nation
truthful as well as responsible, I
suggest that the food subsidy must
be abolished completely. 1If the food
subsidy of Rs. 118 crores is abolished,
may be the prices may go up so far
as foodgraing are coneermed, but |t
wil] introduce an element of reality
in our agricultural production. It
will also introduce an element of
responsibility on the State Govern-
ments in demanding tons of rice or
wheat.

Mr. Deputy-Speaker: As the hon.
Member is making quite a number of
good points, he may resume his
speech omorrow.

18 hrs

The Lok Sabha them adjuurned tiil
Eleven of the Clock on Wednesday.
June 7, 1967 Jysistha 17, 1889
(Sakm).



